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Joint Committee Inspection Report

Original Application No. 248/2022
In reference

News Item Published in The Hindu
dated 27.03.2022 titled
‘Digging up the Chambal’

W.r.t.

Hon ble National Green Tribunal Principal Bench
New Delhi Order Dated 05.04.2022

Hon’ble NGT in OA No. 248/2022 vide its order dated 05/04/2022 in the
matter in reference to News Item published in The Hindu dated 27.03.2022
titled * Digging up the Chambal” directed under paral, 2 & 3 as:-

1. The matter has been taken up on the basis of captioned media
report to the effect that illegal mining is taking place in the
periphery of Keoladeo National Park in Rajasthan near Dholpur.
The area is also close to National Chambal Sanctuary which is
habitat of rare species of animals particularly Gharial, roofed
turtles and also river dolphins. lllegal and unscientific mining is
resulting in pollution in the area, adversely affecting the
environment and public health. Blanket clearances are given for
mining projects in violation of Sustainable Sand Mining Guidelines,
2016 and 2020.

2. It is well known that mining can be allowed only after requisite EC
in terms of direction of the Hon’ble Supreme Court in Deepak
Kumar v. State of Haryana & Ors., (2012) 4 SCC 629 for which
District Survey Report and Replenishment study have to be
prepared and appraisal conducted.

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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In view of above averments, we constitute and Eight Member Joint
Committee comprising DGF&SS, Wildlife, MoEF&CC; Director,
National Chambal Sanctuary: Secretaries Mining, Rajasthan, UP
and M.P. and UP, MP and Rajasthan State PCBs. Madhya Pradesh
State PCB will be the nodal agency for coordination and
compliance. The Committee may meet within two weeks,
undertake visit to the site, interact with the stakeholders and
prepare an action plan for remedial action for protecting aquatic
habitats, demarcating and notifying areas for sand mining
operations in conformity with ESMG 2016 and SSMG 2020,
replenishment potential without conflicting with the nation
parks/sanctuaries or any ecological habitat area, whether notified
or not. The statutory authorities may take further remedial action
in light to the said action plan, as per law. A factual and action
taken report may be filed before this Tribunal within two months
by e-mail.

With reference to above order of Hon’ble NGT dated 05.04.2022 a joint

committee consisting of officials of DGF&SS, Wildlife, MoEFCC; Director,
National Chambal Sanctuary; Secretaries Mining, Rajasthan, UP and M.P. and
UP, MP and Rajasthan State PCBs conducted visit of the various places along
National Chambal Sanctuary situated in Rajasthan, M.P. and U.P. mentioned in
News item published in The Hindu dated 27.03.2022 titled ‘Digging up the
Chambal” on dated 17" May 2022. The Members of Joint Committee who
joined meeting and carried out inspection are as follows:-

S.No Name of Department | Name of Representative

1. DGF&SS, Wildlife, Shri Shrawan Kumar Verma, IFS
MOEF&CC, New Delhi RO, IRO Jaipur (MoEF&CC)
Director, National 1-Shri Brijendra Shrivastava, IFS

2. Chambal Sanctuary Incharge DFO Morena, MP

2- Shri Rakesh Lahari, ACF

3- Shri Prateek Dubey
SDO Forest, Morena, MP

SDO Forest, Sabalgarh, Morena, MP

OA No. 248/2022, order dated 05/04/2022
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4- Shri Deepankar Singh
Range Officer, Ambah, Morena, MP
5- Shri Lakhan Singh Shrama
Range Officer, Devari, Morena, MP
6- Suman Khare
Range Officer (T), Sabalgarh, Morena, MP
7- Shri Deepak Sharma
Range Officer, Sabalgarh, Morena, MP

3. Director, National
Chambal Sanctuary

Shri Diwakar Prasad Shrivastava
DFO, National Chambal Sanctuary Project,
Agra, UP

4, Secretary Mining,
Rajasthan

1-Shri M.P. Meena
Additional Director (Mines),Kota Zone,
Kota, Rajasthan
2- Shri Ram Nivas Mangal
SME, Bharatpur, Rajasthan
3- Shri Mukesh Mangal
Mining Engineer Dholpur, Rajasthan

5. Secretary Mining, U.P.

Shri Ashish Choudhary
Regional Officer Mining
MG Road Collectorate, Agra, UP

6. Secretary Mining, 1-Shri Dinesh Singh Dudwe
M.P. Assistant Geologist, RO Gwalior
2- Shri S.K. Nirmal
Mining Officer, Morena, MP
3- Shri Virendra Verma
Mining Inspector, Morena, MP
7. Member Secretary 1-Shri V.K. Dubey
UPPCB Regional Officer, UPPCB, Firozabad, UP
2- Dr. Atul Kumar
JRF, Regional Office, UPPCB, Firozabad, UP
8. Member  Secretary | 1- Shri Deependra Jharwal
RPCB RegionalOfficer,RSPCB,Bharatpur, Rajasthan
2- Shri Narendra Singh Rajawat,
JEE, RSPCB, Bharatpur, Rajasthan
9. Member Secretary 1- Shri Rishiraj Singh Sengar
MPPCB Executive Engineer, RO MPPCB, Gwalior, MP

2- Shri N.P. Singh
Regional Officer, RO MPPCB, Gwalior, MP

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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As per order, a factual and action taken report has to be submitted by Joint
Committee after discussion in meeting and visiting the place as mentioned in
News item published in The Hindu dated 27.03.2022 titled “Digging up the
Chambal” and in NGT Case OA 248/2022.

SUMMARY OF JOINT COMMITTEE MEETING HELD ON 17-05-2022

A meeting of Joint Committee members held on 17-05-2022 at DFO cum
Director National Chambal Sanctuary Office in Morena, MP. Attendance sheet
of Joint Committee members and other officials present in meeting is enclosed
as Annexure C-1

The Joint Committee first discussed about the scope of the discussion and
further steps to be taken in the matter considering the details of news items
published in The Hindu on 27-03-2022 titled “Digging up the Chambal” and the
content of Hon’ble NGT order dated 05-04-2022 in the Suo-Moto matter
bearing case number OA 248/2022. After detailed discussion the scope of
enquiry in the matter is finalized as under :

As per news items published in The Hindu on 27-03-2022 titled “Digging up
the Chambal”

1. lllegal sand mining is carried out day and night from Chambal River near
Chambal bridge near Dholpur, Rajasthan which forms the border between
Rajasthan and Madhya Pradesh

2. The sand excavated from Chambal River near Chambal bridge is transported
along the periphery of Keoladeo National Park in Rajasthan through tractor
trolleys to Jaipur- Agra highway, from where it reaches all corners of the
region, the NCR and further.

As per Hon’ble NGT order dated 05-04-2022 in the matter OA 248/2022

1. lllegal sand mining is carried out in the periphery of Keoladeo National Park
in Rajasthan near Dholpur. This area is closed to National Chambal
Sanctuary which is habitat of rare species of animals particularly Gharial,
Roofed Turtles and also river Dolphins

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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2. lllegal and unscientific mining is resulting in pollution in the area adversely
affecting the environment and public health.

3. Blanket clearances are given for mining projects in violation of sustainable
Sand Mining Guidelines, 2016 and 2020.

4. 1t is well known that mining can be allowed only after requisite EC, for
which District Survey Report and Replenishment Study have to be prepared
an appraisal conducted.

5. Joint committee may meet, undertake visit to site, interact with the stack
holders and prepare an action plan for remedial action for protecting
aquatic habitats, demarcating and notifying area for sand mining
operations in conformity with ESNG 2016 and SSMG 2020, replenishment
potential without conflicting with the national parks/sanctuaries or any
ecological habitat area, whether notified or not.

The above points were discussed in meeting of Joint Committee. Minutes

of meeting is summarized as under :

1. Brief About National Chambal Sanctuary :
The Chambal river originated in the Vindhayan ranges in the District of
Indore, Madhya Pradesh and flows far 960 Kilometer through Madhya
Pradesh, Rajasthan and Uttar Pradesh and joins the Yamuna in the
district of Etawah, UP. The Chambal River is a tributary of Yamuna and
forms part of the greater Gangetic drainage system.
Government of India launched a Crocodile Breeding and Management
Project in 1975. The presence of Gharial prompted the Government to
establish a protected area to secure the future of species. Thus the
National Chambal Sanctuary (NCS) was established covering nearly 610
kilometer across the three states. About 435 kilometer of the NCS,
notified on 30" September 1979 under section 18(1) of The Wild Life
Protection Act of 1972.
The NCS is among the most important riverian habitats where several
globally threatened faunal elements still survive. It’s rich biodiversity is
evident from the presence of Gharial, Mugger, 10 species of freshwater
turtles, smooth-coated otter, Gangetic river Dolphins, Indian skimmers
and Black bellied terns amongst others. The Chambal River is the one of

OA No. 248/2022, order dated 05/04/2022
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cleanest river in India, and one of the few rivers of the Gangetic river
system to have retained significant conservation values.

NCS Eco-sensitive Zone map is enclosed as Annexure C-2.

Conservation Management :

The sanctuary is protected under India’s Wild Life Protection Act of
1972. The sanctuary is administered by the Department of Forest under
the project officers/directors with Head Quarters at Morena in Madhya
Pradesh, Sawai Madhopur in Rajasthan and Agra in Uttar Pradesh.

Parts of the sanctuary are threatened by excessive illegal sand mining,
which is endangering the fragile lotic ecosystem critical for Gharial
breeding.

Visitor Activity :

There are many nature watching opportunities available for visitors in
the NCS.

2. Keoladeo National Park formerly known as the Bhatarpur Bird
Sanctuary in Bharatpur, Rajasthan is a famous avifauna sanctuary that
hosts thousands of birds, specially during the winter season. Chambal
river is far away from the boundary of Keoladeo National Park.

3. National Chambal Sanctuary, Morena carried out annual survey/census
of whole NCS area every year. As per census report of 2021 and 2022
the population of Mugger, Dolphin, Gharial, Indian skimmer count in
NCS observed a short fall in year 2022 as compare to year 2021.

Species/Year 2021 2022
Mugger 886 868
Dolphin 82 72
Gharial 2176 2014
Indian Skimmer 577 517

Annual survey report of year 2021 and 2022 are enclosed as
Annexure C-3 and C-4.

OA No. 248/2022, order dated 05/04/2022
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As per annual survey report of NCS of year 2022 in Chapter-Ill Page 36
(Annexure C-4) threats/anthropogenic pressure on biodiversity are
described as -

(i)  River bank agriculture.

(i)  Sand mining

(iif)  Illegal fishing and pouching

(iv)  Reduced water flow

Threat of Sand Mining :

Sand mining is a well documented issue in the NCS. Sand mining possess
a severe threat to the basking and nesting sites of Gharial and other
species which require sand for nesting. Continued presence of human
activity at the mining sites prevents animals from utilizing the sites for
their needs. Animals are thus denied access to necessary basking and
nesting habits.

Sand mining has increased exponentially within the sanctuary. Several
locations, previously untouched are now being incessantly mined for
sand. Along with new locations, increase in activity at the existing
locations have completely damaged those sites. The Rithora sand bank
has been completely levelled. Until 2019, there used to be atleast 35
Gharial nest at the Rithora sand bank. However, the nesting site does
not exist any more due to illegal mining. lllegal mining is direct threat to
the immediate future of all aquatic reptiles and fauna utilizing sand for
basking and nesting.

Discussion part of the annual survey report of year 2022 in Chapter-V
Page 43 described as under:

Discussion

lllegal sand mining is a serious issue present in the sanctuary and has
proven to the extremely difficult to control. Sand mining also reduced
the available nesting habitat for Gharial, Indian skimmer and other sand
bank/ sandbar nesting species. Stopping or reducing illegal mining and
the associated anthropogenic presence with help in providing inviolate
spaces for species that utilize sand banks/sandbars for basking and
nesting. Low water level have provided with increased access to

OA No. 248/2022, order dated 05/04/2022
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sandbars along the river. Major mining site such as Rithora, Barbasin,
Gathora have shown an increase in activity as well as the use of heavy
machinery such as JCB machine. Over 30 Gharial nest and several turtle
nests of Batagur species used to be recorded at the sand bank of
Rithora. However, this year due to incessant sand mining activity the
entire sand bank has been levelled rendering it useless for nesting by
aquatic reptiles. This is the first instance, so far, of a nesting site being
completely destroyed and made useless for nesting. If sand mining is
carried out at the present rate, then other vital nesting sites are likely to
follow the same fate in the near future.

4. List of Identified and Reported Locations in NCS area from where
illegal sand mining carried out
This information is provided by Director NCS Morena and Additional
Director (Mines), Kota in their reports which is summarized as below:
Madhya Pradesh : (Annexure C-5)

Name of Ghat/Location GPS Coordinates

Ghadora Ghat 26°39’47”N 77°58’15”E
Village : Ghadora, Tehsil : Morena
Disrict : Morena

Tigari Ghat 26°40’31”N 78°00’06”E
Village : Patel Ka Pura (Rithora)
Tehsil : Morena, Disrict : Morena

Rajghat 26°39'23.8"N 77°54’30.37”E
Village : Bhanpur, Tehsil : Morena
Disrict : Morena

Dabarpura 26°29'42”N 77°45'53"E
Village : Dabarpura, Tehsil : Joura
Disrict : Morena

Barbasin Ghat 26°39'04”N 77°54’04”E
Village : Kitoi, Tehsil : Joura
Disrict : Morena

Rajasthan : (Annexure C-6)

Name of Ghat/Location GPS Coordinates
Village : Samola 26°49'28.2"N 78°12'15.3"E
Tehsil : Rajakheda, Disrict Dholpur
Village : Jaitpura 26°47°39.2”N 78°06°36.4"E

Tehsil : Rajakheda, Disrict Dholpur

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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Village : Andava Puraini 26°45’00.3”N 78°07°10.5"E
Tehsil : Rajakheda, Disrict Dholpur

Village : Kathumara 26°41'29.3”N 78°05’'37.5"E
Tehsil : Rajakheda, Disrict Dholpur

Village : Shankarpura 26°40'32.5”N 78°05’03.6"E
Tehsil : Rajakheda, Disrict Dholpur

Village : Bhurakheda 26°41°00.5”N 77°59'16.3"E
Tehsil : Dholpur, Disrict Dholpur

Village : Basai Neem 26°39°07.4”N 77°53'50.2"E
Tehsil : Dholpur, Disrict Dholpur

Village : Mauroli Bichhiya 26°37°02.7”N 77°53'37.6"E
Tehsil : Dholpur, Disrict Dholpur

Village : Nagar 26°33'07.2"N 77°47'25.3"E
Tehsil : Badi, Disrict Dholpur

Village : Chandilpura 26°32’30.6”N 77°45’00.7"E
Tehsil : Badi, Disrict Dholpur

Village : Sewarpali 26°24’21.7"N 77°27°06.5"E
Tehsil : Badi, Disrict Dholpur

Village : Jhiri 26°26’16.4”N 77°33'36.8"E
Tehsil Sarmathura, Disrict Dholpur

5. Brief Details of Mechanism Framed in the District Level to stop lllegal
Sand Mining and Transportation from Chambal River in NCS Area
This information is provided by Director NCS Morena and Additional
Director (Mines) Kota in their reports which is summarized as below:
(a) Director National Chambal Sanctuary, Morena, MP (Annexure C-5)

Director NCS (DFO), Morena
|
| ' }

Superintend Deori Superintend Sheopur Superintend Bhind
Game Ranger Deori Game Ranger Sabalgarh ~ Game Ranger Ambah
11 Ghats 15 Ghats 18 Ghats
11 Forest Guard 15 Forest Guard 18 Forest Guard

01 Forester 01 Forester 01 Forester

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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(b) Mining Department, Dholpur, Rajasthan (Annexure C-6)

District Level SIT has been constituted for Dholpur District vide Collector
Dholpur order dated 11.05.2018 for taking action against illegal sand
mining /transportation. Mining Department provided due support to SIT
during action. SIT in each district have been constituted vide
Government of Rajasthan, Mines (GR II) Department order dated
10.05.2018 in compliance to Honourable High Court Jaipur order dated
03.05.2018 in the matter WP 9458/2018 Sanjay Garg Vs Rajasthan State
and Others. Government of Rajasthan, Mines (GR.ll) Department also
issued directives vide order dated 06.05.2020 and circular on 09.02.2012
and on 05.07.2021 for stopping illegal sand mining and transportation.

6. Action Taken in year 2021-22 for stopping illegal sand mining and
transportation from Chambal River in NCS area.
(@) By NCS/Forest Department, Morena, MP(Annexure C-5)
Cases of illegal sand mining/transportation registered — 193
Vehicle seized - 137
(b) By NCS/Forest Department, Agra, UP (Annexure C-7)
Cases of illegal sand mining/transportation registered — 10
Vehicle seized - Nil
(c) By Mining Department, Bharatpur, Rajasthan (Annexure C-6)
Within NCS area action is taken by Forest department and Police
department jointly in Dholpur district --
Cases of illegal sand mining/transportation/storage registered — 89
Vehicles seized — 88
(d) By Mining Department, Morena, Madhya Pradesh (Annexure C-8)
Within NCS area action could be taken by Forest department only.

7. Problems Faced by NCS/Forest Department Officials in Stopping lllegal
Sand Mining & Transportation from Chambal River in NCS Area :
(a) As per information provided by Forest Department/NCS Morena,
Madhya Pradesh (Annexure C-5) :

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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(i)  Those involved in illegal sand mining carried illegal weapons with
themselves. Many previous incidents happened with Forest
Officer in controlling illegal mining.

(i)  Forest field staff does not have latest weapons which inhibit
themselves in controlling illegal sand mining.

(iii)  Those involved in sand mining have their villages surrounding
illegal mining area. They come together in hundreds, when any
raid carried out.

(iv)  There is no any other sand source in Morena which made local
people depend on mining Chambal source.

(v)  Dependency of local community on Chambal for livelihood over
the years made them furious if any raid carried out.

(vi) In controlling mining one Deputy ranger Mr. Subedar Singh
Kushwah was killed near forest depot by a tractor.

(vii)  On 13" June 2021 an incident happen with Forest staff in Amol
Ka Pura village in Ambah Tehsil of Morena. Due to that accident
07 forester staff was charged with IPC 302 and case is under trial.

(viii) They drive their tractor at very high speed. Many accident
happen with local people in Morena city. Whenever any raid
carried out in city area, there are always chances of law & order
and accident. In comparison to illegal mining mafiya forest
department has very few staff which make us unable to fully
control it.

(ix)  Vehicles in NCS area are limited. We required at least one JCB,
one dumper, one tractor and two four wheel drive vehicles per
game ranger.

(xX) As per present mechanism we have one forest guard for
approximately 10 square kilometer area of NCS area. In this very
sensitive area we required 10 forest guard and one Deputy
ranger per ghat like 10 square kilometer area.

(xi)  Regular correspondence has been done with Police department
to assist with forest department for controlling illegal sand
mining and transportation from NCS area but proper co-

OA No. 248/2022, order dated 05/04/2022
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operation has not been provided by Police department. Copy of
correspondence and paper cutting are enclosed as Annexure C-9.
(b)As per information provided by Forest NCS Project, Agra, UP

(Annexure C-7) :

(i)  Inadequate front line staff, forest guards and foresters.
(i)  Inadequate resources.
(i) Very difficult geographical terrain (beehad) of Chambal River.

(iv) Illegal sand mining is supported my influential political persons.
(v)  Poor employment condition prevailing in villages situated near

the Chambal River.

(c) As per information provided by Superintendent Mining Engineer,

Bharatpur (Annexure C-6).
(i)  Illegal sand mining is carried out in very organized way by sand
mafiya. They are always equipped with weapons, sticks, stones
etc. Several incident of firing by them have been reported in
past. SIT has carried out action time to time but illegal sand
mining could not be stopped.
8. Status of Chambal River Water Quality in NCS stretch :

Under National Water Monitoring Program (NWMP) monitoring of
Chambal River water quality in NCS area is carried out at seven locations
situated in Madhya Pradesh, Rajasthan and Uttar Pradesh by concerning
SPCBs. River water quality is represented as per criteria mentioned in
1S:2296-1982. Copy enclosed as Annexure C-10 Chambal river water
guality monitoring reports of year 2020 and 2021 in NCS stretch of river
are collected from respective SPCBs. Reports are enclosed as Annexure
C-11 of Madhya Pradesh, Annexure C-12 of Rajasthan and Annexure C-

13 of Uttar Pradesh. Summary of Chambal river quality in NCS stretch is

as per following table :

Sr. Chambal River Sampling GPS Average Water | Governing
No. Point Location in NCS Coordinates | Quality as per | Parameters
Stretch of Sampling | 1S:2296-1982 | for Quality
Points 2021 | 2020 | Reduction
1 | Pali Road, Sheopur, MP 25.8634N A A -
76.5761E
OANo.248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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2 | Morena-Dholpur Road | 26.6593N MPN
Bridge, Rajghat, Bhanpur, | 77.9052E
Morena, MP
3 | Pinahat Road, Usethghat, | 26.8632N -
Bhind, MP 78.3654E
4 | Bhind-Etawah Road 26.6977N MPN
Bridge, Barhi, Bhind, MP | 78.9335E
5 | Rameshwar Ghat, Sawai | 25.9078N BOD, MPN
Madhopur, Rajasthan 76.7287E
6 | Chambal bridge, Dholpur- | 26.6602N BOD, MPN
Morena Road, Dholpur, | 77.9038E
Rajasthan
7 | Udi Mod bridge, Etawah, | 26.6983N BOD
UP 78.9356E
A Google map indicating location of above 7 monitoring stations is
enclosed as Annexure C-14.
OBSERVATIONS:-

The Joint Committee decided to visit the illegal sand mining site mentioned in
news item published in The Hindu dated 27/03/2022 titled “Digging of
Chambal”. So joint committee visited the Rajghat site situated adjacent to
Road bridge on Morena-Dholpur Road in Village Bhanpur, Tehsil and District
Morena. Following observations were made by the joint committee at this

site:-

1.

lllegal sand mining was carried out at the site continuously by using JCBs
and loaders on right bank of Chambal river known as Rajghat which is
situated in village Bhanpur of Tehsil and District Morena in Madhya
Pradesh. A big exposed sand bed area seen at this site. About 30-40
tractor trolleys were seen on the site, which are used for transportation
of sand. From the site. Photographs taking during visit are enclosed as

Annexure C-15.

Sand was excavated from exposed sand bed and also from river stream.
Sand bed cuts were seen about 10-20 feet deep from where sand has

been already excavated.

OA No. 248/2022, order dated 05/04/2022
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3. Tractors were moving continuously in and out from this illegal sand
mining site. These transport vehicles either go towards Morena, MP or
towards Dholpur, Rajasthan.

4. Two other Chambal river bank sites having exposed sand bed situated in
Dholpur District, Rajasthan were also visited by Joint Committee. On
both sites no sand excavation was seen to be carried out. Photographs
taken during visit at both sites are enclosed as Annexure C-16 & C-17.
Details of sites and status of sand mining observed is as follows :

Sr. Site Location GPS Observation at
No. Coordinates site
1 | Village Basaineem, Tehsil Dholpur, | 26.6494N No sand mining
District Dholpur, Rajasthan 77.8950E activity seen
2 | Village Shankarpura, 26.6744N No sand mining
Tehsil Rajakheda, District Dholpur, 78.0847E activity seen
Rajasthan

5. About the issue of blanket clearances to sand mine projects in NCS area
it is stated that National Chambal Sanctuary is a protected area under
The Wild Life Protection Act of 1972. Hence sand mining could not
permitted in NCS area. Requisite EC, Appraisal of District Survey Report
and Replenishment study are only required when any mining could be
permitted in the NCS area.

6. About the issue of preparation of action plan for sand mining as per
prevailing guidelines etc. it is stated that sand mining is not permitted in
NCS area, hence at present there is no need of preparation of action
plan for demarcating and notifying areas for sand mining operation in
conformity with ESMG 2016 and SSMG 2020 and Replenishment
potential of of Chambal River in NCS area

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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(A)FACTUAL STATUS OF THE MAJOR ISSUES RAISED IN PETITION ON WHITCH
STATUS REPORT SOUGHT BY HON’BLE NGT THROUGH ORDER DATED

05.04.2022

On the basis of observation made by Joint Committee the factual status against
the issues raised in petition on which status report sought by Hon’ble NGT
through order dated 05.04.2022 is summarized as below:-

S.No.

Detail of Issues

Factual status

The matter has been taken up
on the basis of captioned
media report to the effect
that illegal mining is taking
place in the periphery of
Keoladeo National Park in
Rajasthan near Dholpur. The
area is also close to National
Chambal Sanctuary which is
habitat of rare species of
animals particularly Gharial,
roofed turtles and also river
dolphins. lllegal and
unscientific mining is resulting
in pollution in the area,
adversely  affecting  the
environment and  public
health. Blanket clearances are
given for mining projects in

lllegal sand mining from various identified
locations in NCS area is reported to be carried
out by sand mafia.Keoladeo National Park,
Bharatpur is far away from NCS area. So this is
not correct to say that illegal sand mining is
taking place in the periphery of Keoladeo
National Park in Bharatpur. But it is reported
that sand mafia uses interior routs passing from
the periphery of Keoladeo National Park for
transportation of sand illegally mined out from
NCS area.

River Chambal water quality in NCS area is
regularly monitored by concerning SPCBs
through total seven sampling stations (4 in MP,
2 in Rajasthan and 1 in UP). Water quality of
river is compared with Indian Standards for
Inland Surface Water 1S:2296-1982. The brief of
category and class of inland surface water
specified in standards is as follows:

violation of Sustainable Sand || Category Classification (suitable for)
Mining Guidelines, 2016 and A Drinking water source without
2020. conventional treatment but after
disinfection
B Outdoor Bathing
C Drinking water source with
conventional treatment followed
by disinfection
D Fish  Culture and wild life
propagation
OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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E Irrigation, Industrial cooling or
controlled waste disposal

The Chambal River water quality in year 2020
and 2021 in NCS area found in category A to B
in MP (4 sampling stations) and category B in
Rajasthan (2 sampling stations) and category D
in UP (1 sampling station). Governing
parameters found responsible for deterioration
of category of water are MPN and BOD which is
mainly imparted by discharge of sewage in to
river from nearby habitations / townships.
Since National Chambal Sanctuary is a
protected area notified under The Wild Life
Protection Act of 1972. Hence sand or other
mineral mining is completely prohibited in NCS
area. So there is no question of giving blanket
clearances to any sand mining project in NCS
area in violation of Sustainable Sand Mining
Guidelines, 2016 and 2020 since sand mining is
not permitted in NCS area.

It is well known that mining
can be allowed only after

requisite  EC in terms of
direction of the Hon’ble
Supreme Court in Deepak

Kumar v. State of Haryana &
Ors., (2012) 4 SCC 629 for
which District Survey Report
and Replenishment study have
to be prepared and appraisal
conducted.

National Chambal Sanctuary is a protected
area. Hence sand mining could not permitted in
this area. Requisite EC, Appraisal of District
Survey Report and Replenishment study are
only required when any mining could be
permitted in the NCS area.

In view of above averments,
we constitute and Eight
Member Joint Committee
comprising DGF&SS, Wildlife,
MOoEF&CC; Director, National
Chambal Sanctuary:
Secretaries Mining, Rajasthan,
UP and M.P. and UP, MP and

The Joint Committee meeting and field
inspection has been performed on 17.05.2022
at NCS Morena, MP office. In NCS area illegal
sand mining is reported to be carried out at
various locations already covered in this report.
lllegal Mining is the major threat for aquatic
habitats of NCS area.

Since sand mining is not permitted in NCS area,

OA No. 248/2022, order dated 05/04/2022

in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”

Page 16

16



17

Rajasthan State PCBs.
Madhya Pradesh State PCB
will be the nodal agency for
coordination and compliance.
The Committee may meet
within two weeks, undertake
visit to the site, interact with
the stakeholders and prepare
an action plan for remedial
action for protecting aquatic

habitats, demarcating and
notifying areas for sand
mining operations in
conformity with ESMG 2016
and SSMG 2020,
replenishment potential

without conflicting with the
nation parks/sanctuaries or
any ecological habitat area,
whether notified or not. The
statutory authorities may take
further remedial action in
light to the said action plan,
as per law. A factual and
action taken report may be
filed before this Tribunal
within two months by e-mail.

hence at present there is no need of
preparation of action plan for demarcating and
notifying areas for sand mining operation in
conformity with ESMG 2016 and SSMG 2020
and Replenishment potential of of Chambal
River in NCS area.

For protecting aquatic habitats from the threat
of illegal sand mining in NCS area, Joint
committee made various recommendations
after detailed discussion and feed back
provided by stack holder departments which
are elaborated in recommendation part of this
report.

This factual and action taken report is prepared
by Joint Committee for submission before
Hon’ble NGT.

RECOMMENDATIONS :

After detailed discussion in meeting and field visit, facts came to the
knowledge of joint committee, it is clear that illegal sand mining is carried
out in NCS area by well organized sand mafia supported political persons in
background. Sand mafia evolved the villagers residing near Chambal for
carrying out illegal sand mining. In case of any raid by forest department,
SIT etc., these people gathered in large number and equipped with
weapons, stones, sticks etc. Several incidents of conflict, firing and protest
have been reported during raids. In-spite lot of efforts and action taken by

OA No. 248/2022, order dated 05/04/2022

in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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forest department, SIT etc. it is not possible to stop the illegal sand mining

from NCS area. So joint committee firmly submits the following

recommendations to stop/control the illegal sand mining in NCS area :

1. An independent dedicated special task force either State Police or
Central force may be deployed at illegal sand mining sites in NCS area for
taking stern action against defaulters at least two full sand seasons.

2. An interstate task force may be constituted with members of stack
holder departments for proper co-ordination and joint action.

3. Adequate number of check post equipped with CCTV surveillance
camera connected with server accessible to all concern shall be provided
for effective monitoring.

4. Creating alternative livelihood opportunity for locals who are totally
dependent on illegal mining.

5. Equipping forest force with latest weapons and increasing their numbers
along with boat patrolling and drone survey facilities.

6. Creating alternative of sand available in this area like sand crush etc.
since there is no alternate of NCS where alternate sand may be there.

7. Opening source area for legal mining. It is under pipeline. NCS Morena
have proposed 292 hectare of area for de-notification, so that local
requirement can be fulfilled. This proposal is with NBWI for approval.

8. In case of Law and Order situation if any enquiry is instituted against any
forest officer, then power of magisterial enquiry should be given to the
forest department.

9. Considering it a big problem, every stack holder department should
come together and do their bot.

10.RTO shall be directed to seize transport vehicles used in illegal
transportation of river sand from NCS area and to cancel registration of
illegal miners vehicle who are without number plates.

11.Petrol pump not to give diesel/petrol to vehicles involved in this.

12.lllegal properties of illegal miners to be seized.

13.Police to come heavily on illegal miners.

14.Revenue department to register case against those whose land is used
for illegal sand dumping.

15.A strong political will required to stop the activities of sand mafia.

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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16.A mass publicity of action taken by forces on illegal mining should be
regularly carried out through local news paper, FM Radio etc.

17.Local public participation also needs to be encouraged for their
contribution to control the illegal mining. Awareness campaign among
the public about the side effects of illegal mining through MLAs, MPs
and public representatives may be started by forest department or other
concerned authorities.

18.A continuous media campaign shall be started for creating awareness in
public about environment and wild life related to Chambal River and
side effects of illegal mining on it.

(B)ACTION TAKEN REPORT:-

1. Action taken report of year 2021-22, for stopping illegal sand mining and
transportation from Chambal River in NCS area, was called upon by Joint
Committee from concerned departments. As per reports received from
concerning departments, status is summarized as below :

(a) ATR of NCS/Forest Department, Morena, Madhya Pradesh

Cases of illegal sand mining/transportation registered — 193
Vehicle seized - 137
(b) ATR of NCS/Forest Department, Agra, Uttar Pradesh

Cases of illegal sand mining/transportation registered — 10
Vehicle seized - Nil
(c) ATR of Mining Department, Bharatpur, Rajasthan
Action taken by Forest department and Police department jointly in
Dholpur district --
Cases of illegal sand mining/transportation/storage registered — 89
Vehicles seized — 88
(d)ATR of Mining Department, Morena, Madhya Pradesh
Within NCS area action are taken by Forest department.

2. Hon’ble NGT Central Zonal Bench Bhopal passed an order on 25.05.2022
in the matter OA 57/2021 Dr. Govind Singh-MLA Vs State of Madhya
Pradesh . Copy of order is enclosed as Annexure C-18. This case is on the

OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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inspection on 17.05.2022 duly signed this report as follows:
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issues related to illegal sand mining in the basin of river Sindh and
Chambal in different places of district Bhind, Datia, Gwalior and Morena.
In compliance to Hon’ble NGT Order dated 25.05.2022 a meeting of
stack holder departments was called upon recently by Chief Secretary of
Madhya Pradesh on dated 27.06.2022. Copy of minutes of meeting
received from Mineral Resources Department of Madhya Pradesh is
enclosed as Annexure C-19.
The members of Joint Committee present during meeting and field

S.No | Name of Department | Name of Representative Signature
1. DGF&SS, Wildlife, Shri Shrawan Kumar Verma, IFS
MoEF&CC, RO, IRO Jaipur (MoEF&CC) I
New Delhi 15'(..-“u ok
v
Director, National Shri Brijendra Shrivastava, IFS
2. Chambal Sanctuary Incharge DFO, Morena, MP @//
3. Director, National Shri Diwakar Prasad Shrivastava
Chambal Sanctuary DFO, National Chambal Sanctuary Project, at
Agra, UP
4, Secretary  Mining, Shri M.P. Meena
Rajasthan Additional Director (Mines), Kota Zone, NG
Kota, Rajasthan R
5. Secretary  Mining, Shri Ashish Choudhary ) .'[-'I!\ﬁl?tt
UP Regional Officer Mining, Agra, UP Buf =
Al
6. Secretary Mining, Shri Dinesh Singh Dudwe
MP Assistant Geologist, RO Gwalior, MP -
7. Member Secretary Shri V.K. Dubey N AV
UPPCB Regional Officer, UPPCB, Firozabad, UP
8. Member Secretary Shri Deependra Jharwal
RPCB Regional Officer, RPCB, Bharatpur, i
Rajasthan
9. Member Secretary Shri Rishiraj Singh Sengar ES 4
MPPCB Executive Engineer cum JC Co-ordinator —4—
MPPCB, Regional Office Gwalior, MP
OA No. 248/2022, order dated 05/04/2022
in reference to News Item published in The Hindu dated 27.03.2022 titled “ Digging up the Chambal”
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Meeting of Joint Committee Members Constituted by Hon'ble NGT By Ordev Dated 05.04.2022 in the matter of OA 248/2022

21

Hn. Name of Committee Member/ Designation and Office Address m_m..__u.m.._.ﬁm Mohile No. and
o Representative Email address
H. MuEESH MaEr MINING EW(; T VEER_ CCRS e i
2 p P Emﬁﬁa Ad Lo Dirtcder’ A’ vtz ) %
Mz b2
@m-@ﬂﬁ koTA be id ULDD |
3, - |
Rosmn s Mawgal SME Bltefpun % . 4228897862
- .
Ashish m_,bsn?m&\\ RO Agaa , LPDAGM @m‘:ﬁxmmmﬂﬁd;ﬁm
c L
5. \Vermna, 4 v
. p— = Sl e -
M_};hb e 20, TRG , Tosyest % AL\ Mo 24504
(MSEFR-CC) ARSI e )
6. | @akesh Labni AcE £po, ﬁnpa_%um? @th 6260965155D
$bo saloslped ., fiidrid Biv- Marung . (M- J el lolni g e

o e


ANNEXURE C-1


&7 ______u|— Name of Co nu__s:.___:mm _________m__.z_um

wm_“__.mmm_._ﬂ:ﬂm

fﬁuﬂﬁnﬁl

_&E:ni m:u? n_ua...eg.

e
_ :.n_;...__.ﬁ. __.uc_...m\\

- I.M.lul

Q.l_l Designation an and Office A Address |

m_n_.m: re

e

._||_.._q.nr_hm No.and |
Email Address

= T \"TT2ang
owipek

y 2

Lgtor

3315665199
OIS herespir @ gnpls

|

|

|

|

|

|

|
22

THTECT283.

r%mu%

m_ L1l 23§ m“uu||
mﬁw@w,ﬁ,
F3895935¢ G 7

HEL%) My mq E\.E
BS\IG s |

—

oo - Y



y

-

eMy. Name of Committee Member/ Designation and Office Address Signature Mobile No. and
(@ | Representative . Email Address
14. B - faled QY8 26559
W o R B ’ e ; w1 .
_Pu\ U-P. Pollilion Gratol (hosd o ‘th
F e AL A 4&?@&?&-%?
15. e Flrosnbad G FLFRR I
br. ATeL Kvmar, ¢ WS, .
m....wr.tﬁl-\..il : ﬂlw@?&t.
R CAEWHE| G T H 5.5
gL ﬂ?mﬁ?ﬁ 97527720
174 > EEPANKM SINGH me*f_ﬁm%mw FPicER M BA \%\Q?mmx ZFFr032sETA
18. : , @
Pevan 1705 20
19! Sumay [Khore icenAT) .
Sumag _AE%M aqm\‘rﬁf q@.ir ﬁ“ﬁhx J424791822-
E\_S\u\r 5o Fu_ \
_ : A \
B DEENY Svuion RewbSipic .., S 9yzs119748¢
Lapallyw -




“

-

5T

w. Mo, MNarme of Committee Member/ mmﬂmzum.:n,: ano Signature Mobile No. and Email
Representative e fyice qddvess Address
21 @.&m_..._ fgk olidlice. Ass:tl £, Myt ? FFSCOUD 4 o
“hﬂ—m.w,.._r M iming

22 -

W...._._ru_n.._irn__ _ﬂ.Jr..._l._..__..ir..- mw.ﬂq”l.rfh.r.; | lﬁk } 4__"...” W25 Ic76.
23 R i = Erecitive Engjmeey 3

e m__.. =4 s P Pellubion 2aertry Mﬁmﬁk NYRERRAEE.

h.u._ﬁ ﬁ.__u.._ua.n..."_..u_.n..‘.ud.u m__un.nl.. FE.G&s
24
/:rrrrr
S
—

27




ANNEXURE C-2 e

R R TR IR T WS TR Traes TFIEE el MO AT TTETT TR TETE SO TTRETE TR WETH TFITE MMETT WO MTETE A WSy TET TR IETE e D‘ﬁ T

=1
W
H

NATIONAL CHAMBAL SANCTUARY
ECO SENSITIVE ZONE MAP

Legend

—— SANCTUARY BOUNDARY
— ECO SENSITIVE ZOMNE 2K
——— RIVER

—— ROAD BRIDGE

sbE RAILWAY BRIDGE

-+

e PR sy

Filn @ mAim Sem mem e

A BT el e Rk R

Ll -]

T e e e L



ANNEXURE C-2


ANNEXURE C-3

Annual Survey Report

National Chambal Sanctuary
2021

Madhya Pradesh Forest Department

BNHS
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Annual Aquatic and Avian Faunal Survey

Report - February 2021

National Chambal Sanctuary, Madhya Pradesh

Frepared by: Forest division, Morena with credential inputs fram Suyash Katdare, Parveen
Shaikh and Amir Ehan

Phato Credits: Parveen Shaikh, Suyvash Katdare, Ivoti Prasad Dandotiva and Dhaval Keshavlal Shukal

© MPFD 2021 All rights reserved. The NCS MP Survey 2021 report shell not be reproduced either in full
or i part in any form; either in print ar electronic.or any cther madium, without the prigr written
permission of the OF0, Marena,
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Background

The Chambal River is one of the faw rivers belonging to the Gangetic river that has still retained
significant conservation values. The National Chambal Sanctuary (NC5) was notified in 1978 by
MP and conseguently by UP and Rajasthan in 1979 The farmation of the protected area, aided
by assisted recovery programs, helped in reviving the gharial population which was believed to
ba last than 500 individuals. Currently, the NCS reportedly holds almost 90% of the total wild
gharial population in the world. This has accorded an important status to the NCS and Its

population of the Critically Endangered gharial

As the assisted recovery programs, started in the early 80s, began to bear frult, monitoring of the
population in the NCS became the next logical step in conservation management. The first partial
survey was carried out in 1979, and the entire sanctuary was surveyed for the first time in 1983

by the forest department.

These annual surveys, over 2 decades, have yielded important data pertaining to the demography
and distribution of certain key fauna such as the Gharial, Mugger, Indian Skimmer and the
Gangetic dolphin. Along with the fauna, the surveys have also provided a temporal peripective
of the NCS, recording changes in the river and the pressures that the sanctuary has been facing

owver the years. The annual survey is thus an extremely important practice which is an extensive

repositary of facts and figures relating to the NCS.

The lower 60km of the Parvati river have also been regularly surveyed since 2018 due fo the

discovery of gharial nesting In 2017. Thus, including the Parvatl river, the annual survey covers a

length of almeost S00km.
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Executive Summary

The National Chambal Sanctuary (NCS), notified in 1978, comprises of 600km of the 360km long
Chambal River. It is the longest riverine sanctuary In Indla and Is managed by three states viz,
Madhya Pradesh {MP), Rajasthan and Uttar Pradesh (UP}. Ac one of the management initiatives,
an annual survey of 425km of the NCS is being carried out since 1983 with a S-year gap from 1956
— 2001. This stretch begins from the confluence of the Parvati river at the MP and Rajasthan

border and ends at Panchnada in UP,

This year, the survey was conducted from the 2™ to the 15" of February. The main findings of
the survey are — 2176 Gharlals, BB6 Muggers and 577 Indian Skimmers, Gharial, Mugger and
Indian Skimmer numbers have shown an increase {rom the previous year. Notable was the rise

in the number of adult males, evident by the presence of several young adult males.

Threats such as [legal fishing and sand mining have shown an increase. Several adult gharials
were spotted with fishing nets entangled on the snout, A dead juvenile gharial was also seen
entangled in a fishing net. lllegal sand mining is rampant in the sanctuary to the extent that sand
is now being dredged from the exposed river bed. One of the largest gharial nesting sites, at

Rithora, has now been completely destroyed by incessant mining activity.
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The survey leam was split into two groups. One team occupying the first boat constituted the

core team made up of experienced observers. The second team was made up of velunteers

contributing to the bird survey, Given below is the list of survey supervisors and parficipants.

| Mr. Amit Vasant MNikam, DFO, Morena Mentor
Mr, Davendra Singh Prajapati, Supt., N.C.5., Morena .Eupewlsnr
Mr. Lakhan Singh Sharma, E"FH:-IJ. MN.C.5., Deori : Supervisor
Mr. R R, Atal, Eﬁﬂ.ﬁ:'i:".-'sr..nﬁ_.';i::algarh Supervisor

; Mr. Deepak Sharma, GRD, N.C.5., Ambah 4] Supervisor

| Mr. J. P. Dandatiya, Forest Guard/DGRC In-charge, Deori

Team Membear

Br. Amir Khan, Project Coordinator, N.C 5.

Team Mr_;ml:uer_

Mr. Suyash Katdare, Independent Researcher

Team Member

Ms. Parveen Shaikh, Scientist-B, BNHS

Team Memhe;

Mr. Ramesh Malha, Mr. Siyaram, Mr. Satish Sharma and Mr. Jawshar Paliya

Boat

Oiperators |

Mr. Ramawtar Mat_h..a. Mr. Balkishan Kewvak, Mr, Jagdish Malha

Labor

_Ali_{I; ifa-r_eﬁ éﬂa-r]:l-s_ ha H’:Ei':ﬁi:-éd“iﬁ“tﬁe_s'ﬂr&éﬁ éu;lr] the'-'.rblu nteers for bird

survey
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Survey team on the first day of the survey, with local villagers

Survey team in the leading boat
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The survey was carried out from 2™ February to 15" February. The survey team was supported

Survey Plan

along the way by staff from all three game ranges and the Chambal Division of the UP-forest

department, The day wise plan is given in Table 1.

Table 1: Day wise survey plan

1 02 Feb.2021 | Badodiya Bindi — Jalalpur 35 ]
Z 03 Feb. 2021 lalalpur — Rameshwar 50
3 04 Feb.2021 | Rameshwar = Katarnipura 35

4, 05 Feb. 2021 Katarnipura —Atar 48 Lleg 1
(g 06 Feb.2021 |  Atar — Bateshwara 28
6. 07 Feb.2021 | Bateshwara — Sarseni 41
r 08 Feb.2021 sarseni - Raj Ghat 32

8. 09 Feb.2021 Rest Day

9. 10 Feb.2021 Raj Ghat — Kuthiyana 30
10, 11Feb.2021 | Kuthiyana - Useth Ghat a6
11 12 Feb.2021 Useth Gath — Ater 40

Leg 2
12, 13 feb.2021 Ater = Barhi 41
13, 14 Feb.2021 Barhi - Sehson a5
14, | 15 Feb.2021 Sehson — Pachnada 38
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Chapter I: Methodology

The survey was carried out using an aluminum boat which was fitted with a 25 bhp Yamaha
engine, Each segment was surveyed during the day time (0300 hrs — 1700hrs). All observations
and readings were taken from the boat except for certain stretches upstream of Rajghat, The
river stretch upstream of Rajghat is known for its rocky profile and sloping gradient, There are
several shallow, riffle stretches as well as rapids and waterfalls at Jind Baba (Parvati river) and

Rahu Gaon (Chambal river]. These parts cannat be navigated with a fully occupied boat,

Team members were equipped with binoculars to spat animals (gharial and mugger) from a
distance. These animals ware Counted using the direct observation methad, In this miethad, all
visibla individuals that may be basking or swimming are counted Repeat counts for larger groups
were taken, along with a photograph te verify the counts later on to reduce error and maximize
accuracy. GPS co-ordinates were marked for each gharial sighting using the Garmin eTrex
Venture HC model. Photographs, wherever possible and necessary, were aleo taken. Size claszes
of anirmals were recorded by visual estimation. Habitat features were recorded for every sighting

of an individual or a group of individuals,

Total count of waterbirds, water assaciated birds and raptors were conducted for all the
stretches. Terrestrial birds observed during the survey were listed, Whenever there was Indian
Skimmer sighting the flack size, activity and sighting location was noted. Since May 2018 BNHS
has ringed 65 adults Indian Skimmer at gight different locations in the sanciuary. All the birds
caught were marked with numbered metal ring and a coloured flag (white flag with alpha
numeric number engraved in red colour). During the survey we scanned for the tagged skimmers

in the flock and recorded if there were a ny re-sightings.

River depth was recorded at regular intervals using a Hondex PS.7 Handheld Depth Sounder.
Parameters such as - Anthropogenic activities such as river bank cultivation, water pumps for
irrigation, stone and sand mining, fishing, etc were also recorded. GPS coordinates were recorded

for each Instance
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Chapter II: Findings

2.1) Ghartal

36

A total of 2176 gharial were recorded in this survey. This indicates an increase of 317 animals

from the 2020 survey [Table 3). Stretch wise gharial sightings of 2021 survey are given in Table 2

and Map 1.
Table 2: Gharial Sightings during the survey
Badodiya

0202 21 Bindi Jalalpur 0

D3.02.21| Jalalpur Ramashurar 3 31 Fi 2 0 1 D] 39
(4,02.21 | Rameshwar | Katarnipura 2 i 1 4 2 0 ] 13
0502 21 | Katernipura Alar 5 93 8 16 1 0 o il
06.02.21 Atar Bateshwara 1 14 1 Fi 1] Q o 18
07.02:21 | Bateshwara Sarseni 5 an 3 i i 0 a 40
080221 Sarseni Rajghat 9 104 i 22 b 0 o | 180
10.02.21 |  Rajghat Kuthiyana 10 84 40 25 13 1 71 | 184
11,0221 | Kuthiyana Useth 15 | 10 59 31 30 8 0 | 333 |
_12.1}2.21 Lseth Aker 13 131 L1 38 a0 2 265
110221 Ater Barhi 17 1rl 43 P 16 i 182
14,0221 Barkhi Lehaan 13 200 a4 44 a7 L] 15 | 408
15.02.21 Sehs.l_:m_ _I_i'u_';ll'_l_lillllill:i.a 10 52 B0 75 5'5 160 o 263

Grand Total 103 1120 401 1896 181 29 46 | 2176
(M = Adult male (with ghara), & = Adult gharial with sex not determined, SA = Sub adult,
1 = Juvenile, ¥ = Yearling, H = Hatchling, MA= Size class not determined)
i
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Table 3: Stretch wite comparison of Gharial numbers

o S AL g L _ SurveyYear

Badodiva Bindi - Jalalpur 10 13
lalalpur - Rameshwar &7 39
Rameshwar - Katarnipura 25 13
Katarnipura - Atar 189 128
Atar - Bateshwara 26 18
Bateshwara - Sarsen| 24 40
Sarseni - Raj Ghat 164 180

Raj Ghat - Kuthiyana 152 194
Kuthiyana - Useth Ghat as0 333
Useth Ghat - Ater 215 265
Ater - Barhi 154 282

Barhi - 5ahzon 251 408
Sehson - Pachnada 192 263

Taotal 1859 2176

- Increase in Gharial numbers

- Decrease In Gharlal numbers

Comparitive account of Gharial numbers in 2020 and 2021 survey

Sehson - Pachnada
Barhe - Sehson

Atar - Barhi

Used Ghat - Ater
Kuthivana - Used Ghat
R Ghat - Euthivana
Sarseni - Raj Ghat
Bateshwara - Sarsen|
Atar - Bateshwara
Katarnipura - Atar

Surdey Stretch

Rameshwar - Eatamipura
lalalptir - Rameshwar

Badodiya Bindi - Jalefpur

i} 100 150G 200
Humber of Gharial

ma021
200

a5k 3N 350 400 450

Fig 1: Comparative account of Gharial numbers in 2020 and 2021 surveys
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A considerable rise in gharial numbers is seen in gharial numbers downstream from Rajghat. In
the same stretch 1745 gharlals were counted this year, as compared to 1354 in 2020. On the
other hand, 431 ghariais were counted this year, in the upstream stretch, as compared to 505
gharials in the previous year, A particular stand out stretch was fram Barhi to Sehson in which

408 gharials were counted this year, which is 157 gharials more than what was counted in 2020

This shift in numbers may Indlcate a downstream movement of gharisls to areas within the river
that offer better habitat. The upstream habitat is predominantly rocky, while offering ideal
gharial habitat in a few places. The downstream hahbitat, on the other hand k& predaminantly

sandy with deep pools of water which offers ideal gharlal habitat throughout.

Another reason for the shift in numbers could be presence of disturbance in the form of fishing
nels in the upstream part of the river. Instances of lllegal fishing are more prominent in the
upstream part of the sanctuary. Fishing using gill mets directly target the primary food source of
gharials. Gharials often get entangled in fishing nets leading to thelr strangulation or in other

cases, parts of fishing nets might get entangled on their snout.

38
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Group of adult gharials seen basking during the survey

Adult Male gharial basking




2.2) Mugger

41

A total of BB6 muggers were counted in the survey, marking a rise of 176 individusls from the
previous survey (Table 5 and Fig 2). Mugger sightings and distribution is given n Table 4 and

Map 2
Tahble 4: Mugger sightings during the survey,
v River Stretch. Size Class =
Badodiva
02.02.2021 lalalpura 17 2 (8] o o 19
Bindi
03.02.2021 | lalalpura Rameshwar 83 5 0 ] (8] g8
04.02.2021 | Rameshwar | Katernipura 38 2 1] o o 40
D5.02.2021 | Katernipura |  Atar 63 1 a 0 0 &4
|06.02.2021 |  Atar Bateshwara | 18 7 1 0 0 20
07.02.2021 | Bateshwara Sarseni 52 i] 0 0 1] 52
08,02.2021 | Sarseni Rajghat 72 8 4 D a 24
10002, 2021 Rajghat Kuthiyana B 0 2 0 0 G2
11.02.2021 | Kuthiyana Used 126 13 4 a o 143
(12.02.2021|  Used Ater 104 a9 4 0 0 17
13.02.2021 Ater Barhi 80 0 o 0 83
14.02.2021 Barhi Sehson n 1 2 0 0 75
15.02.2021 Sahson Panchnada 32 3 4 0 0 i9
Grand Total 807 | 58 | 21 | O o | 886 |
TR = AUt §A = 5ub AdulL 1 = Juvenile, ¥ = Yearling, H = Hatchling)
12
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Survey Stretoh

Table 5: Stretch wise comparison of Mugger numbers

 SurveyStretch | 2020 2021
|'..I||'|I..q."\.-.- E=
Badodiya Bindi - Jalalpur 16 19
Jalalpur - Rameshwar , 91
Rameshwar - Katarmipura | 40 40
Katarnipura - Atar 61 b4
Atar - Bateshwara 14 20
Bateshwara - Sarseni 56
Sarseni - Raj Ghat 56 a4
Ra| Ghat - Kuthiyana 51 62
Kuthiyana - Useth Ghat 120 143
Useth Ghat - Ater T 117
Ater - Barhi 56 a3
Barhi - Sehson 50 78
Sehson - Pachnada 22 )
Total 710 BRG

B increase in Mugger numbers

Comparitive account of Mugger numbers in 2020 and 2021

Sehzan - Pachnada
Barhl - Sehson

Ater - Barhi

Used Ghat - Ater
Kuthiyana - Lsad Ghat
Raj Ghat - Kuthlyana
Sarsenl - Raj Ghat
Bateshwara - Sarseni
Akar - Bateshwara
Katornipura - Atas
Rameshwar - Katarnipura
lalalpur - Rameshwar
Badodiva Bindd - Jalalpur

survey

40 1] £ 100 130
Mumber of Mugger

143

1D

Fig 2: Comparative account of Mugger numbers in 2020 and 2021 surveys
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The mugger is a more generalist species as compared to the gharial and as such il4|$nh ution

reflects its habitat preference, The mugger is distributed evenly throughout the sanctuary.

In 2020, 334 muggers were counted upstream of Rajghat as compared ta this survey where 364
muggers were counted. The difference of 30 muggers could be attributed to mugsers that might

not have been basking or it could also be due to observer ability/bias,

in this year's survey, the downstream stretch had 519 muggers compared ta 376 countéd in 2020.

This rise in numbears could be due to some downstream movement of some individuals.

14
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Adult Mugger seen basking during the survey
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2.2} Comparative account of Gharial and Mugger 4 6

Comparing gharial and mugger numbers, as seen during the current survey reflects largely what
is known about the habitat preferences of the two species. Gharial prefer sandy habitats [Huszain

2000) whereas muggers are mare generalist, occupying habitats which are not suitable for
gharials {Da Sikva & Lenin 2010).

Broadly, the NCS can be divided into a majorly rocky upper stretch {upstream of Rajghat) and a
predominantly sandy lower stretch (Rajghat downstream). Muggers that can occupy either of the
avallable habitats are evenly spread out through the sanctuary, However, the sandy lower half of
the MCS holds almost 80% of the observed gharlal population, This only goes to further highlight

the importance of sand for the survival of gharials.

Table &: Stretch-wise comparison of gharial and mugger

Badodiya Bindi - Jalalpur 1 13 13
Jalalpur - Rameshwar > BH =3
Rameshwar - Katamnipura i3 40
Katarnipura - Atar 128 B4
| Atar - Bateshwara 1B 20
| Bateshwara - Sarseni 40 52
Larseni- Raj Ghat 180 B4
Raj Ghat - Kuthiyvana 194 62
Kuthiyana - Useth Ghat 333 143
Useth Ghat - Ater 265 117
Ater - Barhi 282 83
Barhi - Sehson | 408 75
sehson - Pachnada 263 39
Total 2176 BEE

17
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Survey Skrefch

Comparitive account of Gharial and Mugger numbers in 2021 sélfz

Sehgon - Pachnada

|

Barhi - Sehson 408
e B —
Useth Ghat - Ater | ' 165

Kuthivama - Useth Ghat

f

EEES

Raj Ghat - Kuthiyana

Sarseni- Raj Ghat

» Mugger
Bateshwara - Sarsani I.uﬂ = Gharial
Atar - Bateshwara 11_;]'
Katarnipusa - Atar w ik
Rameshwar - Katarnipura I 40

F]
Ialalpur - Rameshwar w "

Badodiya Bindi - lalalpur g /%

153 1ob 350 300 350 400 450
Mumber of individual

=
%
g

Fig 3: Comparative account of Gharial and Mugger numbers in 2021 survey
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2.3) Aavifauna 4 8

Avifauna sighted during the survaey

During the present survey, a total of 181 bird species (Table 7] were recorded. Species with
maximum number of Individuals were - Greater Cormarant (n=8762) followed by Noerthern Pintall
(n=3246), Small Pratincole (n=2113) and Ruddy Shelduck {n=881) [Table 8]. Migratory waterbird
like population was high as compared to previous year, Threatened bird species sighted are
White-rumped Vulture (CR), Indian Vulture [CR), Egyptian Vulture (EN), Black-bellied Tern (EN},
Indiar Skimmer (EN), Dalmatian Pelican (VU], Woolly-recked Stork (VU], River Tern (VL], Sarus
Crane {VU), Paintad Stork (NT), Black-necked Stork (NT), Black-headed Ibis |NT], Oriental Darter
(NT), Groat Thick-knee (NT), River Lapwing {NT) and Black-tailed Godwit (NT).

Congregation of Greater Carmorant, Great White Pelican, Dalmatian Pelican, Morthern Pintail
and Painted Stork was seen at the confluence of Chambal and Yamuna. This congregation 15 a
comman sighting at the confluence and it is due to the high organic content in water of River

Yamuna and hence a high food productivity.

Comparative account of counts of individuals of species shows increase in number of most of the
migrant species. Great Cormorant, Bar-headed Goose, Northern Pintall, Red-crested Pochard and
Great White Pelican shows a significant increase in numbers; whereas decrease in the number of
Small Pratincole, Ruddy Shelduck and River Lapwing was observed (Figure 4). River being a very
dynamic system have always shown a change in nimber of migratory birds visiting every year.
This change in count may be due to many reasons and further long-term monitoring and studies

can help us understand it

14
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Table 7;: Checklist of Avifauna (Waterbirds and water associated birds)

-

s

L Anserifarmes Anatidae Lesser Whisthng Dutkﬂendn;cygnn ,uza-ﬁmca
2. | Anserifarmes Anatidae Bar-headed Goose Anser indicis

3. | Anseriformes Anatidae Greylag Goose Anser anser

4. Anseriformes Anatidae | Ruddy shelduck Tadornd ferruginen

5, Anseriformes Anatidas Common Shelduck Toggeng fadormng

& Ansariformes Anatidae Red-crested Pachard Netta rufing

=i Anseriformes Anatidae Common Pochard Aythya fering

E. Anseriformes Anatidae Garganey Spotitg querquedulo

e § Anseriformes Anatidae Narthern Shoveler Spatula clypeata

i, Anseriformes Anatidae Gadwall Margcn sirepers

11. Anseriiormes Anatidas Eurasian Wigeon Mareca penelope

12, Anseriformes Anatidae Indian Spot-billed Duck Anas poecilorhyncha
13, Anseriformes Anatidas Mallard Anas ,n.laﬁrhyr;ﬂm

14, Anserilormes Anatidas Marthern Pintail Anas aculo

15. Anseriformes Anatidae Comman Teal Angs crecca

16, Anserifarmes hnatidae Comb Duck Sorkidiornis melgnolos

17, dnseriformes hnatldas ‘Cotton Teal Merfapus coromandelionus

18 | Galliformes Phaslanidae Indian Peafowl Pavo cristatus

19 Galliformes Phasianidas Painted Francolin Francalinus pictus

20, Gallifarmes Phasianidae Black Francofin Erancolinus francelinus

2 Galllformes Phazianidas Grey Francolin Francolinus pondicerionies

22, Phoencopteriformes Podicipadidas Littie Grabe Tachyboptus ruficolis

23, F'huentunterlfnrmés Podicipedidae Great Crested Grebe Podiceps cristatus

4. Columbiformes Cofumbidae Rock Plgeon Columba fivia

5. Columbiformes Columbidae Eurasian Collared Dove Streptapelio decoocto
26. | Columbiformes Columbidae Red Collared Dove Streplogeiia tranquebarica
i Columbiformes Columbidas ! Spotted Dove Streptopella chinensis

28. Columbiformes Columbidae Laughing Dove Streplopeiio senegolensis

9 Columbiformes Columbiclas Yellpw-legged Green Pigeon Treron phoenicopterus
30. Prerocliformes Pteroclidae Chestaut-beflied Sandgrouse Plerocies exustus
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SN [Orde [Family Species RS it
al, Caprimulgiformes [ap;rimulgidie Indian NIghtjar Coprimolgus D‘SMIEH-

32, Cuculiformes Cuculidas Greater Coucal l'-';r'rh'-ﬂp-l.ri ginensis

33, Cuculiformeas Cuiculidag Asian Koel Eudynamys scolopoceus

34 | Cuculiformes Cuculidae Common Hawk Cuckoo Hierococoyx varius

35 | Gruitormes Rallidae | White-breasted Waterhen Amaurornis phoenicurus
36 Gruiformes Rallidae Furple Swamphen Porphyrio porphyfio

37 Gruitormes Rallidae Common Moorhen Galinua chioropus

38 Gruiformes Rallidae Common Coot Fulica atra

39, Gruiformes | Raliidae Brown Crake Zapornia akoal

40, Gruifaormes | Gruidas Sarus Crane Antigone Antigone

41, Pelecaniformes Ciconiidae Painted Stork Mycrerio ke ucoce phala

i Palecaniformes Cieanlidas Aslan Dpenbill Angstomus aicitons

43. Pelecaniformes Ciconlidas Black Stork Ciconia nigra

44, Pelecaniformes Ciconiidae Woally-necked Stork Clconio eplscopas

45; Pelecaniformes Ciconiidae Black-necked Stork Ephipplarhiynchus asiaticus
46, Pelecaniformes Pelecanidae Great White Pelican Pelecanis cnocrotolus

27. | Palecaniformas Pelecanidae Dalmatian Pelican Pelecanus crispus

4B Pelecaniformes Ardeidae Black-crowned Night Heron Nyclicoray nycticorox
449, Pelecaniformes Ardeidae Ltriatod Heron Butorides ririoto

50 Pelecaniformes Ardeidae Indian Pond Heron Ardeola grayii

51, Pelecaniformes Andeldae Cattle Egret Bubulcus ibis

5. Pelecaniformes Ardeidas Grey Heron Ardeo cinereg

53. Pelacaniformes Ardeidas Purple Heron Arged purpurea

54, Pelecamiformes Ardeidae Great Egret Ardea alba

85 Pelecaniformes Ardeidae Intermediate Egret Ardea intermedio

56. Pelecaniformes Ardeidae Litthe Egret Egretta garretta

7. Pelecaniformes Threskiornithidae | Black-headed |bis Threskiornis melanocephalis
5E. Pelecaniformes Threskiornithidae | Eurasian Spoonbill Flotales ieucorodia

54, Pelecaniformes Thresklornithidae | Indian Black Ibis Pseudibis popitlosa

B0, Pelecaniformes Phalacrocoracidae | Little Cormorant Microcarbo niger

61. Pelecaniformes Phalacrocoracidae | Great Cormorant Phalacrocorax carbo
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Bi2. Pelecaniformes Phalacrocoracidae | Indian Cormarant Phalocrocorox fuscicallis

i3 Felecaniformes Anhingidae Oriental Darter Anhingg melanogoster =

&4, Charadriiformes Burhinidae Great Thick-knee Esacus recurwirasiris

B5. Charadriformes Recurvirostridas Pled Avacet Recundirostro ovosethy

66, Charadriiformes Recurvirostridae | Black-winged Stilt Himantopus himantopus
" &7. | Charadriiformes Charadriidae Little Ringed Plover Charodrius dubius

6B. | Charadriformes Charadriidae | Kentish Plover Charadrius olexndrinss

649, Charadriformes Charadriidae Lesser Sand Plover Charadrius mongolis

70. Charadrifarmes Charadriidas River Lapwing Vaneilus duvoucelii

L Charadrifformes Charadriidae Red-wattled Lapwing Vanellus indicus

T2, Charadrifformes Scolopacidae Black-tailed Godwit Limosa imosg

73, Charadriiformes Seolopacidas Ruff Calidris pugnax

4. Charadriiformes Scolopacidag Temminek's Stint Calldris temminckii

b2 4 Charadriformes Sealopacidas Duniin Cotidris olgine

16. Charadriiformes Seolopacidas Little Stint Coligris minuio

77 Charadrifarmes Scolopacidas Commaon Sandpiper Actitis hypaleucos

78 Charadriformes Scolopacidae Green Sandpiper Tringo ochropus

i 5 Charadriiformes . LScolopacidacs Spotted Redshank Tringa erpthropus

80. | Charadriformes Scolopacidae Commaon Greenshank Tringa nebularia

81. Charadrilformes Scolopacidas Commaon Redshank Tringa totonws

a2, Charadriiformes Scalopacidas Wood Sandpipar Tringa glareala

43. Charadrilformes Senlopacidae Common Snipe Goflinogo gallinago

B4, Charadriiformes Glareolidae Little Pratincole Glareolo lacteal

85, Charadriifformes | Laridae | Indian Skimmer Rynchops aibicaliis

B, Charadrifonmes Laridas Brown-headed Gull Chrokcacephalus bruaniesphalus

a7 Charadrilformes Laridae Black-headed Gull Chrafcocephalus ridibundus

g8, Charadriformes Laridae Pallas’s Gull ichthyoetus ohifiyoetus

83, Charadriiformes Laridag River Tern Sterng ourantio

an. Charadriiformes Laridae Black-bellied Tern Sterng acuticawda

91. Charadniformes lacanidag Bronze-winged Jacana Metapidius indicus

92 Charadrilformes Jacanidae Pheasant-tailed lacana Hydrophasionus chirurgus
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9, Aecipitriformes Pardionidae Osprey Pondian holigetus
94, | Accipitriformes Accipitridae Black-winged Kite Flanus coeruleus
2 L Aeeipitriformes Aeeipitridas Egyptian Vulture Neophron perenoplerus
96. Accipitriformes Accipitridae White-rurmped Yulture Gyps bengalensis
97, Accipitriformes Acclpltridae Crested Serpent Eagleé Spllornis cheelo
98 | Accipitriformes hccipitridae Short-toed Snake Eagle Circaetus gallicus
g9, Accipitriformes Accipitridas Red-headed Vuliure Sorcogyps cofvis
104, Accipitriformes Accipitridae Indian Vulture Gyps indicus
101 Accipitriformes Accipitridae Bonelli's Eagle Aquil fosciata
102, Accipitriformes Accipitridag Booted Eagle Hizrooetus pennatus
103. Accipitriformes Accipiteidas Western Marsh Harrier Circus oeruginesus
104, Acclpitriformes hccipitridas Shikra Accipiter bodius
105, Accipitrilormes Accipitridas Furasian Sparrowhawk Accipller fisws
106, Accipitriformes Aecipitridas Long-legged Burzard Butes rufinus
107, Accipitriformes Accipitridas White-eyed Buzzard Bulosiur beeso
108 Stripiformes Strigicae Sput'-re& Owilet Athene brorno
109, Buceratiformes Bucerotidae Indian Grey Hornbill Ocpceros birosirs
110. | Bucerotiformes Upupidas Common Hoopoe Upupa epops
111, | Piciformes Ramphastidae Coppersmith Barbet Psilopogon hoemacepholus
113, . Coracliformes Meropidae Green Bee-eater Merops orientalls
113, | Coraciiformes Marmpidas | Blue talled Bee-sater Merops phillpoinus
114, Coracifformes Coraciidae Indian Roller Coracias benghalensis
115 Coracilformes Alcedinidae Common Kingfisher Alcedo atthis
11h. Coracliformes Alcedinidas Pied Kingfisher Cenyle rudis
117, Coraciifarmes Alcedinidas White-thraatad Kingficher Halcpon smyrnensis
118. Falconiformes Falconidas Commen Kestrel Falco tinnunculus
11% Falconiformes Falconridae Leggar Falcon Falco fugger
130, | Psittaciformes Psittaculidae Plum-headed Parakeet Psittaculo cyarocephala
121, Puittaciformes Fsittaculidas Alexandrine Parakeet Pslitoculo eupairia
122, Peittacformes Prittaculidae Rote-ringed Parakeet Pittocula krameri
123, Passariformes Campephagidae Small Minket Perfcrocotus clnnomaone s
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124, Fas;.er-}'.f:.:rmes Oriclidae Indian E-nld&n.ﬂrt-:rli;. ﬂ'r;infm Eurrduu -

125, Passeriformes Cicruridas Black Drongo DIcruras mocrocercus

126, Pascariformes Laniidze Bay-hacked Shrike Lonlus wittatus

127, Passeriformes | Laniidae Lang-tailed Shrike Lonius schach

128, Pazseriformes Lanildae Great Grey Shrike Loalud axeiubitar

125, Passeriformes Corvidae “Rufous Treepie Dendrocitio vogobundg

130, Passeriformes Corvidae House Crow Comnvies splendens

131 Passorifprmes Corvidae Large-billed Craw Carvus macrarhynchos

L3 Passeriformes Mectariniidae Purple Sunbird Cinnyris osiolicus

133, Passeriformes Plocridas Baya Weaver Ploceus philippinus

134 Passeriformes Estrildidae Indian Silverbill Euodice molabarica

135, Passeriformes Pazseridae House Sparrow Posser domesticus

135, Passerilormes Passeridae Yellow-throated Sparrow Gymaaris xanthocollis
137, Passeriformes Motacillidas Tree Pipit Anthus triviplis

138, Passeriformes patacillidae Paddyfield Pipit Anthus rafuius

135, Passeriformes Mataclllidae Westarn Yellew Wagtall Motocilia flava

140. | Passerifarmes Mataclllidae Grey Wagtsil Matacills cinerea i
141 Passeriformes Matacillidae Citrine Wagtall Motacilla citreola

142, Passeriformes Maotacillidae white-browed Wagtall Motocilo moderaspotensis
143, Passariformes hatacillidas White Wagtall Motocillo alba

144, Passeriformes Alaudidae Rufous-talled Lark Ammomanes phoemicurg

145, Passeriformes Alaudidae Ashy-crowned Sparrow Lark Eremapleriv griseus
146. Passeriformes Akaudidas Indian Bushlark Mirgfra erythroplers

147, Passerfformes Alaudidae Greater Short-toed Lark Calendrella brochydectylo
148, | Passeriformes Alaudidas Driental Skylark Alouda guigula

148. Passeriformes Maudidae Crested Lark Golerido cristata ]
150. Passeriformes Cisticolidae Zitting Cisticala Cisticola juncidis

151, | Passeriformes Cisticolidae Achy Prinia Prinia sociglis

154 Paszerifiormes Cisticolidae Plain Prinia Prinfg inoreake

153. Pazzeriformes Cisticolidae Comman Tallorbird Orthotomus sutorius

154. Acrocephalidae Booted Warbder Idung coligata

| Passeriformes
|
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T — d M'.-!-F_-r -

“SN. | Order | Family | Species e |
155, : Paszeriformes Acrocephalidas Ei',rth's Read Warbler Acrocephalus .ﬂ'l-lr'rT-!f'_ﬂr-IJm !
156, Paszeriformes Hirundinidae Streak-throated Swallow Petrochelidan furvicola
157, Passeriformes Hirundinidae Wire-tailed Swallow Hirumdo amithi
158. Passeriformes Hirundinidas Barn Swallow Hirundo rustica
159 Passeriformes | Hirurndinidae Dusky Crag Martin Ptyonopraghe concolor
160, Passeriformes Hirundinidas Grey-throated Martin Riporia chinensis
161. Passeriformes Hirundinidas Sand Martin Rigarka ripario
162, Passeriformes Pyenonaotidae White-eared Bulbul Byecnonotus lewcoliz
163. Passariformes Fwnnﬁﬁﬁﬂae Red-wented Bulbul Pycnonotus cafer
164. Passariformes Leiothrichidas Large Grey Babbler Argyo malcolmi
165, Passeriformes Leiothrichidae Commaon Babbler Argyo caudoto
1686 Passaritormes Leiothrichidae Jungle Babbler Turdaides strigto
167. Passeriformes Sturnidas Rosy Starling Postor roseus
168. Passariformes Sturnidas Asian Pled Starling Grocupica contrg
169, Passeriformes Sturnidae Brahrminy starling Sturnio pogoaorym
170, Passariformes Sturnidae Comman Myna Acridotheres fristis
171, | Passeriformes Sturnidae Bank Myna Acridotheres ginginianus
172 Passeriformes Muscicapidae Indian Robin Saxicolsioes fullcatus 1
173, Passerifanmes Wuscicapidas Oriental Magpie Robin Copsychus sawarts
174, [ Passeriformes Muscicapidae Red-breasted Fhecatcher Fioedule ponda
175. | Passariformes Muscicapidas Black Redstart Phoenicurus ochruros
1765, Passeriformes Muscicapidae Blue Rack Thrush Monrticolo sofitorius
177 Passeriformes Muscicapidae Siberlan Stonechat Saxicola maurus
178, Passeriformes Muscicapidae Pled Bushchat Soxlcolo copfata
173 Passeriformes Muscicapidaa Isabislline Wheatear Oenanthe isabelling
180 Passeriformes Muscicapidae Desert Wheatear Oengnthe deserti
181, Passeriformes Muscicapldae Brown Rock Chat Denanthe fusca
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Fig 4: Comparative account of selected waterbird counts in 2020 and 2021 survey

Flock of migratery ducks observed during the survey
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Table 8: Stretch-wise bird count during the surney

g endpomt & | g
= s : 4
= a
L
1 | Great Cormorant 152 g4 | 630 | 41 112 | & 36 | 91 | 7464 | B762
2 | Northern Pintail 10 | b |450] 10 |1 0|0 | 2 |54 |2710]3246
3 | Small Pratincole 50 Q | 460 | BO 42{ 0 | 0 | 23 | 850 | d113
4 | Rock Pigeon &0 50| 0 |36 200 (200 | 20 [1s0| o0 |1335
I 5 | Ruddy Shelduck 45 50 | a4 | 45 183 | 57 | 61 | 41 | 160 | 881
6 | Bar-headed Goose 0 0 |1 210 199 {105 184 | 32 | 21 | 745
7| River Lapwing 10 20 | 16 | 48 173 | 114 ! 45 | 85 57 &
8 | Red-crested Pochard 1 4241 4 |14 0 ] b L] 50 T
8 | Lesser Whistling-Duck 40 120 | 40 [110 o |44 | 78|15 | 0 | 565 |
10 | Gray Heron 73 16 | 14 | 23 22 | 17 | 23 | 42 | 233 | 488
; 11 1|_Litl.IE Cormorant 114 34 |65 | 23 | 2 [ 11 v 12| 30 | 16 q i1 | bE 452
12 | Rivar Tarn 55 43 1137 | 47 | 26 | 20 | 20 | 10 | 23 13 | 18 a4 3 420
13 | Green-winged Teal 0 8|90 |50 (0| 0|5 (5 [14)] 0|8 [ 3 |200| 404
14 | Kentish Plover 0 o |o|2|a|6|0| 0 1500 | of30)|200)392
15 | Red-wattled Lapwing 21 65 )23 |35 | & 4 ] ] 2% 137 | 11 | 28 24 in
| 16 | Great White Pelican 0 0 0| 8]08 D | @ | @ 0 | O | 353 | 359
17 | Dalmatian Pelican 0 0 cloloflofolo|lon]|o]|a3m]sw
18 | Black-winged Stift 17 2815 116 ) 7 |10 Is | 236 | 22 | 4 ] i8 a4 i01
19 | Cattle Egret 35 7|9 |(s|o|6|wm|1a|o 11|00 )| 30|67
20 | Gadwall 44 |57l o0 |a|d)e] 2| a|3e]|o] 9 4 | 31
| 21 | Indign Spot-billed Duck 75 GG | 14 | 27 2 0ol 1 16 L 1 2 2 a3
22 | Indian Cormarant 1] olo|[Ss|gj1)6 ]| 2|7 |8 |114|560)| 2% | 216
23 | Red-naped ibis 1 E 3 7 r 0 2 0 | B5 | 27 | 34 | 32 5 211
24 | Pallas’s Gull L M 4] 1 |37 |el4]l2 1|66 12|16 20
75 | Furasian Wigson | a0 |eg]ojsjwlojojolz o | 2]0] 0 |18
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26 | Painted Stork o ols|2]o]lol|ss|o|0]|2]|0]|10| 8 |17
27 | Block-bellied Tern 3 2|9 199 |2|2|7 |m|lwm|lzla]n]iem
28 | Eurasian Spoonbil 0 olz|oleln]lo|lo]o]|2]|s]|20]|1)|16
79 | Great Thick-knee 8 15| 2]lels|alw|2|10]10]6] 16 14
30 | Garganey 2 olaw|w]oloe|o]o]|a|o|o]|o | 50|11
31 | Northern Shoveler 10 1] i} o |[D|D] @ #] 9 0 5 ¥ o) | 114
12 | Black Stark o o |0 | D|8W|33]|0|lo]|0]|0]0])D 0| 113
33 | Little Stint 0 s|lo|lo|loleloelalw|e]e]|2n] 10108
34 | Egyptian Vulture 0 6| e a|slwlie]l 2z w]z]a] s |ww
35 | House Crow 12 R IE R FE T T BTN T e T
| 36 | Bank Myna 0 plaolololeololals s olbl g |k
37 | Great Egret 24 o a3 izl el @l 1053 Pall el ] srlies
38 | Little Egret B - W ol i 2 1 0] 1 [Nl B 5 3 16 13
39 | Knob-billed Duck ) 7 |aolo|o]lola]lo|e|o|e|2] o6 |66
40 | Eurasian Coot 23 0|0 |ojoj0)6 | o011 0| 0 5 55
41 | Dsprey D a3 |alzlalalslnlylasls] ¥ '8
41 | Pied Avocet o 0 3 0 O | 0 4] ] 0 1 ¥} ) 48 ¥
43 | intermediate Egret 16 i 0 g - 6 e 1 1 2 5 0 3| i 45
44 | Gray-headed Swamphan 20 a8 | 4 a |o|4| 4] 01]0 g |l 6|0 1) a4
45 | Woolly-necked Stork 3 s glmlzlal=]l1bs @ el e I dd
46 | Asian Openbil 2 s [ 2 [lalelial o 1o lip)] sS0iasl 5 1 5
47 | Black-necked Stork 0 gle|olelel 7 {2 | 4. B3 8 2 29
48 | Graylag Goose 0 clo|ololoale]lz|{eoio]laelo| |2
4% | Purple Heron & i 2 L] 0|5 1| 0 i a 1 o i] 19
50 | Eurasian Moorhen 3 ye | & |oa e e el ie | TR et s e g5
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Avifaunal diversity obsersed during the sunvey
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Indian Skimmer count February 2021

During the survey we observed 577 individuals of Indian Skimmer. Stretch wise counts for the
Indian Skimmer are given in Table 2 and Map 3. The total count of skimmer was observed more
than previous year (512 individuals) during the survey, At most of sighting locations pairs of

Indian Skimmer were seen perfarming their courtship rituals.

During the survey re-sighted flagged skimmers at various location during the survey, The re-
sighting of tagged birds indicates that these birds do have strong site fidelity to their nesting

ground.

Tabie 9 Stretch-wise count of Indian Skimmer during survey

Date | hﬂmﬁm : a,.,t Total
D2-02-2021 | Badodiya Bindi-Jalalpura 0 a 0
03-02-2021 Jalalpura-Rameshwar g 1 319
04-02-2021 Rameshwar-Baroli 6 il 6
05-02-2021 Barali-Atar 57 1 58
Iﬂ-ﬁ-—ni-zﬂil Atar-Bateshwara | &% 1] 5
07-02-2021 Bateshwarg-5arseni 0 D 0
OE-02-2021 | Sarseni-Rajghat B3 ) B3
10-02-2021 |  Rajghat-Kuthiana | 29 0 29
11-02-2021 | Kuthiyana-Ussethghat 80 0 90
12-02-2021 Usseth-Ater L a LE
13-02-2021 Ater-Barhi 56 0 56
14-02-3021 Barhi-5ahsan [y (1] T
15-02-2021 Saheon-Pachnada | B8 [ B8

TOTAL 575 2 577
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Map 3: I_n.n:u__“_a!n:_n_.__.ﬁ during the 2021 survey
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Indian Skimmer Rynchops albicollis

Indian skimmer flock on sand bar
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2.4} Dolghin

A total of B2 Gangetic river dolphins were spotted during the survey. All sightings occurred

downstream of Rajghat. In the previous survey, 68 dolphins were recorded.

Table 10: Dolphin sightings during tha survey.

62

River Stretch Size Class

02.02.2021 | Badodiya Bindi Jatalpura o | o o 0
03.02.2021 latalpura Rameshwar o | A o 0
04.02.2021 Rameshwar Katarmipura 0 0 0 |
05.02.2021 Katarnipura Atar 0 0 0 ¥
06.02.2021 Atar Bateshura 1] 1] 0 0
07.02.2021 Bateshura Sarseni ] 0 0 [
08.02.2021 Sarseni Rajghat I:I- 0 o 0
10.02.2021 Rajghat Kuthiyana 1 2 0 3
11.02.2021 Kuthiyana Used 2 1 (i} 3
12.02.2021 Used Ater 4 3 0 r
13.02. 2021 Atler Barahi | 4 a 13
14.02.2021 Barahi Sahson _.IE 10 5 43
15.02.2021 Sahsan Panchnada 13 0 0 13

Total 57 20 5 82
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Table 11: Dolphin sightings with corresponding water depth

=)
)

Rajghat to Kuthiyana 9.6 1 Gaorkha 1 1 2
5.4 2 Kulhada 1 1
Kuthiyana to Useth 9.6 3 Babusingh Gher 1 1
=i 16.7 4 Daljitpura 1 i 2
Useth Ghat to Ater 8.3 5 Raipur 1 1
2.8 5 Kach E| 3 b
Ater to Barhi 10.5 & Maghera 4 4 B
225 Fi Deenpura 1 1
b L1l 3 3
1.8 B Ranipura 3 1
Barhi to Sehson 19.5 g Barhi 3 3 &
11.4 1 | Sapad 2 2
! 4 1 5
] 2 2
e 11 Gyanpura 2 1 3
1 1
11.3 12 Kanakpura 5 5
3.1 13 Saakhni P 2 2
5 2 2
3.9 13 Bindwa 2 2
13 1 1
14.9 14 lagtoli Z 2 4
57 | 14 2 2
9.2 14 4 1 5
3.8 15 Barcholl 1 1
sahson to Pachnada 11.6 16 Sehson 4 4
5.5 B 3 3
R2F 11s | 17 Rawan| 3 3
3.5 18 Patharra 2 2
1 | 1
TOTAL 1 57 20 5 | &2

Given above are all the dolphin sightings from the survey along with their corresponding water
depths. Based on the water depth and sightings, the sightings have been grouped into probable
deep pools of water that doiphins prefer. Based on the observations, there are likely to be 18

deep poolsin the river.
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Gangetic river dolphins prefer deep waters, >3m deep, within a rlver with optimum depth
pssumed to be =10m (Hussain et. al. 2011). The lower half of the NCS has deep waters, especially
closer to the Yamuna confluence. This may be the reason for higher sightings of doiphins in the
final two days of the survey. Little is known about how these dolphins might be moving between
different deep pooals of water throughaout the year. The relatively low sightings of dolphins around
Rajghat could be due to the various infrastructure projects that are currently under construction
in the area, viz,, Dholpur lift irrigation praject, a new railway bridge on the Morena - Delhi route.
Constant construction activities are a source of underwater nolse pollution and likely disturb the

sonic communication pathways of dolphins
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Chapter III: Threats/Anthropogenic Pressures 65

3.1) River bank Agriculture

Riparian agriculture and associated activities like water abstraction, noisy pumps, constant
human disturbance from pump operation and crop protection, and risks of water pollution from
agro-chemical use and oll leaks contribute substantially to habitat loss, degradation and
pallution. Increased use of submersible pumps leads to further risk of electrocution through live
wires and haphazard installations. The settiement of rights of villages falling within the sancluary
boundary and the final notification of the sanctuary has not been carried out. This has proved to

be a major hurdle in preventing the spread of agriculture along the banks of the river

Durihg the survey, bankside agriculture was documented throughout the stretch, and In mast
instances, it was being carried out over an entire sand bank, right till the shoreline. Such

agriculture takes up vital basking and nesting sites of the agquatic reptiles.

3.2) Sand Mining

Sand mining is @ well-documented issue in the NCS. Sand mining poses a severe threat to the
basking and nesting sites of gharials and ather species which require sand for nesting. Continued
presence of human activity at the mining sites prevents animals from utilizing the sites for their

needs. Animals are thus denied access to necessary basking and nesting habitats.

Sand mining has increased exponentially within the sanctuary. Several locations, previoushy
untouched are now being incessantly mined for sand. Along with new locations, increase in
activity at the existing locations have completely damaged those sites. The Rithora sand bank has
beer completely levelled, Until 2019, there used to be at least 35 gharial nests at the Rithora
sand bank. Howevar, the nesting site does nat exist anymore due to illegal mining. lllegal mining
is @ direct threat to the immediate future of all aguatic reptiles and fauna utilizing sand for

haszking and nesting.

a7
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Sand Mining at Kulhada ghat
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1.3] lllegal Fishing and Poaching

Fishing in the NCS has been banned under the Wildkife Protection Act of 1972, Fishing, however,
still persists in the sanctuary, more prevalent in the upper section of the NC5. Main fishing gears
used are gill nets, however hook lines and dynamite fishing is also practiced,

Fishing and nets are a severe threat to most of the aguatic fauna in the Chambal river. Obligate
plscivores like the Gharial, Gangetic Dolphin, Indian Skimmer and other species of diving water
birds, etc. are all susceptible to entanglement in the fishing nets. Over the years, several cases of
gharials and muggers dying due to entanglement in fishing nets have been recorded. In 2008 and
1009, dead gharials were reported which were completely entangled in fishing nets. A mugger,
similarly entangled in a fishing net was found dead in 2012, followed by two hard shell turties
entangled in fishing nets. In 2017, an adult gharial male was found dead with a fishing net around

its snout at Rijetha ghat.

Fishing was mare prominent in the upper half of the sancluary, i.2,, between Pali and Rajghat.
Fisharmen were regularly encountered when they would abandon their fishing gear after
spotting the survey boat. Throughout this stretch, several gharlals were seen with fishing nets
entangled In their snouts (see photo plate on page 38). A few km upstream of sarseni ghat, a
dead juvenile gharial was also encountered that was entangled in a fishing net. The presence of
fishing nets on gharials has been very prominent. unllke previous years, which indicates an
increase in fishing practice in the entire sanctuary. Locations of illegal fishing have been given in

Map 5.

Notable during the survey was the discovery of a line with several hooks attached across it,
commonly known as a ‘hazari’ (indicating a thousand hooks). This was seized a couple of km

upstream of the Banwara ghat. This equipment is specifically used for hunting freshwater turtles.

This appears to be the firstinstance of such a practice being carried out in this part of the Chambal

river, presumably to target turtles,
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Gharials with fishing nets caught on their spout
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In the recent years, the Chambal River has been facing the issue of reduced water flow due to an

3.4) Reduced Water Flow

increase in watar demand for irrigation and domestic purposes, The presence of 4 large dams in
Kola (Rajasthan), along with the Dholpur Lift Irrigation |Rajasthan) and Pinahat Lift Irrigation
[Uttar Pradesh| has severely affected the water flow of the Chambal River. The study by Hussain
etal in 2011, had stated that the flow of the Chambal river has a declining trend of 3.5% per
annum, Furthermore, the report had stated that there is a reduction of over 50% in availabie
optimum habitat for gharial during the lean season. Recent study by the Wildlife Institute of India
reports 67cumecs of water In the month of December 2017, indicating critically low level of
water. Low water flows lead ta habitat fragmentation in the river by reducing lateral connectivity.
Fragmented water pools are thus vulnerable to anthropogenic activities such as fishing. Low

flows alsa result in reduced access to key habitat such as nesting islands, and river banks.

The upcoming lift irrigation project at Dhalpur, along with the drinking water project for Gwalior
and Morena is going to further threaten the already compromised flows within the sanctuary. It
may be further noted that the NWBL in its 22nd meeting had decided that no further water

extraction projects should be approved on the Chambal river (Hussaln et al, 2011).
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Chapter 1V: Discussion 70

Populations of species such as gharial, mugger and the Indlan Skimmer appear to be increasing
based on evidence {increase in the number of yearly nest counts). However, direct threats to the
habitats of the above-mentioned species also seem to be increasing. There has been an apparent
increase in the extent and intensity of illegal sand mining, fishing and river bank agriculture. All

these activities pose a direct threat to the existing hahitat of aguatic species.

The gharial population is showing an increasing trend in the National Chambal Sanctuary, This s
partly a consequence of the conservation efforts over several decades and the guality of habitat
that is available to the gharials and other aquatic fauna. Habitat components such as sand and
good quality water which are so vital for the survival of the aguatic fauna in Chambal are also In
demand to meet the developmental requirements of an ever-increasing human population. This
has led to an increase in demand for freshwater for drinking and irrigation purposes and an

increase in illegal activities, mare particularty, illegal sand mining.

lllegal sand mining |5 a serlous issue present in the sanctuary and had proven to be extremely
difficult to control, Sand mining also reduces the available nesting habitat for gharials, Indian
Skimmer and other sandbank/sandbar nasting species. Stopping or reducing ilegal mining and
the associated anthropogenic presence will help in providing inviolate spaces for species that
utilize sand banks/sandbars for basking and nesting. Low water levels have provided with
ingreased access to sandbars along the river. Major mining sites such as Rithora, Barwasin,
Gadhora have shown an increase in activity as well as the use of heavy machinery such as ICB
machines. Over 30 gharial nasts and several turtle nests of Batagur species used to be recorded
at the sand bank at Rithora. However, this year, due to incessant sand mining activity, the entire
sand bank has been levelied rendering it useless for nesting by aquatic reptiles. This is the first
instance, so far, of a nesting site being completely destroyed and made useless for nesting. If
sand mining is carrled out at the presant rate, then other vital nesting sites are likely to follow

the same fate in the mear future.
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lllegal fishing activity Is becoming apparent with the increase in the number of adult ;Zarlaliseen

with fishing nets entangled in their smouts. After sand mining, fishing

The assessment carried out by the Wildlife Institute of India (WH) in December 2017 showed the
water discharge for the Chambal River to be 67 m3/sec. This figure indicates a critically low level
of water based on the racommendations of the river flow assessment carried out by the Wil
[Hussain et. al. 2011). Water flow in the Chambal River has already been compromised due 10 4
large dams near Kota and further affected by the Dholpur Lift Irrigation project and the Pinahat
Lift irrigation project. New projects for Irrigation and drinking water purpose have been proposed
for Sheopur, Morena and Dhaolpur. These projects will irreversibly affect the hydrology of the
Chambal River and render the aguatic as well a< the supporting terrestrial habltat sub optirnal
for the survival of gharials and other associated fauna. This issue has been further compounded
by upcoming water extraction projects, at Dholpur where construction Is underway and the
proposed project to draw water from the Chambal river for the city of Gwalior. River bank
cultivation has shown an increase with several locations showing presence of agriculture that

was never recorded prior to this survey,

Gharial nesting was recorded in 2017 in the Parvatl river. Every survey since then has recorded
the presence of an adult population as well as nesting in subsequent seasons. Similarly, In 2020
gharial nesting was recorded in the Xuno River, approximately 10km upstream of the Kuno —
Chambal conflugnce. Thus, the established presence of Gharials in the Parvati River along with
the new discovery of nesting in the Kuno river further highlights the need for an increased focus
on the tributaries for securing the future of the Chambal river. The importance of the Chambal
River is highlighted by the fact that it harbors almost 50% of the global Gharial population and

mare than 25% of global Indian Skimmer population.

A more holistic approach at conserving the entire Chambal River Basin will ensure security for
the Chambal River as well as its tributaries. By doing %o, a significant proportion of pressures on
the Chambal River could be reduced. It could also potentially provide more avenues for seasonal

habitat use by Gharials and other aguatic fauna
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Chapter V: Need for a study on freshwater turtle ecology 72

The WNCS offers optimal habitat for a wide variety of taxa, of which several are listed as
Endangered (EN) or Critically Endangered (CR) by the IUCN. Maore specifically, it harbours several
unigue and threatened aguatic reptiles such as soft-shell and hard-shell turtles, of which 9
species are present as well as two species of crocodiles, viz., gharial and mugger. Amaong these,
the gharial {Goviclis gangeticus) and the Red-Crowned Roofed Turtle {Botagur kachuga) have
been listed a5 CR while the Narrow-headed Softshell Turtle [Chitra indica) and the Three-striped
Roofed Turtle (Botagur dhongoka) have been listed as EN (Nair & Krishna 2013).

Ever since the NCS was established, as a result of Project Crocodile, extensive research on
gharials, mainly in the form of annual surveys conducted by the Madhya Pradesh Forest
Department and research projects executed by individuals and organizations has been carried
out and is ongaing {Bustard 1976; Hussain 1991, 1999, 2009; Katdare et. al. 2011; Khandal et. al.
2017; Lang and Kumar 2013, 2016, Rao 1987; Singh 1985).

In comparison, there is a relative dearth of information regarding the freshwater turtles of the
NCS. There are only 4 publications on the ecology of freshwater turtles in the NCS, out of which
3 studies have been carried out over 30 years ago, while the other is based on two Botogur
species over a 3-year research period before 2010 (Sirsi et. al., 2017). Beyond species ocourrence
records (Nair & Krishna 2013), there is litfle or no information available on the basic ecology of

freshwater turtles in the MCS.

5.1.) Present Knowledga Gap

As such, this indicates a major knowledge gap in the fundamental understanding of the ecology

freshwater turtles. Some major ecological aspects that require studying are -

1. Species Community structure and assemblage — To determine the occurrence of all the
species in the MCS and their relative abundance. This will provide a clearer picture about the
spatio-temporal distribution patterns of all the species occurring presently. Additionally, this will

allow a revision of all the species occurrence data available so far in the NCS.
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Chapter V: Need for a study on freshwater turtle ecology 73

The NCS offers optimal habitat for a wide varety of taxa, of which several are listed as
Endangered (EN) or Critically Endangered (CR) by the IUCH. More specifically, it harbours several
unique and threatened aquatic reptiles such as soft-shell and hard-shell turtles, of which 9
species are present as well as two species of crocodiles, viz., gharial and mugger. Among these,
the gharial (Gowvialis gongeticus) and the Red-Crowned Roofed Turtle {Botogur kochuga) have
been listed as CR while the Narrow-headed Sofishell Turtle {Chitra indica) and the Thiee-striped
Roofed Turtle [Batagur dhongoka) have been listed as EN [Nair & Krishna 2013).

Ever since the MNCS was established, as a result of Project Croccdlle, extensive research on
gharials, mainly in the form of annpual surveys conducted by the Madhya Pradesh Forest
Department and research projects executed by Individuals and crganizations has been carried
aut and is ongoing (Bustard 1976; Hussain 1991, 1999, 2009; Katdare et. al. 2011; Khandal et. al.

2017; Lang and Kumar 2013, 2016, Rao 1987; Singh 1985).

In comparison, there |5 a relative dearth of information regarding the freshwater turtles of the
NES, There are only 4 publications on the ecology of freshwater turtles in the NCS, out of which
3 studies have been carried out over 30 years ago, while the other is based on two Batogur
species over a 3-year research period befare 2010 (Sirsi et. al., 2007). Beyand species oecufrence
records (Nair & Krishna 2013), there is little or no information available on the basic ecology of

freshwater turtles in the NS,

5.1.] Prezent Enowledge Gap

As such, this indicates a major knowledge gap in the fundamental understanding of the ecology

freshwater turtles. Some major ecological aspects that require studying are -

1. Species Community structure and assemblage — To determing the occurrence of all the

specles In the NCS and their relative abundance. This will provide a clearer picture about the
spatio-temporal distribution patterns of all the species accurring presently. Additionally, this will

allow a revision of all the species occurrence data availlable so far in the NCS.
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2. Phenolopy of species — Once species occurence |s determined, each species or species of
immediate importance can be further studied to understand their respective [ife history
strategies, for eg. -Determining the peak nesting times of different species by counting the total
number of nests in the wild. Total number of nests provides an index of the adult breeding

population.

3. Reproductive biology — Most turtles and all crocodiles have temperature dependent sex
determination (TSD), in which the incubation temperature influences the sex of the offspring.
The incubation temperature also affects the performance of the offspring, once It hatches from
the egg. Thus, studies to understand thermal threshalds of different species are Instrume ntal in
infarming any adaptive management strategies, (Dodd 2010; Grigg 2015; Janzen & Paukstls 1991)

4. Inter and intra specific dynamics — Within the given habitat and based on the refative
abundance, it will be important to understand the level of competition between all the species,

and by extenslon, the ecological niche preferences of individual species.

5. Current level of threat assessment - All available data on freshwater turties of NCS is aither
anecdotal, only documenting their accurrence, or too outdated to be considered suitable for the
current scenatia, glven the rise in anthropogenic activities (legal as well as ifegal) within the NCS.
Thus, threat assessment can be carried out simultanecusly along with the above mentioned

ecclogical studies.

5.2} In-situ Conservation

In-situ turtle hatcheries are intensive conservation practices aimed at increasing hatching suecess
and there by supplementing wild populations with hatchlings (Dodd 20 10). Often, this practice is
extended to captive rearing of the hatched individuals, so as to increase thelr survival in wild by
giving them a ‘head-start’” as grown individuals in wild. The need of these practices, however, is

determined by the current ecological status of the species.

Specifically, the need for head starting captive reared Individuals arises when there is an
shservable population decline. An example of this practice |s the rear and release program of

gharial juveniles which was started in the early 13805 to revive a severely depleted papulation.
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similarly; the need for intensive in-situ protection of nests by creating hatcheries | necessary
when there are observable threats affecting the hatching success of wild nests. Threats may
include predation, poaching and disturbance from anthropogenic activities such as agriculture

and illegal sand mining.

Currently, there is no information available on the historic population trend of any species of
freshwater turtles occurring in the NCS. Without these data, there is no way of knowing the
population statuses of any species. Either the species may not be in decline, thus negating the
need for in-situ hatcheries or the species may be so severely in decline that mere hatcheries may
not help in reviving their population. Avallable data on estimates or an absoluta count of total
number af nests for any species are based on either cursory abtervations or on studies with a

very low sample size which do not provide an accurate picture of the current scenario,

Nest predation by jackals or other wild animals is often portrayed as the reason behind creating
in-situ hatcheries to provide nest protection. However, without having estimates of total number
of nests and estimates of nests that are damaged due to predation, it is difficult to say whether
predation by wild animals causes aloss enough to warrant intensive protection. Additionally, wild
animals predating on reptile eggs Is a natural phenomenon as eggs laid in the wild are natural

food resgurces far omnivores,

£.3) Drawbacks of in-situ hatcheries

Typically, in-situ hatcheries are temporary enclosures that house several clutches of eggs which
are collected from eggs laid in the wild. These structures are designed to provide protection from
predators and often employ 1-2 persons to guard the hatchery. Nests are relocated from nesting
sites which may be disturbed due to any activity which may pose a threat to either an individual
nest or the entire nesting site. Such nests are located based on visual observations by trained

personnel and upon assessmaent, are relocated to the hatchary,

A key issue here deals with the nest site selection by a female turtle. Mest site selection by a
female turtle is an evolutionary adaptation that has been fine-tuned over thousands of years

{Kolbe and Janzen 2002; Wilson 1998). A female will lay dig a nest and |ay egge based in a site
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deemed ideal by the female. Such an ideal site provide optimum environmental m;&éﬂs for
the embryo to develop.

Relocating such a nest from its natural location into a different site has the potential to severely
affect the development of the eggs. As mentioned above, incubation temperature is important
nat just far sex determination, but the overall development of an embryo, Studies have shown
that even a small increase of a couple of degree: has the potential to completely skew the sex
ratio of hatchlings within a nest (lanzen 1994). An artificial nest (relocated) nest has the potential
to provide such thermal conditions that may result in & highly biased sex ratio of the hatchlings,

and as such cause imbalance in the sex ratio im the wild.

Additionally, without a post release mechanism in place, it is not possible to determing the
efficacy of in-situ conservation efforts, Fate of hatchlings that are released Into the river from

thase hateheries remains unknown.

&.4] Brief Methodology

Area of the habitat, the extent and heterogeneity of habitat, degree of isolation and trapping
effart provides an index of the number of species within an assemblage, An assemblage needs to
be sampled the extent where no new species are added to it. Following which, inter specific

dynamics and species abundance may be determined.

Sampling units within the sanctuary will be determined based on habitat heterogeneaity and
known presence of turtles. Each sampling unit will be sampled thoroughly through differant
seasons at varying times of the day. This will be to determine the spatio-lemporal distribution

patterns of freshwater turties.

1] Mark recapture trapping — This method 5 widely used to obtain reliable data about
population size and structure, Mark recapture entails trapping turtles using different nets
and traps. Once trapped, each individual will be marked using a scute clipping as a unique
mark. Morphometric measurements and sex of each trapped individuals will be recorded.
in subsequent trapping efforts, recaptured individuals as well as new individuals will be
recarded accordingly.

ar
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2| Radio telemetry = Mark recapture study can be supplemented with r iyt:lemetnf.
Trapped individuals can be fitted with VHF/GPS transmitters. Tracking tagged individuals
will provide insights into seasonal movements and habitat use by different species.

3} Nest surveys — Different species nest during different times of the year, Surveys can be
carrled oul within the sampling units to determinge the rumber of nest encounters of
different species. Number of nests provides an index of the breeding population. Nest

counts combined with mark recapture studies will provide better population estimates.

It should be noted that different species have different habitat preferences as well as basking
habits. Therefore, the use of a single trapping method may not prove successful for all species
and will lead to a sampling bias. Thus, in the beginning of the study, different trapping methods
may be used to determine the efficacy of each method. However, it will be ideal to use a variety

of trapping methods to efiminate biases arising out of each trapping method.

48
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Background

The Chambal River is one of the few rivers belonging to the Gangetic River that has still retained
significant conservation values. The National Chambal Sanctuary (NCS) was notified in 1978 by
MP and consequently by UP and Rajasthan in 1579, The formation of the protected area, aided
by assisted recovery programs, helped in reviving the gharial poputation which was belleved 1o
be less than 500 individuals. Currently, the NCS reportedly holds almest 90% of the total wild
gharial population in the world. This has accorded an important status to the MC5 and its

population of the Critically Endangered gharial.

As the assisted recovery programs, started in the early 805, began to bear fruit, monitoring of the
population in the NCS became the nest logical step in conservation management. The first partial
surdey was carried out in 1979, and the entire sanctuary was surveyed for the first time in 1983

by the forest department.

These annual surveys, over 2 decades, have yielded important data pertaining to the demography
and distribution of certain key fauna such as the Gharial, Mugger, Indian Skimmer and the
Gangetic dalphin. Along with the fauna, the surveys have also provided a temporal perspective
of the NCS, recarding changes in the river and the pressures that the sanctuary has been facing
over the years. The annual survey is thus an extremely important practice which is an extensive

repository of facts and figures relating to the NCS.

The lower 60km of the Parvati River have also been regularty surveyed since 2018 due to the

discovery of gharial nesting in 2017, Thus, Including the Parvati River, the annual survey covers a

length of almast S00km.
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Executive Summary

The National Chambal Sanctuary {NC5), notified in 1978, comprises of 600km of the 560km long
Chambal River. It is the longest riverine sanctuary in India and is managed by three states viz.,
Madhya Pradesh (MP), Rajasthan and Uttar Pradesh [UP). As one of the management initlatives,
an annual survey of 425km of the NCS is being carrizd out since 1983 with a S-year gap from 1936
- 2001. This stretch beging from the confluence of the Parvatl River at the MP and Rajasthan
border and ends at Panchnada in UP.

The lower section of the Parvati River, “60km upstream from Chambal - Parvatl confluence also
forms a part of the Mational Chambal Sanctuary, aotified in Madhya Pradesh, Thus, =500 km
covering the Parvati and the Chambal River were surveyed from Badodiva Bindi [Parvati River,

Sheapur, MP) to Panchnada (Yamuna River, Etawah, UP).

This year, the survey was conducted from the 8th to the 21st of February. The survey leam rested
for 1 day at Ece Center Deari, Morena. The main findings of the survey are 2014 gharials, 5638

Muggers, 517 indian Skimmers, 72 Dolphin and 166 bird species.

Thraats such as (llegal fishing and sand mining have shown 2n increase. Some gharials were

spotted with fishing nets entangled on the snout. A dead adult ghanial was also seen entangled

in a fishing net,
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The survey covered ~500km. from Badodiya Bindi to Pachnada in U.P. The Survey was conducted
from 8" Feh. 2022 to 21™ Feb.2022 with one day rest halt on 18" February at Deori, Morena. The
stretch wise survey segmeants are given below:

Survey plan:

Table 1: Survey Segments (stretch)

h;;m Date Location . Approx. Dist. [kms)
L 0B02. 2022 Badadiva Bindl = Khatoli a5
r 09.02.2022 Khatall - Rameshwar 50
- 10022022 Rameshwar - Baroll 35
4. 1102 2022 Baroll = Ataar 43
Lt 12022022 Ataar - Bateshwara 8
6. 13.02. 202 Bateshwara - Sarsenl 41
T 14022022 Sarseni - Rajghat 32
E. 15.02. 2022 Rajghat - Kuthivana 30
. 16022023 Kuthayana - Useth 46
10 17.02. 2022 Survey team halted at Deori, Morena
14. 1805 2022 Lhseth —Ater 40
11 19022023 Ater — Barahi 41
12. 20022022 Barahi=Sahoon 35
13. 21.02.2022 Sehaon - Pachnada 38
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Team Members 8 8

The survey team was joined by Mr. Prateek Dubey, Superintendent Bhind for Barhi to Sankri and
other staff on various days at start and end points of survey stretch. The survey team was assisted

in entire survey from all the three game renges, Forest guards provided logistic support along

Fiver,
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Mr. Suyash Katdare, Seniar Researh Fellow Wil Team Member
Ms. Parveen Shaikh, Scientist-B, BNHS Team Member |
Mr. Arif Ahmed, Project Associate Team Member
Mir. Praver Mourya, Bird watcher Team Member |
Mr. Ramesh Malha, Mr. Sivaram, Mr. Satish Sharma and Mr, Jawshar Pallya | Boat Operators
Mr. Ramavtar Malha, Mr. Balkishan Kevat, Mr. lagdish Malha Labor

88



il

e S i = g il
' e i =
i :11.__-#' i
e L L i, T s
=il T X
o L

—_—

Survey team on the first day of the survey, with local villagers
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Chapter |: Methodology 90

The survey was carrled out using an aluminum boat which was fitted with a 25 bhp Yamaha
engine. Each segment was surveyed during the day time (0900 hrs = 1700hrs). All observations
and readings were taken from the boat except for certain stretches upstream of Rajghat. The
river streteh upstream of Rajghat is known for its rocky profile and shoping gradient. There are
several shallow, riffle stretches as well as rapids and waterfalls at Jind Baba (Parvati river) and
Rahu Gaon [Chambal river). These parts cannot be navigated with a fully occupied beat.

Taam members wera equipped with binoculars to spot animals {gharial and mugger) from a
distance, These animals were counted using the direct observation method. In this method, all
visible indlviduals that may be basking or swimming are counted Repeat counts for larger groups
were taken, along with a photograph to verify the counts later on to reduce error and maximize
accuracy. GPS co-ordinates were marked for each gharial sighting using the Garmin eTrex
venture HC model. Photographs, wherever possible and necessary, were also taken, Size classes
of animals were recorded by visual estimation, Habitat features were recorded for every sighting

of an individus! or 8 group of individuals.

Tatal count of waterbirds, water associated birds and raptors were conducted for all the
stretches. Terrestrial birds observed during the survey were listed. Whenever there was Indian
skimmer sighting the flock size, activity and sighting location was noted. Since May 2018 BNH3
has ringed &5 adults Indian Skimmer at eight different locations in the sanctuary. All the birds
caught were marked with numbered metal ring and a coloured flag (white flag with alpha
numeric number engraved in red colour). During the survey we scanned for the tagged skimmers

in the flock and recorded if thare were any ra-sightings.

River depth was recorded at regular intervals using & Hondex P5-7 Handheld Depth Sounder.
Parameters such as - Anthropogenic activities such as river hank cultivation, water pumps for

irrigation, stone and sand mining, fishing, etc were also recorded. GPS coardinates were recorded

for each instance.
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Chapter |I: Findings
2.1) Gharial

A total of 2014 gharial were recardad in this survey. Tatal 112 male of 950 Adult, 461 Sub adult,
324 Juvenile, 247 Yearling, 25 hatchling and 7 were unknown. Indicates decrease of 162 gharials

as compared to 2021 survey,
Table 2: Gharlal Slghtings during the survey

91

Badediya
0EOE22 Bindi Jalalpura 1 & 3 - - . 10
e 22| Idalpura Rameshwar 5 31 ] 3 1 - . 4h
100222 Rameshwar Baroll 4 43 13 7] 1 &7
11.02.22 Baroll Atar 10 78 14 B 1 - 109
120232 Atar Bateshwara 1 9 5 - - 15
$302.22 | Bateshwara Earse-r-li 4 9 B 15 1 1 - - 45
140222 Sarseni Rajghat | an 45 12 21 2 | am
150224 Rajghat Euthiyana 10 1] &0 28 15 - 181
160222 | Kuthhyana Lzeth 13 124 .3 47 43 . - 279
180222 Usath Aler 1_1 115 BT a4 13 5 5 | 280
19.02.23 Ater Barhi 12 117 67 41 E5 12 - | 204
20023 Barhl Sefiton Li 50 55 43 a0 - 2459
41,0233 Lehsan Panchnada 17 38 43 93 1] - 250
[l Grand Total 112 | ess | am 324 247 P 7 | 2014

|Abbreviations:M = Adult male (with ghara), A = Adult gharial with sex not determined, SA = Sub adult, J

Observations- A considerable rise in gharial numbers |s seen in upstream from Rajghat. In the
same stretch 471 gharials were counted this year, as compared 1o 431 in 2021, On the other
hard, decrease in gharial number is s2en in downstream from Rajghat 1543 gharlals were
counted this year, as compared to 1745 gharials in the previous year. A particular stand out

stretch was from Barhi to Sehson in which 249 gharials were counted this year, which was 159

gharials less than what was counted In 2021

91

= Juvenile, ¥ = Yearling, H = Hatehling, NA= Size class not determined)
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Figure 1: Comparative account of Gharial count year 2021 and 2022
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Figure 2: Gharial Population Trend from year 2010 to 2022
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2.2} Mugget

A total of 868 muggers were counted in the survey, a decrease of 18 individuals from the

96

previous survey {Table 5 and Fig 2). Mugger sightings and distribution is given in Table 4 and

Map 2
Tahle 4: Mugger sightings during the survey.
08.02.22 s Ialalpura 22 1 - - 23
Bindi
08.02.22 lalalpura Rameshwar 89 4 - - 93
10.02.22 Rameshwar Barall 41 2 2 * - 45
11.02.32 Baroli Atar 58 F i - . B0
12.02.22 Atar Bateshwara 15 1 - - 16
13.02.22 | Bateshwara Sarsend 56 1 -1 58
14.02.22 Sarseni Rajghat 54 10 5 73
15.402.22 Rajghat Kuthivana &0 | 3 i ¥
16.02.22 Kuthiyana Used : 122 7 1 - - 130
18.02.22 Used Ater 101 9 B - 118
19.02.22 Ater Barhi 0 2 6 - = 78
20.02.22 Barhi Sehson T3 1 b = !
- 21.02.22 Zehsan Panchnada 29 1 30 ||
Grand Total 787 44 35 2 - BBE
' 1A = Adult, SA = Sub Adult, | = luvenile, ¥ = Yeariing, H = Hatchling|
12
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Fig 3: Comparathee account of Mugger numbers in 2020 and 2021 surveys
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The mugger is 3 more generalist species as compared to the gharial and as such its distribution

reflects its habitat preference. The mugger is distributed evenly throughout the sanctuary.

In 2021, 886 muggers were counted as compared to this survey where B68 muggers were

counted, The difference of 18 muggers could be attributed to muggers that might not have been

basking or it could also be due ta observer ability/bias.
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Mugger seen basking during sunsey
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2.2) Comparative account of Gharial and Mugger

Comparing gharial and mugger numbers, as seen during the current survey reflects largely what
is known about the habitat preferences of the two species, Gharial prefer sandy habitats {Hussain

2009) whereas muggers are more generalist, occupying habitats which are not suitable for

gharials {Da Silva & Lenin 2010).

Broadly, the NCS can be divided inte a majorly rocky upgper stretch {upsiream of Rajghat) and a
predominantly sandy lower stretch (Rajghat downstream|, Muggers that can accupy elther of the
availabie hahitats are evenly spread out through the sanctuary. However, the sandy lower half of
the NCS holds almast 80% of the observed gharial population. This anly goes to further highlight

the importance of sand for the survival of gharials.

Table 5: Stretch-wise comparison of gharial and mugger

Stretch “Gharlsl | Mugger
Badodiva Bindi - lalalpur 10 23
i lalalpur - -I.l.ame-:hwar 46 a3
Rameshwar - Katarnipura & 45
Katarnipura - Atar s &0
Atar - Bateshwara ! i 16
Bateshwara - Sarsen| 45 53
Sarseni - Raj Ghat L 73
[ = H:j_ﬁhat - Kuthiyamna 181 &7
Kuthiyana - Useth Ghat e 130
Useth Ghat - Ater e 118
Ater - Barhi 304 78

Barhi - Sehson i 77 I

Sehson - Pachnada 250 30
iv Total 2014 868

-
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1.3} Avifauna

Avifauna sighted during the survey

During the present survey, a total of 166 bird species (Table &) were recorded, Species with
maximum number of individuals were - Small Pratincole (n=2113), Greater Cormorant (n=1835)
fallowed by Ruddy Shelduck (n=1066) and River Lapwing (n=1038), [Table 7]. Migratory waterbird
like population was low as compared 1o previous year, Threatened bird species sighted are Indian
Vulture (CR), Egyptian Vulture [EN), Black-bellied Tern (EN), Indian Skimmer (EN), Dalmatian
Pelican (VU), Woally-necked Stork (VU), River Tern [WU], Sarus Crane (VU), Painted Stork (NT],
Black-necked Stork (NT], Black-headed Ibis {NT), Oriental Darter (NT], Great Thick-knee (NT) and
River Lapwing (NT].

Cangregation of Greater Cormorant, Great White Pelican, Dalmatian Pelican, Northern Pintail,
Greater Flamingo and Painted Stork was seen at the confluence of Chambal and Yamuna. This
cargregation Is a common sighting at the confluence and it s due to the high organic content in

water of River Yamuna and hence a high food productivity

River being a very dynamic system have always shown a change in number of migratory birds
visiting every year. This change in count may be due to many reasons and further fong-term

monitoring and studies can help us understand it.

19
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Farnily

1, I Etu;nrmti .R.;;J:Il.ﬂ:e Wﬂ;lite-;:e;;tud Waterhen Amaurarmis phoemicirons
13, Gruiformes Fallidae Purple Swamphen Porphyrio porphyfio

13, Gruformes Rallldas Comman Moorhen Gollinuls chloropus

14, Gruifarmes Rallidee Commaon Coot Fulica otra

a5 Gruiformes Gruidae Common Crane Grus gras

a8 Pelecanifarmes Ciconiidae Painted Stork Mycteria leucocephola

17 Felecaniformes Ciconiidas | Asian Opentlll Anastomus ascitans

aq. Pelecaniformes Ciconiidae Biack Stark Cicoma migrg

. Felecaniformes Ciconildag Woolly-necked Stork Cloonio episcopus

40 Pelocaniformies Ciconiidas Black-necked Stark Ephippiorhpnchs asiabiols
41, Pelecanifarmaes Pelecanidae Great White Pelican Pelecanus onocrotalus
a3, Felecaniformes Pelecanidae Dalmatian Palican Pelesanus crlcpus

i Pelecaniformes Ardeidas Black-crawned Might Heron Nycticoray npcticoras
44, Felecaniformes Ardeidas Striated Heran Bularides sEroto

45 Pelecaniformes Ardeidar Indian Pond Heron Ardeal grayil

46 Felecaniformes Ardeidae Cattle Egret Bubpleus bis

i Pelecanifarmes Ardeidae Grey Heron Ardea cingreg

3. Pelecaniformes Ardeidae Purple Heron Arded puroures

48 Pelecanifarrmes Ardeidae Great Egret Ardea albo

&0, Pelecaniformes Arceldae Imermediate Egret Ardeg fntermedio

51. Pelocaniformes Ardeidas : Little Egret Egretta garrelta

g Pelecaniformes Threskiorithidae | Black-headed ibis Threskiormis mefanocephoius
- Pelecaniformeas Threskismithidae | Eurasian Spoonbill Plotalea fewcorodis

g4 Pelecaniformes Threskiomithidae | Indian Black Ibis Pseualbis popiilosa

o Pelecaniforrmes Phalacrocoracidae | Litthe Cormorant Micracarbo niger

56. Pelecaniformes Phalacracoracidae | Great Cormaorant Phalacrocorax carbo

c7 Felecaniformes Phalacrocoracidas | Indian Cormorant Phalocrocorax fuscicallis
58, Pelecanifonmes Anhingidae Oriental Darter Anhinga melanogasier

gg | Charadriiformes Burhinidae | Great Thick-knee Esocus recurvirostris

60, Charadriformes Recurvirastridae | Pied Avocet Recurvirostra ovosetto

L. Charadriiformes Recurvirostridae | Black-winged Stit Himantopus himantapus
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52 I -Ei'uamdrllifnrmes Charadriidae Ul‘tIEI Ringed Plover Charadrius dubius
E3 Charadriiformes Charadriidae Kentish Plover Charadrius olexamndrinus
Ed. | charadrifformes Charadriidas Lesser Sand Plover Charodrios mongolus
i Charadritformes Charadriidas | River Lapwing Vanellus duvaucel]
66, Charadriifasmas Charadriidae Red-wattled Lapwing Vanellus indicus
67, Charadriiformes Scolopacidae Temminck's Stint Calidets femmingkil
68, Charadriiformes Seolopacidae Little Stint Calidris minute
9. Charadriiformes Scolopatidas Common Sandpiper Actitis Aypolewcs
70. Charadriiformes Scolopacidas Green Sandpiper Trings achropus
71, Charadriiformes Scolopacidae Spotted Redshank Tringo erythropus
73 Charadriifarmes Scolopacidas Cammon Greenshank Tringo nebwlorio
1. Charadriiformes Scolopacidas Comman Redshank Tringa totants
74 Charadriiformes Scolopacidas Wood Sandpiper Tringa glarenio
a5 Charadrifformes Glareclidaz Little Pratincale Gloreglo loctea
- Charadriiformes Laridae Indian Skimmar Rynchaops aibicolils
77 Charadriiformes Laridae Brown-headed Gull Chroicocephalus brunnicephalus
I8, Charadriiformes Laridae Black-headed Gufl Chrolcocephalus ridibundus
73, Charadriformes Laridas Pallas's Gull Ichthyaetus ichihpeetus
a0, Charadriffonmes Laridae River Tern Sterno curantio
21 Charadriiformes Laridae Black-bellied Tern Sterng acuticoumdo
| & Arcipitriformes Fardionidas Disprey Pandipn haloetus
| g3 Accigitrifarmes Acclpitridae Black-winged Kita Efonus cosrideus
a1, Accipitiiformes Accipitridae Egyptian Vulture Neophran percnopierus
85, Acckitriformes Accipltridae Crested Serpent Eagle Spilarnis cheela
el Accipltrifarmes Accipitridae Short-toed Snake Eagle Circoetus golicus
Ay | Accipitriformes Accipitridae Indian Vubture Gyps indieus
88 Acclpitriformes Accipitridas Bonelli's Eagle Aquilo foscioro
a5, Accipitriformes Accipitridae Booted Eagle Hierooetus pennatus
a0, Accipitriformes Accipitridae Western Mareh Harrler Circus peruginosus
B a1 Accipitriformes Accipitricae shikra Accipiter badius
| &2, Accipitrifarrmies Aeclpitridan Eurasian Sparrowhawk Aocipiter Risis

)
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g3, . Accipltriformes Accipitridag Long-legged Elu;za,rd Buten r..a;l"l';w I
34, Strigiformes Strigidae Spotted Owlet Athene brama

as, Bucerotiformes Bucerotidae indian Grey Hornblll Sopceros birosts

ag, Bucerotiformes Upupidas Commaon Hoopoe Lipupa epops

g7 Plcifarmes Ramphasticae | Coppersmith Barbet Psifopogon hoemocephoius
ag Coracilformas Merapidas Green Bee-eatar Merops arientalis

ag. Coracifarmes Coraciidee Indian Raller Conocios benghalentis

100. Coraciformes Aloedinidae Cammon Kingfisher Alredn atthis

101, Coraciiformes Alcedmidae Pied Kinglisher Cengle rudls

102, Coraciiformes Alcedinidae white-throated Kingfisher Halcyon smyrnensis
108, Falcaniformes Falconidae Common Kestrel Falco Banuncals

104, Psittaciformes Psittaculidae Plum-headed Parakeet Psittacula cyarocephalo
105, Psittaciformes Peittaculidag Alexandring Parakeet Piittacule enpairio

106, Peittacifarmes Psittaculidae Rose-ringed Parakeet Psittoculy kramerd

107. Passerifarmes Campephagidag | Small Minivet Pericrocolus cinngmomeus

108 Passeriformes Orialidas indian Golden Oriole Oriclus kundog

109, Paszerifarmes Dicruridae Btack Drongo DNcrurus MACrACercus

110, Passeriformes Laniictae Bay-backed Shrike Lomius witotus

111, Passeriformes Laniidae Long-taded Shrike Lanies schoch

112, Passeriformes Laniidae Great Grey Shrike Lanis excubiior

113 Passeriformes Corvidae Rufous Treepie Dendrocitte wagabundo

114, Passeriformes Corvidae House Crow Conws splendens

115, Passeriformes Corvidae Large-bdled Crow Corves macrarfymchos
T1E Passeriformes Mectariniidae Purple Sunbird Cinrmetls osiohicus

117, Passeriformes Ploceidae Baya Weaver Plocevs phillopinus

118; Patseriformes Estrildidas Indian Siverbill Evadice mefobarica

119, Pazseriforimes Passeridas Houwse Sparrow Posser domesticus

120, Passeriformies Passericas vellow-throated Sparrow Gymnorls xanthocoifis
121, Passeriformes Motacillidae Tree Pipit Anthus triviglis

121, Passerifermes Motacillidae Paddyfield Pipit Anthus rofidus

11;_ Passeriformes Motacillidae Western Yellow Wagtail Motocitio flovo
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S owE Fomily A8 5 5 N [ | e
174, Fasseriformes hotacillidae Grey Wagtail Motocills cinere 4
135, Passesiformes heotacillidze Citrine Wagtail Motacille citreolo
136, Passeriformes hdotacillidae W hite=browed Wagtall Matools mogeraspalensis
157, Passerifarmes Motacillidae White Wagtail Molacilla alba
138, Passeriformes Alaudidae : Rufous-tailed Lark Armmamonss ahoenicurg
136, Passeriformes Alaudidae Achy-crowned Sparren Lark Eremapteriy griseus
130 Pazseriformes Alaudidae Indian Bushlark Mirafre grpthroptens
131, Passeriformes Maudidae Graater Shorf-toed Lark Calandrells brochpdactyfa
| 133, Passeriformes Alaudidae Criental Skylark Alouda guiguio
i 133, Passeriformes Alaudidae Crested Lark Galerda cristato
1154 14, Passeriformes Afaudidae Sand lark Aloudala raytal
135, Passenformes Cisticolidas Zitting Cisticola Cistlcols juncidis
136, Passerifarmes Clsticolidae Ashy Prinia Prinfa socialls
137, Passeriformes Cisticolidas Flain Prinda Frinlg inormata
138 Passeriformes Cisticolidae Carmmaon Talloraird Orthotemus sutorius
139, Passeriformes Aprocephalidss Booted Warbler iduna caligata
St Passeriformes Mcrocephalidze Blyth's Reed Warbler Acrocephalus dumetorusm
yat. Passeriformes Hiruridinidas streak-throated Swallow Petrochelidon fluvicola
A% Pacserifarmes Hirundinidas Wire-talled Swallow Hirundo smithil
Ji¥ Passeriformes Hirundinidae Barn Swallow Hirunde rustica
144 Passorifarmes leundln.i:laE Dusky Crag Martin Plyenoprogne EofEnkar
145, Passerifarmes Hirundinidae E-re!-:thr'mtl.'d Wartin Riporia chinensi
146, Passeriformes Hirundinidae ‘Sand Martin Riparia riparia
147, | Pesseriformes ; Pycnonotidae White-sared Bulbul Pycnonotus leucotls
148, Passeriformes Pycnanotidae Redwvented Bulbul Pycnomsstus cafer
148, Passeriformaes Lelothrichidas Large Grey Babbler Argya maicaim!
150, Passeriformes Leiathrichidae Common Babbler Argyo coudata
151, Passeriformes Leiothrichidag Jurgle Bahbler Twrdoides striato
157, Passeriformes Bturnidas Rasy Starling Postar roseus
183, Passeriformes Sturmidas Asian Pled Starling Grocupico contrd
154, Fasseriformes Sturnidae Brahminy Starling Sturnia pagodsrum
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155. Passeriformes Sturnidae Cammon Myna Acridotheres tristis

156. Passeriformes Sturnldee Bank hMyna Acriaotheres ginginons
157, Passeriformes Muscicapidae Indian Robin Soxicololdes fulicatus

153, Passeriformes Muscicapidae Oriental Magpie Bobin Copsychus soularis
158, Passerifarmes Muscicapidae Red-breasted Flycatcher Ficeduwla pome
180, Passeriformes Muscicapidae Black Redstart Phoenicurus ochruros
161, Passeriformes Muscicapidae Blue Rock Thrush Menticelo solitarius
163, Passerifiormes Muscicapidae Siberian Stonechat Saxicola maurys
163, Passeriformes Muscicapidas Pled Bushchat Saxicols coprata

14, Passeriformes Muscicapidae Isahelline Wheatear Cengnihie sobeling
165, Passeriformes Muscicapidae Desert Wheatear Denanthe deserti

15 | Passeriformes Muscicapidas Brown Rock Chat Oenanthe fusco
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Fig 5: Comparative account of selected waterbird countsin 2021 and 2022 survey

COMPARITIVE TOTAL COUNT OF SELECTED WATERBIRD
SPECIES
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Table 7: Stretch-wise bird count during the survey

§| Edpoin 123 g £ % EE R
ﬂ | . 3 ] .- : | l: I
1 | Small Pratincole 45 85 |115) 38 |37 [s2 | o | o | 3 |332] 42 | 230 | 1985 | 2964
2 | Great Cormorant 25 38 |155| 17 |12 | 48 [156[ 49 [232| 36 | 38 | 96 | 933 [1835
3 | Ruddy Shelduck 2 57 | 18 141 |24 [ 42 | 55 |90 (132 | 78 | a8 | 76 | 154 | 1066
4 | River Lapwing 13 20 | 33 | 69 | 23 | 54 | 112 | 90 (169|117 | 334 | 117 | 87 | 1038
5 | Bar-headed Goose o | o |38 |84 | 0|6 (12057 [150| 81 |78 33| B |64
& | Marthers Pintall 0 0 g || 0 |6 |0 a 0 | 45 | 13| 30 | 530 | 629
r | Red-wattled Lapwing _ 86 |89 |59 |40 |10 64|69 [as |87 |19 (31| 0 | 0 |59
| B | Lesser Whistling-Duck 75 34 | 72| 0 | 04| @ 0 0| S8 |17 | 76 | 37 | 560
| 9 | Little Cormorant 122 (77 | sa |3s(20|20|23 |15 |20 (22|19 |29 | B | 464
10 | Red-crested Pochard 112 (200 | @ |46 (76| O [ O v o o 4 0 7 415
11 | Black-winged Stilt 14 |71 12|31 |35|21|62 (65|40 |85 |19 |0 | 0 |38
12 | Cattie Egret B0 80 |64 |83 0 |ss| o |12| 0|0 | 0|0 O |34
13 | Gray Heron 17 17 Fi 11 ia] 26| 11| 35 | 17| @ | 23 B0 257 |
14 | Painted Stork 104 1% | 6| 0 |37 3 |33 | g | 34| 1 |5 |11 | & |-4b
15 | Rnd-naped Ihis 4 | 5| 2l1[s)ls|o|3m|2n|65]|35]| 165|208
16 | Lictle Egres 27 ig |32 |24 |9 |26] 5 |8 |00 |lo0 |1 | o |10
17 | Indian Spot-billed Duck B4 29 [ &4 |16 |9 |20]33 | S iy YO [ B e R 8
18 | Indiar Cormiorant i 3 0 3|l o0 |3 [10] 4 2 |20 | 9 | 114 | 170
19 | Great Thick-knee 18 3 | 1911213611 | 4 | 1% | 30 | 2 | '3z 35 | 153
20 | Pallas's Gull a7 s | olxaalslylal gl #1163l 4| 35 15
71 | Graat White Pelican 0 oloaloloalo|ojle|e|lo]ol 0| i) lee
22 | Daimatian Pelican 1] 0 ] ] o |6 0 0 o i} ] 0 131 | 131
23 | Littl= Stint 1 1] [« 1 0 o o [ 0 |200) ¥ (11
24 | River Tern 0 19 | 22 |16 |14 | 9 |10} 2 B 4 | 5| 4 6 119
25 | Eurasian Spoonbill 0 g |a|Hjol 0] 0 i |13]6 |19]|13 | &0 | 112
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26 | Black-bellied Tern
27 | Pied Kingflsher
28 | Egyptian Vulture

28 | Gadwall

30 | Temminck's Stint

31

32 | Eentish Plover

33 | Euragian Wugenn

34 | Greater Flamingo
35 | Knob-billed Duck

36 | Osprey

=

37 | Asan Opentill
38 | Woolly-necked Stork

30 | Gray-headed Swamphen

40 | Gar

= e

41 | Black-headed Ibis

47 | Graylag Gonse

43 | Matlard

44 | Purple Heron

45 | Black Stark

46 | Black-necked 5tork

| 47 | Pied Avocet

48 | Orental Darter

49 | Great Crested Grebe
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Avifaunal diversity observed during the survey
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During the survey we obsarved 517 individuals of Indian Skimmer. Stretch wise counts for the

Indian Skimmer count February 2022

Imdian Skimmer are given in Table 9 and Map 3. The total count of skimmer was observed less than
previous year (51 individuals) during the survey. At most of sighting locations pairs of Indian

Skimmer wera span perfarming thelr courtship rituals,

During the survey re-sighted fiagged skimmers at various location during the survey, The re-

sighting of tagged birds indicates that these birds do have strong site fidelity to their nesting

ground.
Table 8: Stretch-wise count of Indian Skimmer during survey

08-02-7011 Badodiya Rindi-lalalpura 0 o 0
09-02-7021 Jalzlgura-Rarmeshwar 0 o 20
10-02-2031 Rameshwar-Barali 13 o 13
11-02-2021 Barohi-Atar 13 0 . a3
e Arar-Bateshwara 20 A -
13-02-2071 Bateshwara-5Sarseni o 0 ]
14-02-2021 Sarseni-Rajghat 74 0 74
15-02-2021 Rajghat-Euthiyana m 0 A0
16-02-2021 Kuthiyana-lssethghat 64 ) E4
18-02-2021 Usseth-Aar 51 o 51
I 18.02-3021 Ater-Barhi a8 0 48
. an220m Barhl-Sahson | « 2 42
21-02-2011 sahsan-Fachniada 102 0 102
TOTAL E17 | i . 517
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Flock of Indlan Skimmer seen during survey




3.4) Dolphin 1 1 6

A total of 72 Gangetic River dolphins were spotted during the survey. All sightings cccurred
downstream of Rajghat. In the previous survey, 82 dolphins were recorded.

Table 9: Dolphin sightings with corresponding water depth

th Mumber in each size class Total no.
e g i) i vl T s Dr:ﬂ Adult | Calf | Unknown of Dolphin
Eajghat 1o
0 B 10§ | 04 | 78 - |- 2 2
Kuthiana to
| i 137 207 5.4__ 3 : = 3
3 283 246 36 1 - - 1
4 seth ghat to 286 02 3.4 i 1 i
5 Ater 290 80 | 124 - | - S —
B 294 28 | 77 ; % 1 1
7 304 377 | a3 2 1 = 3
8 325 394 33 1 1 2
8 | 328 03 12.7 1 1 - 2
10 ado 248 | 4.1 x . 1 1
11 337 300 6.8 1 . 1
TR st I I I S I 1
13 i | 229 6.2 Sl T - 1
14 195 215 ] 1 2 3
15 404 33y | 008 | 1 : 1 2
16 418 08 | 126 2 A % 2
17 419 2 2
13 426 87 1 1 - z
[ 19 | 431 | 05 | 44 1 : S|
20 435 211 5 1 = * 1
21 Barhita 44 %6 142 . . 1 !
22 |  Sehsen 453 67 1 1 : y
21 469 155 5.8 1 - 1 2
24 370 180 [f 323 1 - i i
25 | 482 356 | 102 2 2 : F
26 483 | 320 | 143 F 1 = 3
77 486 | 385 | 4d T - 1
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Chapte Threats/Anthropogenic Pressures 1 18

1.1} River bank Agriculture

Riparnan agriculture and associated activities like water abstraction, noisy pumps, submersible,
constant human disturbance from pump operation and crop protection, and risks of water
pollution from agro-chemical wse and oil leaks contribute substantially to habitat loss,
degradation and pollution. Increased use of submersible pumps leads to further risk of
electrocution through Ive wires and haphazard installations. The settherment of rights of villages
falling within the sanctuary boundary and the final notification of the sanctuary has not been
carried out, This has proved to be a major hurdle in preventing the spread of agriculture along

the banks of the river

During the survey, bankside agriculture was documented throughout the stretch, and in most
instances, it was being carried out over an entire sand bank, right till the shoreline. Such

apgriculture takes up vital basking and nesting sites of the aguatic reptiles.

Submersible and electric wires

a6
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3.2) Sand Wininag 119

Sand mining is a well-documented issue in the NCS. Sand mining poses a severe threat to the
basking and nesting sites of gharials and other species which require sand for nesting. Continued
presence of human sctivity at the mining sites prevents animals from utilizing the sites for their

nesads. Animals are thus denied access to necessary basking and nesting habitats.

Sand mining has increased exponentially within the sanctuary, Several locations, previously
untouched are now belng Incessantly mined for sand. Along with new locatlons, increase in
activity at the existing locations have complately damaged those sites. The Rithora sand bank has
heen completely levelled, Until 2019, there used to be at least 35 gharial nests at the Rithora
sand bank. However, the nasting site does not exist anymore due to illegal mining. [Begal mining
Is a direct threat to the Immediate future of all aguatic reptiles and fauna utilizing sand for

backing and nesting.

Sand mining tractors seen at Rajghat
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3.3 Megal Fishing and Poaching 120

Fishing in the NCS has been banned under the Wildiife Protection Act of 1972, Fishing, however,
still persists in the sanctuary, more prevalent in the upper section of the NCS. Main fishing gears
used are gill nets, however hook lines and dynamite fishing is also practiced

Fishing and nets are a severe threat to most of the agquatic fauna = the Chambal River, Obligate
piscivores like the Gharial, Gangetic Dolphin, Indian Skimmer and other species of diving water
birds, etc. are all susceptible to entanglement in the fishing nets, Over the years, several cases of
gharials and muggers dying due to entanglement in fishing nets have been recorded. In 2008 and
2009, dead gharials were reported which were completely entangled in fishing nets. A mugger,
similarly entangled in a fishing net was found dead in 2012, followed by two hard shell turtles
entangled in fishing nets. In 2017, an adult gharial male was found dead with a fishing net around
its snout at Rijetha ghat. Inyear 2021, a juvenile gharial was found dead completely entangled in

fishing nets at Sarseni,

Fishing was mare prominent in the upper half of the sanctuary, l.e., between Pali and Rajghat.
Eishermen were regularly encountered when they would abandon their fishing gear after
spotting the survey boat. An adult dead gharial was seen at rajora ghat entangied in fishing nets

around snout.

Fishing nat in Mational Chambal Sanctuary
i3
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Dead adult gharial entangled in fishing net around snout
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Male entangled in fishing net seen near Nadigaon
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3.4} Reduced Water Flow 1 22

in the recent years, the Chambal River has been facing the issue of reduced water flow due to an
inorease in water demand fior frrigation and domestic purposes. The presence of 4 large dams In
Kota [Rajasthan), along with the Dholpur Lift Irrigation [Rajasthan) and Pinahat Lift Irrigation
{Uttar Pradesh) has severely affected the water flow of the Chambal River. The study by Hussain
at.al, in 2011, had stated that the flow of the Chambal River has a declining trend of 3.5% per
annum, Furthermore, the report had stated that there is a reduction of over 50% in available
optimum hakbitat for gharial during the lean season. Recent study by the Wildlife Institute of India
reports Blcumecs of water in the month of December 2017, indlcating critically low level of
water. Low water flows lead to habitat fragmentation in the river by reducing [ateral connactivity.
Fragmented water pools are thus vulnerable to anthropogenic activities such as fishing, Low

flows also result in reduced access to key habitat such as nesting islands, and river banks

The upcoming lIft irrigation praject at Dholpur, along with the drinking water project for Gwalior
and Morena s going to further threaten the already compromised flows within the sanctuary. It
may be further noted that the NWBL in its 22nd meeting had decided that no further water
axtraction projects should be approved on the Chambal River (Hussain et al. 2011).
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ChapterlV: Need for a study on freshwater turtie ecology 123

A total of 8 species of freshwater have been reparted from the NCS in past namely Red Crowned
Roofed Turtle Batagur kachuga, Three striped Roofed turte Batagur dhongoka, Crowned Roofed
turtle Hardella thurjil, indian tent turtle Pangshura tentoria, Indian Rooled turtle Pangshura
tects, Indian narrow headed softshell turtle Chitra indica, Indian softshell turtle Milssonia
gangetica, Indian flapshell turtle Lissemys punctata, Peacock softshell turtle Nilssonia hurum and
1 specles of tortoise Indian star tortoise Geochelone elegans [Nair and Krishna 2013} In this
survey, a total of 4 species were sighted, viz. Red Crowned Roofed Turtle Batagur kachuga, Three
striped Roofed turte Batagur dhongoka, Indian tent turtle Pangshura tentoria, Indlan softshell
turtle Milssonia gangetica., These sightings were opportunistic and only enough to identify

species, Concentrated projects need to be taken up to understand the ecology, eurrent

population status, species composition and community assemblages of freshwater turtles in NCS

41
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This year the total Gharial count in National Chambal Sanctuary observed a short fall as compared

Chapter V. Discussion

to last year the only dip seen in aduit gharials number, the possible reason can be extensive flood
during last monsoon or higher water level during survey result in sand islands or banks were not
proparty emerged. Though there (= significant Increase in number of Male, sub-adult and
juventles. This is partly a result of the conservation efforts over several decades and the quality
of habitat that is available to the gharlals and other aguatic fauna. This survey is not enough to
conclude any decrease In population. However, the direct thraats to the habitats of the above-
mentioned species also seem to be increasing, There has been an apparent increase in the extent
and intensity of illegal sand mining, fishing and river bank agriculture. All these activities pase a
direct threatl to the existing habitat of aquatic species. Habitat components such as sand and
good quality water which are ga vital for the survival of the aguatic fauna In Chambal are also in
demand to meet the developmental reguirements of an ever-increasing human population, This
has led to an increase in demand for freshwater for drinking and irrigation purposes and an

increase in illegal activities, more particularly, illegal sand mining

Chambal is a nesting ground for Indian Skimmer bird. A decrease in Indian Skimmer count is seen
as compared to last census, possible reason can be late arrival ta nesting ground. The exact count

in the sanctuary can be confirmed after the onset of nesting.

llegal sand mining is @ serious issue present in the sanctuary and had proven to be extremely
difficult to control. Sand mining also reduces the available nesting habitat for gharals, Indian
skimmer and other sandbank/sandbar nesting species. Stopping or reducing illegal mining and
the associated anthropogenic presence will help in providing inviolate spaces for species that
utilize sand banks/sandbars for basking and nesting. Low water |evels have proviced with
increased access to sandbars along the river. Major mining sites such as Ritnora, Barwasin,
Gadhora have shown an increase in activity as well as the use of heavy machinery such as ICB
machines, Ovar 30 gharial nests and several turtle nests of Batagur species used to be recorded
at the sand bank at Rithora. However, this year, due to incessant sand mining activity, the entire
<and bank has been ievelled rendering it useless for nesting by aquatic reptiles. This is the first

L E|
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instance, o0 far, of a necting site heing completely destroyed and made usllzﬁnﬁtiﬂg- i
sand mining is carried out at the present rate, then other vital nesting sites are likely to follow

the same fate in the near future,

lllegal fishing activity is becaming apparent with the increase in the number of adult gharials seen

with fishing nets entangled in thair snouts,

The assessment carried out by the Wildlife Institute of India [WIl} in December 2017 showed the
water discharge for the Chambat River to be 67 m*/sec. This figure mdicates a critically low level
of water based on the recommendations of the river flow assessment carried out by the Wil
[Hussain et, al. 2011}, Water flow in the Chambal River has already been compromised due to 4
large dams near Kota and further affected by the Dholpur Lift Irrigation project and the Pinahat
Lift irrigation praoject. Mew projects for irrigation and drinking water purpose have been proposed
for Sheopur, Morena and Dhalpur. These projects will irreversibly affect the hydrology of the
Chambal River and render the aguatic as well as the supperting terrestrial habitat sub optimal
far the survival of gharials and other associated fauna. This issue has been further compounded
by upcoming water extraction projects, at Dholpur where onstruction is undenway and the
proposed project to draw water from the Chambal River for the city of Gwalior. River bank
cultivation has shown an increase with several locations showing presence of agriculture that

wias never recorded prior to this survey,

Gharial nesting was recorded |n 2017 In the Parvati River. Every survey since then has recorded
the presence of an adult population as well as nesting in subsequent seasons, Similarly, in 2020
gharial nesting was recorded in the Kuna River, approximatahy 10km upstream of the Kuno -
Chambal confluence, Thus, the established prasence of Gharlals in the Parvatl River along with
the new discovery of nesting in the Kunao river further highlights the need for an increasad focus
an the tributaries for securing the future of the Chambal River. The importance of the Chambal
River is highlighted by the fact that it harbors almost 90% of the global Gharial population anid

mare than 25% of global Indian Skimmer population.
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& more holistic approach at conserving the entire Chambal River Basin will ensure security for
the Chambal River as wall as its tributaries. By doing so, a significant proportion of pressures on
the Chambal River could be reduced. It could also potentially provide more avenues for seasonal

habitat use by Gharials and other aguatic fauna.
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Divisional Forest Officer, Forest Division Morena

ab road forest colony moreans MadhYa prades pincede €76001

e mob WP 9424701800  E-mail 52 difctmorens @, govin
No...../Protection/22/ 28 /) Date-fi&?jﬁ.ég 2022

To,

Pollution Control Board
Cracalior (M.P)

Sub - N.G.T Cise No.O.n 248 2022 Division Of Chambel )
_mﬂ_
With reference to NGT case 0.A, 248/22 3 meeting was held at
Morena with committee members. In Meeting issues were discussed, That
ATR & status reports with suggestions are submitted to You, - .

Divisional Forest Officer
Division Morena
S.No. | Descriptions of Committee member from Whom Information
information required sought

ATR of last year 2021-2032 for | Total 193-:355 under N.C5 in Illegal mining

&mpplng ftiegal  sand  mindng reglstered in last year 2021-22
frapspontetion from  Chambal - ’
River in NCS aren and Total 137 vehicle siezed

L")

Froblems ficed by NCS/ forest o Those invalved in illegal mining carried
:.iepu_n:mcr:t officials 10 stopping illegal weapons with themselves. Many
Mlegal  sand  mining & Previous Incidents happened with forest
i, e from  Chambal officers in controlling lilegal mining. .

Riverin NCS area s Forest field staff does not have latest

weapon  Which inhibit  themsslves In
controliing illegal sand mining,

®  Those involed In sand mining have their
vilages surrounding flegal mined area
They come together in hundreds, When
any raid carried out,

# There are not any other sand source in
marena, Which made local people bound
mining Chambal Source,

* Dependency of local community on
Chambal for livelihood over the years made |

| them furious, If any raid is carried out,

# jn controlling mining cne deputy ranger |
Mr. Subedar slngh kushwah was killed near
forest depot by a tractor,

» last year on june 13" an accident happened
with our forest stafl. in Amol Ka Pura
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village in ambah tehsil morena. Due to that
accident 07 forest Staff was charged with
ipec 302 and case is under triai.

They drive their tractors at very high speed.
Many accident happened with local pecple
in morena city. Whenaver any raid is
carried out in city area, there are always
chances of law and order and accident. In
comparison  to illegal mining mafia
department has very few staff which make
us unable to fully eantrol it

Vehicles In NCS  area are limited. We
require at least 01 LCB. , 01 Dumper, 01
tractor and two 04 wheel vehicle per game
range

At per present mechanism we have 01
forest guard for approx. 10 km® area of
M.C5. area. in this very sensitlve area we
require 10 forest guard and 01 deputy
ranger per ghat like (approx, 10 km? area )
many letter were written from our offices,
which are attached. Paper cutting are alsa
attached,

Suggestion regarding respects to
& required for stopping illegal
sand mining & transportation
from Chambal River in NCS ares
effectively

Deploying central force for specific purpose
for at least one full sand season.

Creating alternative livelihood opportunity
for locals Who are totally deperding on
illegal mining.

equipping Forest force with latest weapons
and increasing their numbers.

Creating alternative of sand avallable in this
area like sand crush etc.

Opening source area for legal mining. A is
under pipeline, we have proposed 252
hectare of area for denotification, so that
local reguirement can be fulfilled. This
proposal Is with NBWI for approval.

In case of law and order situation if any
inquiry Is instituted against any forest
officers, then power of magisterial Inquiry
should be given to forest department
Considering it a bigger problem. every
department should come together and do
their bit.

RTO 1o cancel Registration (legal miners
viehicle who are without numbers |
petrol pump not to give Diesel/Petrol
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imealved in this,
lllegal properties of illegal miners to be
seized,

Police to come heavily on illegal miners,
Revenue to register case against those In
whose land illegal dump of sand is being
dr._lne elC.

.

Month Wise Chambal Water
quality in NCS area of hust three |
years as per IS 2296 & GPS
locations of Sampling

* Not auailable with MNCS morena,

Brief details of mechonism
framed in the district Level o

Stop illegal Sand nuning &
transportation  from  Chambal
River in NCS

*resent district Lev
Dhirector NCS- (DFD Morena)

Superintendent deori  Supt. Sheopur  Supt, Bhind

Giame ranger
Deor

:

11 Ghat
(11 Forest guard (15 Forest puord (18 Forest guard
and B foreseer ) e (V] forester 3 and G forester §

Game ranger
Attibah

|8 Ghat

CGuine ranger
Sabalgath

15 Ghat

List of [dentified Reporied
lgations in NCS area from
where illegal Sand mining
carried out with GPS locations,

List of Identified Reparted locations in NCS ares
from where illegal Sand mining carried out with GPS
Incations are below ag -

Name of Ghat GPS locitions
Ghadora Ghat N2EI0 4T ETT 54 15
| Tigari Ghat NI6A0IT EOTE 06
 Rajghat N26'64 82 FT7°91°00
Dabarpura N2629°42 E7T 4553

Barbasin Ghat N26°39°04  ET7'34°04 |

Ciazette noti fication of NCS

attached

Last cepsus report of NCS area

cenus repurt of NCS_area year 2020421 & 2021-22 |

Year 2021 2022

Mugger HEG . g0k

Dolphin a2 7z

Gharial 2178 014

Indian 577 51T ,
| skimmer | i

Cessus repart 202 lﬂulnﬁ_is attached.

o

Divisio nﬁést Officer

Division Morena
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South, —Starting from Kolah river, southern
Forest,
No 325, 324, 323, 322 and the
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anger Reseryve
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‘ﬁ:d southern boundary of Go

a,

¥

ERETYe

Exgt-=The State boundary hetween Orissa
.+ and Madhya Pradesh along the Kolah
. " piver {Comprisin gh}uu:{arirsnf{!—urnplt.
“f 62,665,066 and 395}

West—Wester, boundary of Comptt. 175,

boundary of K
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r Revenue
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eitern  boundary

of

Anger Reserve Forest comprising bovne
dariey of EH]‘J]]PI". MNos, 165, 163 & u],

By order and in the name of the Governoraol
a Madhya Pradesh,
1. B. LAL, Dy, Secy.

1

- jlsmrm Wi 24 Fereer 1oy 2

¥ 15 12W(2)-00—7n gt (&) ofirfire,

872 (¥Al¥ 5300 1973) %t 6rer 18 ¥ TaTer

RTO 9 WY oy mghy T o, T
TT7e wefireen
1978 FT1 Uifmw gy
W T oy A a7 way

| U Wy w3

T FT A rchie &

\ ¥ e

|_E.lf !

FAt—— i fae

(1)

T W, ' frwmr
* O 1557724 ( 2), fiw 20 forere

=t oy i

T A4 F farg ety

.t

TT R i TR, Trdare | T-H Ay

ORI T T AT — T S rrony
Ll

e

ST, TTCATA NS ey TEGT

R T

qﬁqq-,--—mimmﬂ L et s HTHT T

T F 99 ey e
w5 T e

qf'mml's;-fri[nm Tt

E

g
)

3

i

Jt

-

E
ig

:
i

é{:ﬂ § ﬁg’ﬁ

=

TE —aereiw TTORT Y ¥ ey afy (= /

|| 5T & ww Frditee ganrEr TH ),

| m‘ufwﬁm%mﬂﬁmm

T & wre, T:'w“*'rf‘j\-‘“"

T, forts 24 ferr 12

4327990 )-8 2 —wrer # vfiwsy

T SYET 348

% % (a)aqEen § wr fawre v ufagrar = 1513-tw
(2)-82, fastw 24 Prsee 1882 S ST WTaTT Trepry

® s qereETer s fr arme

TETIN & U 4 A i 24T ST
T A s, Fafe.

131



i i_________;"‘_‘_'-"wﬂlm A
" Bhopel, the 2¢th December 1982 Rohukagaon, Ganjikheda, Palari, Ban=
wWara, MNorwali, Khairel, K hiniromn,

Hu.'lﬁ-ﬂ-]ﬂ_i‘.-——-ﬂ!-’lu exercise of the powers
conferred by section 18 (1) of the Wi d Life
{Protection) Act, 1972 (Act No: 53 of 1972}
and in partial modification of this de riment
netification NO. F-15-5<77-1002), da the 20th
December, 1978 the State Government. hereby
declare the area defined helow as the National
Shambal Sanctuary for Crocodile, Gharial and
ather wild animals.

SCHEDULE

District—Morena & Bhind.
- .ame of Division—Sheopur, Gwalior {Soil

Congervation) .
~tame of sanctuary—National Chambal
Qanciary-

Boundary

North —The mter state boundary of M. .
Rajasthan and T,

West.— Iic inter stale boundary of M. P.
Rajasthun along the Parvati Tiver up 1D
the point where the Chambal right
main canal crosses the Parvati river.

Gouth —Artificial boundary running parallel
at a distance of 1 Em. south of inter-
state houndary of M. P, Rajasthan
and U, P, but from West 10 East hasins
through the villages on the hank of the
Parvati und Chambal river, viz. Badodi,
Bindi, Radhapura, Ba dkheda, Addotpura,
dadodia (Gusain} Kalukhela, Belada-
band, Panadl, Panwad, Rajora, Gurnas
wanila, (Utanwad) Sankdal, Puityacks,
Aaldiy, Nimodupur, Gawaniii, Pamudi,
Jalalpur, Udwad, Suadi, Sitakhedhi,
afukhinakhedli, Juwad, saluma, Duls
Klian, Behted, Bkshna, Khedl, Adisd,
Muladpada, Lahchouda, Samarss, Un-
:lu_'l:hr::_.l:-_, Bichpuo, Awani, Jawasa,
Dhogai, Sewapur, sSirsaud, Bhavpur,
Fatenpur, sakdod, Bagdiya, Baradari,
Biloni, Khirkhiri, Dateti, Malawani,
Kherodn, Khurd, Milawah, Suthar,
Arodari, Nepmueh, Pipoagi, Rizora
Baroli, Chaimpura, Jamuvdi, Buwawali,
HNadigaon, Liloti, Jumiraksha, Panchaon,
Nitanwas, Barotha, Khaimarakala,
Kainrakhord, Gadula, Wanthar, (ran-

doli, Atar, Digwar, Khedadigwar,
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Kalarghati, Zundpurd, Kadhawana,
Barend, Singrouli, ﬁ'tﬁnnd:-m,{,‘-}mmb .
Tidokhar, Bijgarhi, Milauwa, hofra
Kalhu, Dandn,ﬁﬂrja,ﬂhi nwara,Uttams
pﬂrmTajpur.ﬁarﬂi,BiudWﬂ,mgl :
Nandpura, Gadhachambal, Kandoli,,
Kaithari, Rindwachambial, ]g;g;_‘:
chambal, Bhanpur, Maikpura,
Corkha, Rithora, Bhu Jakhona
Ajsana, Kuthiyans, Bilpur, Kisroll
Aroliy Coshassi,  Malwasal, Gunj,
Tirol, Barwai, Haramwass, Houar, Hits
hora,Rached Ludhavali Ulsed, "'ﬁmivﬁl.,
Raipur, Kudauna, Kuretham Sil ~-ali,
Nagaraporaia, PBhatl’ wali,
Chapak, Kachpura, Kanera, Kh:{khutl
Hmﬂi,Bindraﬂﬂ,Mﬂ,R:puM,Vrmlwa
Salim *Ehimaqﬂmgmﬂmrﬁsiuﬂ
Jamsara, Akom, wakhloli, Kosad, PBijora’
Loga, Priyapa, Rama, Bhag :
Joriahir, Gadha Cnochad, Bedri, Bada-

pura, Banipurs, r::;ﬁpu:_-a, 1
Samanna, Sapad, qawali, Jawal

Saraya, D';':mpunt, Kuroli,
Kanchai, Vindwa.

East.— lnter-state boundary of M. F. and
1. P.running Para.!.':el up to the distance
of 1 km. along the chambal river.

By order and in the name of the GoVernor of
Madhya Pradesh,

1. B. LAL Dy. Secy.

wirerer, fesi® a7 EATL 1HAd

s 18 B3R feant afgyqAl ~ 18
3 77am( 2) Fe 22 af 828 WA 5 Al AR T -
oy o e it w " weR s 3 TE WA E-

st TIGTTR & AT iy A ARAAI,
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driw, ferw 17 afgaT 1983

_® | B |« B ALY TR afigarT & wTET 348
=it (3) & SpFe § 48 HRm R afga % 151
g, fore 27 AN 1983 w1 WS ST TR

%w&wﬂﬁwsmﬁﬁfq:mma.

LTS % THITE TR B T NI,
5. & ww, TS



132A

Page 131 and 132
SCHEDULE

District: Morena & Bhind.

Name of Division: Sheopur, Gwalior (Soil

Conservation).
Name of Sanctuary: National Chambal Sanctuary.
Boundary

NORTH: The inter-state boundary of M.P.
Rajasthan and U.P.

WEST: The inter-state boundary of M. P.
Rajasthan along the Parvati River up to the point
where the Chambal right main canal crosses the

Parvati River.

SOUTH: Artificial boundary running parallel at a
distance of 1 Km. south of interstate boundary of
M. P., Rajasthan and U. P. but from West to East
basins through the villages on the bank of the
Parvati and Chambal river, viz. Badodi, Bindi,
Radhapura, Badkheda, Adotpura, Badodia
(Gusain) Kalukhela, Behada band, Pahadli,



132B

Panwad, Rajora, Gurna wada, (Utanwad) Sankdal,
Patpada, Amalda, Nimodapur, Gawandi, Panadi,
Jalalpur, Udwad, Sundi, Sita , Makhnakhedli,
Juwad, Maluma, Dul klian, Behted, Ekshna,
Khedli, Adisa, Muladpada, Lahchouda, Samarsa,
Unchakheda, Bichpuri, Awani, Jawasa, Dhogai,
Sewapur, Sirsaud, Bhanpur, Fatehpur, Maklod,
Bagdiya, Bagdiya, Gandoli, Atar, Digwar,
Khedadigwar, Rohukagaon, Ganjikheda, Palari,
Ban wara, Norwali, Khairol, Khairon, Kalarghati,
Zundpura, Kadhawana, Barend, Singrouli,
Chinnoni, Chambal, Tidokhar, Bijgarhi, Milauwa,
Kotra Kalhu, Danda, Gurja,Dhinwara, Uttam
pura, Tajpur, Sarseni, Bindwa, Deogarh,
Nandpura, Gadhachambal, Kandoli,, Kaithari,
Bindwachambal, Jaitpur chambal, Bhanpur,
Naikpura, Gadora Gorkha, Rithora, Khurd,
Jakhona Aisana, Kuthiyana, Bilpur, Kisroli,
Aroliy, Gosbassi, Haramwasa, Kuar, Hit hora,
Rached, Ludhavali, Usedh, Vindwa, Raipur,
Kudauna, Kuretham Silaali, Dhorra,
Nagaraporasa, Bhadwali, Chapak, Kachpura,
Kanera, Kherghat Nawli, Bindrawan,Ater, Repura,
Vindw Salimpur, Khipona , Dangsarkar,Nayera
Jamsara, Akon, Nakhloli, Kosad, Bijora Loga,

Priyapa, Rama, Bhagwantpur' Joriahir, Gadha
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Chochad, Bedri, Bada pura, Ranipura, Naripura,
Barhi Samanna Sapad, Kuawali, Jawai, Saraya,

Gyanpura, Kuroli, Sankhri , Kanchai, Vindwa.

EAST- Inter-state boundary of M. P. and U. P.
running parallel up to the distance of 1 km along

the Chambal River.

By order and in the name of the Governor of

Madhya Pradesh,

J. B. LAL, Dy. Secy
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Page 133
Morena: 03.06.2021
Dainik Bhaskar

SDO ATTACKED, FIRING IN RESPONSE, MAFIA
RAN AWAY AFTER SAVING LIFE

The team was carrying out proceedings in the
stone mine situated at bank of ___ in Chambal

colony.

A team of the forest department reaching to act
on tractor-trolley full of stones, standing on the
side of the Agra-Mumbai highway, was attacked
by the mafia. In response, the officers of the
forest department also fired 2 fires, due to which
the mafia pulled the tractor out and ran away

while throwing the stones on the road.

In front of the new Collectorate building on NH-3
Highway, there is a stone market on the side of
Ampura road. On Wednesday, SDO Shraddha
Pandre reached there with her team. The team
saw half a dozen tractor-trolleys filled with
stones. On seeing the team, there was a stir in
the stone mafia. Armed men present with tractor-
trolleys started firing in the air with guns (katta).

During this time they started driving the tractor-
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trolleys towards Ampura road. While driving the
tractors, the mafia people riding in trolleys
started pelting stones on the road. At the same
time, the people of the mafia riding on two-
wheelers were firing in the air with kattas. The
chasing forest team also responded by firing upon
stone mafia and fired several rounds in counter-
firing. But the stone mafia took their tractor
trolleys and fled towards VIP Road via Ampura
Road.

INFORMATION GIVEN TO CSP, DELAY IN
REACHING OF POLICE.

Forest team vehicles were chasing tractor-trolleys
full of stones, when SDO Shraddha Pandre had
called CSP Virendra Raghuvanshi on the phone to
send the force. But by the time the police force
reached the spot, it was too late, the stone mafia

fled with their vehicles.
SEEING US, THE STONE MAFIA FLED

They had reached the stone market to take
action. There were armed men with half a dozen
tractor-trolleys, who opened fire. Throwing stones
on the road, they escaped by taking tractor-
trolleys towards VIP Road via Ampura Road.
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Shraddha Pandre, SDO, Forest, Morena
Morena Dainik Bhaskar 08.07.2021

MAFIA FIRED BULLETS TO RESCUE A TRACTOR-
TROLLEY FULL OF CHAMBAL SAND

INCIDENT OF VISANGPUR ON WEDNESDAY
EVENING AT 4.30 PM, FIR LODGED ON 5
PERSONS

To get escape of tractor-trolley filled with
Chambal sand, the mafia riding in a Bolero fired
S5 rounds at the team of forest department with a
315 bore gun. The accused abducted the driver of
the department and beat him and become
successful in getting the trolley.Criminal case
has been registered against {five people of

Sabrauli.

To register the FIR, the superintendent of Deori
Gharial Center Shraddha Pandre reached the
Station Road police station at 6 pm on
Wednesday. She told the police that at 4.30 pm
on Wednesday, her staff, during patrolling, seized
a tractor-trolley filled with Chambal sand in
Visangpur. The driver of her department was

coming to Morena with the seized tractor-trolley,



when 4 to 5 people riding in a Bolero fired at the
forest team with a 315 bore gun. Police arrested
the accused Dharmendra Gurjar, Gajendra
Gurjar, Lalla sand vehicle as Gurjar, Dilip Gurjar
and Kallo Sega and registered a crime against

them.
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Page 135

Morena Dainik Bhaskar 11.06.2021

ATTACK ON FOREST TEAM INCLUDING SDO: 7
PEOPLE OF PATHAMANPURA ACCUSED OF
ROBBERY AND RIOTING, POLICE ARRESTED
THREE

A mob of 100 people has been made accused in

the FIR.

In the case of attack on SAF personnel and forest
staff, including the superintendent of the Gharial
center, the Kotwali police have registered a case
against 7 people for robbing a tractor-trolley and
they have been made accused. The police of three
police stations arrested the accused Bharat
Sikarwar, Sarnam Singh, Sikarwar and Maria

Pandit during the raid on Thursday evening.

In the FIR sent to the police station Deogarh, a
mob of 100 people including Dharmendra
Sikarwar, Chhote Sikarwar, Bharat Sikarwar,
Dharma Sikarwar, Sarnam Sikarwar, Maria
Pandit and Ramdhan Sikarwar have been made
accused. There is a provision of them. It is

mentioned in the FIR that accused Dharmendra
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Sikarwar and Chhotu son of Bharat Singh
Sikarwar have thrashed female SDO Shraddha

Pandare during the seizure of tractor-trolley.

The people involved in the mob created a crisis
for the life of the forest team by pelting stones
and firing bullets. It is mentioned in the report
that for self-defense, the soldiers of the SAF Had
to fire. SAF jawan Mukesh Sen was hit by a stick

and his hand was fractured.

For the arrest of the accused named in the
incident of attack on the forest team and robbing
a tractor-trolley filled with sand, Sub-Divisional
Police Officer Jaura Manvendra Singh raided
Pathamanpura along with other two villages with
25 soldiers of Bagchini, Jeera and Deogarh

police.
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136
ANNEXURE C-6
GOVERNMENT OF RAJASTHAN

OFFICE OF THE ADDITIONAL DIRECTOR
(MINES), KOTA ZONE, KOTA

Number:-Anikha/Kota-Zone/ Court/ NGT/2022/
882 date-25/05/2022

To,

The Executive Engineer and Committee Nodal

Officer
Madhya Pradesh Pollution Control Board,

Gwalior (Madhya Pradesh)

Subject: Regarding the committee constituted
vide Order of Hon'ble Green Tribunal, Principal
Bench, New Delhi dated 05.04.2022 in O.A.
number 248 /2022.

Reference:- Your letter number 1579 dated

23.05.2022

Sir,
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In relation to the deliberations made during
the meeting of the committee in Morena on
17.05.2022 on the above subject, the action
taken report and status report and suggestions
have been sought vide referenced letter. The
Superintending Mining Engineer, Bharatpur and
Mining Engineer, Dholpur were present along
with the undersigned on behalf of Mines
Department, Rajasthan in the said committee. On
17.05.2022, the mining sites located on the
border of Madhya Pradesh and Basainim of Tehsil
Dholpur tehsil of Dholpur district and
Shankarpura village of Tehsil Rajkheda were
inspected. Mining of gravel was not found on the
spot at both the mining sites located in the

border of Dholpur district.

Information has been sought in respect of
total of 8 points vide the referenced letter, in
which reports are to be sent on behalf of Mines
Department, Rajasthan in point number 1, 3, 5
and 6. In this regard, action report was sought
from the Superintending Mining Engineer,
Bharatpur and Mining Engineer, Dholpur along
with a map with point wise comments. Along with
the letter dated 25.05.2022 of the Superintending

Mining Engineer, Bharatpur, the map with point-
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wise comments has been received, the original

has been sent for perusal and necessary action.
Encls:

.Mines Department, Rajasthan Order dated
06.05.20201

.Superintendent of Police, Dholpur letter dated
24.05.2022

.Mines Department Rajasthan Circular dated
05.07.2021 and 09.02.2021

. Chief Secretary Rajasthan letter dated
10.05.2018.

. District Collector Dholpur Order dated
11.05.2018.

.Map of sensitive areas in the NCS area in

District Dholpur.

Sincerely,

SD/25.05.2022

(M.P. Meena)

Additional Director (Mines)

Kota-Zone, Kota
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GOVERNMENT OF RAJASTHAN

OFFICE OF THE SUPERINTENDING MINING
ENGINEER, BHARATPUR, BHARATPUR (RAJ)

No.: Aq/ Bharat/ Re. Ap./ Miscellaneous
(Dhaul)/ 2022 /Sp 1223 Date: 25.05.2022

To
The Additional Director (Mines),
Department of Mines and Earth Sciences,

Kota-Zone, Kota

Subject: NGT case no. O.A. 248 / 2022

(Division of Chambal)

Ref:- Mining Engineer, Dholpur letter no. 56
dated 24.05.2022

Sir,

In relation to the above subject and letter in
reference, it is requested that vide the referenced
letter number 56 dated 24.05.2022 of Mining
Engineer, Dholpur, point wise reply has been

received in the above case (enclosed). According
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to which the point wise reply of the office is as follows:

S.NO. OF
REF.
LETTER

DESCRIPTION
OF
INFORMATION
REQUIRED

REPLY

ATR of last

year 2021

2022 for

stopping
illegal sand
mining &
transportation
Chambal River

in NCS area

In compliance with the order of the Hon'ble High Court dated
03.09.2019, according to the order of the Mines (Group-2)
Department Jaipur dated 08.05.2020 Regarding the prevention
of illegal mining and transportation of gravel in the state “upon
finding an illegal mining and transport of gravel in the forest
area of the forest department area, after confiscating the above
vehicles along with the minerals and registering an FIR under
the shall be the

vehicles/vehicle owners as per rules. Strict action will be taken

the Act

Forest Acts, action taken against

under Forest on mechanical vehicles used for
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transporting illegal gravel through forest land. Apart from this,
according to the circular number no.14 (1) Mines / Group-2 /
2012 Jaipur dated 09.02.2012 and letter of even number dated
05.07.2021 issued by the government, the forest department will
have the full responsibility of stopping illegal mining in the
forest areas. For this, the in-charge of the concerned forest area
and the Conservator of Forests / Divisional Forest Officer will
be responsible for compliance.

The Forest Department and Police Department in District
Dholpur, In the financial year (21-22), 89 cases were registered
for illegal Chambal sand mining/ transportation/storage under
Section 29/51 of Wildlife Protection Act 1972 and 379 __, out of
which challan has been presented in the court for 65 cases and
23 cases are pending at the police level. FR has been filed in

one case.

Suggestions

Gravel mining / issuance is carried out by the gravel mafia as
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regarding
respects to be
for

the

required

stopping
illegal sand
mining &
transportation

from Chambal

an organized gang. In the Mining vehicles transporting illegally
mined Chambal gravel in district Dholpur, a large number of
people are equipped with sticks, stones and other weapons, by
which many incidents have been carried out in the past by firing
etc., worthwhile effort have been made by SIT and The
proceedings are carried out from time to time, But illegal mining
the

of

of mineral in

identified

gravel keeps happening secretly

the

areas

as follows. Therefore, in opinion this

River in NCS |department, Deployment of Special Forces would be appropriate
area to stop illegal mining in Chambal river area.
effectively.

Brief In pursuance of the order dated 03.05.2018 passed by the
details of |[Hon'ble High Court, Jaipur in Sanjay Garg Vs. State of
mechanism Rajasthan and others, petition No. 9458/2018 for effective
framed in the |action on illegal mining issue of mineral gravel, In pursuance of
district level |the letter dated 10.05.2018 of the Chief Secretary, Rajasthan for
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to stop illegal
sand mining &
transportation
Chambal River

in NCS area

the constitution of SIT under the chairmanship of District
Collector in all the districts of the state, the SIT was constituted

by the his dated
11.05.2018. The requisite cooperation is provided by the Mines

District Collector, Dholpur vide order

Department during the proceedings of SIT on illegal gravel

mining / issue / stock in Dholpur district.

List of
Identified /
reported

locations in

NCS area from
where illegal
sand mining

out

GPS

carried
with

locations

Due to Chambal river falling under National Chambal

Sanctuary, no mining lease / LOI of mineral gravel is approved
in Chambal river coming under Dholpur district, but illegal

mining of gravel from Chambal river continues from the
following locations.

1. Samauna Tehsil Rajkheda (78’ 12”15’ 3’ 26°49’ 28.2")

. Jaitpura Tehsil Rajkheda (78°06 36.4, 26 47 39.2)

. Andvapuraini Tehsil Rajkheda (78 07 105° 28° 45 00.3).

. Kathumra Tehsil Rajkheda (78 05’ 37.7 26 41 29.3")

. Shankarpura Tehsil Rajkheda (78 05 03.6, 25 40 32.95)

a + W N
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. Bhura Kheda Tehsil Dholpur (77 59 16:3" 29 41 00.95)

. Basai Neem Tehsil Dholpur (77 53 50.2 26 39° 07.4)

. Mauroli Bichiya Tehsil Dholpur (77 53 37.6 26 37 02.7)
9. Nagar Tehsil Badi (77 47 25.3 26 33 07.2)

10. Chandilpura Tehsil Badi (77 45 00.7 26 32 30.6)

11. Sevarpali Tehsil Badi (77 27° 06.5", 26 24 21.7)

12. Jhiri Tehsil Sarmathura (77 33 36.8. 26 26 16.4")

o N O

The above GPS locations have been worked out by the
Mining Engineer, Paulpur Office Cartographer on the basis of
GT Sheet as per the Mining Executive II of the Office of Mining
Engineer, Dholpur.

A copy of the marked district map of illegal mining sites of mineral gravel in

Chambal River is attached.
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Enclosure :- As above

SD

(Avinash Kuldeep)
Superintending Mining Engineer
Bharatpur- Circle, Bharatpur

Camp Kota
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GOVERNMENT OF RAJASTHAN
MINES (GROUP-2) DEPARTMENT
S1. No. 11(1) (161) Mines/Group-2/2019
Jaipur Date 06 MAY 2020
ORDER

In compliance with the order of the Hon'ble High
Court dated 03.09.2019, the following guidelines
are being issued regarding the prevention of
illegal mining and transportation of mineral

gravel in the state:

Vide the Letter dated 10.05.2018 of the Chief
Secretary, Rajasthan in compliance of the order
dated 03.05.2018 passed by the Hon'ble High
Court, Jaipur in the petition number
9458/2018, Sanjay Garg vs State of Rajasthan
and others, an SIT under the chairmanship of
District Collector in all the districts of the state
has been constituted for effective action on
illegal mining/issuance of mineral gravel. All
district collector shall review the action taken
by SIT in relation to illegal mining / issuance of
mineral gravel on the second Monday of every
month and send the review report to the state

government.
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A separate cell will be constituted at the
government level to review the reports received
from the district collectors and the progress
report will be apprised to the Chief Secretary,

Rajasthan.

National Green Authority, Principal Bench, New
Delhi vide order dated 19.09.2018, passed in
OA No. 140/2014 (198/2017), Under section 15
of the N.G.T. Act, 2010 In connection with
illegal mining of mineral gravel in the
catchment area of Jaisamand lake, has directed
the department to recover one lakh rupees per
vehicle for ecology restoration. The said amount
is currently being deposited in the Forest
Department. A separate item will be created by
the Mines Department for the said amount, so
that while taking action by the Mines
Department, a penalty of one lakh rupees can

be deposited in the said item.

Vide order dated 03.09.2019 the Hon'ble High
Court, has passed instructions to recharge the
gravel seized during illegal mining / issuance at

the illegal mining site. If the confiscated gravel
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is recharged in the river, there will be more
chances of illegal mining due to piles of gravel
in the river area and the river flow area may
also be affected. Keeping in view the possible
difficulties/ circumstances in the
implementation of the directions of the Hon'ble
Court in this regard, Application should be
submitted by the Mines Department before the
Hon'ble Court for permission to auction the

confiscated gravel.

Action will be taken by the Transport
Department against the vehicles seized with
overloaded gravel transport as per rules under

the Motor Vehicles Act.

If the forest department is found transporting
gravel from illegal mining in the forest area,
action will be taken against the vehicle /vehicle
owners by confiscating the minerals from the
said transport and by registering an FIR under
the Forest Acts. Stringent action under the
Forest Act will be implemented on mechanical
vehicles wused for over shifting transport

through forest land.
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In cases of illegal transport, an FIR will be
lodged against the owner and the driver of the
vehicle under section 21 of MMDR Act 1957 and
section 379 of IPC in respect of theft of state
property. If any vehicle is caught more than
once in illegal mining and transport of gravel, it
shall be presented in the Hon’ble court by the
police department for the second time the

offense is committed.

Use of Information Technology and Remote

Sensing System:

At present, the Panchnamas of illegal
mining/issuance of minerals are required to be
uploaded online within a period of 72 hours in
the app of the departmental website of the
Mines Department. By changing this, it will be
ensured that the initial information of vehicles
caught in the case of illegal mining / issuance
of gravel be wuploaded immediately on the
departmental app along with the photograph of
the vehicle. After this, the Panchnamas will go
online within a period of 72 hours. Necessary
provisions will be made in this regard in the

departmental website.
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Strengthening of Vigilance Branch:

Three companies (333 nafri) of Border Home
Guard have been provided by the State
Government from 22.10.2019 for the prevention
of illegal mining. The said Border Home Guard
personnel and RAC soldiers can be employed by
The Director, mines, on the sensitive mining

sites of illegal mining.

Coordination across departments:

After detaining of illegal gravel vehicles by
police stations, information will be given to the
concerned district level officers of the Transport
and Mines Department on telephone and mail,
on which action will be taken immediately by
the Transport and Mines Department under
their respective rules. Similarly, the
information regarding the vehicles caught by
the Transport Department of mineral gravel will
also be made available to the concerned District
Officer of the Mines Department immediately.
Monthly review of the above coordinated action
taken by the departments will also be done by

the concerned District Collector. If illegal
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mining is found in the forest land, action will

be taken against the vehicles by the Forest

Department as per rules.

The

SD
Chief Secretary

copy is sent to the following for information

and necessary action:

1

.Senior Government Deputy Secretary, Office

of the Chief Secretary, Jaipur.

. Personal Secretary, Additional Chief

Secretary, Home Department, Jaipur.

.Personal Secretary, Principal Secretary to

Government, Forest Department, Jaipur.

. Personal Secretary, Principal Secretary to

Government, Mines and Petroleum

Department, Jaipur.

.Personal Secretary, Government Secretary,

Transport Department, Jaipur.

6. Director General, Rajasthan Police, Jaipur.

7.Director, Department of Mines and Geology,

Rajasthan, Udaipur.

. Guard File

SD
DEPUTY GOVERNMENT SECRETARY
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OFFICE OF THE SUPERINTENDENT OF POLICE, DISTRICT DHOLPUR (RAJ.)
Number:- 4958 Dated: 24.05.2022
Miner,
Mines & Geology Department,
District Dholpur

Subject: Regarding the details of the proceedings carried out against the illegal

mining from the Gharial project area in the year 2021-22.

Reference: With reference to your letter no. BA / Dhaul / Ana / 2022 / 453
dated 24.05.2022.

Sir,
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In reference to the above subject, it is requested that the details of the

proceedings carried out against the illegal mining / issue / storage from the

Gharial project area in the year 2021-22 are as follows:

Sl. |Year Case Chalan FR Pending Pending |Vehicle | Stock
No. no. In court |seized |sand
1 2021-22 |89 65 01 23 65 88 04

District Superintendent of Police

Dholpur
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GOVERNMENT OF RAJASTHAN
MINES (GROUP-2) DEPARTMENT
No. 14 (1) Mines / Group-2 /2012
Jaipur, dated 05 JUL 2021
CIRCULAR

In furtherance of the letter dated 25.01.2012
of the Additional Government Advocate Dr.
Manish Sindhi, Regarding establishing
coordination in various departments for the
prevention of illegal mining and to submit
affidavit in the Hon'ble Supreme Court,
guidelines of this department through were
issued vide the circular of even number dated

09.02.2012

It is clear that mining of minerals can be
done only under valid mining lease / license /
permit. Any mining apart from this comes under
the definition of illegal mining, which needs to be
stopped and action should be taken against the
guilty persons. Mining in forest areas done
without permission of the Government of India,
comes under non-forestry activities. Following

guidelines are issued in continuation of the
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earlier circular to ensure compliance of the

previous circular:

The forest department will have the full
responsibility of stopping illegal mining in the
area and for the same the in-charge of the forest
area and the concerned zonal officer will be
responsible for the compliance. Affidavit will be
sent to the officer in charge of the case by the
concerned Deputy forest officer/ Divisional

Forest officer to present the same in the court.

The responsibility of stopping illegal mining in
non-forest regions will be of the Mines
Department and for this the Mining Engineer /
Assistant Mining Engineer will be responsible for
compliance. Affidavit will be given to the officer-
in-charge of the case by the Associated Mining
Engineer / Assistant Mining Engineer to present

the same in the court.

In case of illegal mining being done in the
Khatedari (account-holding) land, the halka
patwari of the area will be responsible for
reporting it to the concerned Tehsildar. On being
informed by the Patwari / Mines Department,

action should be ensured by the Tehsildar to
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cancel the Khedari rights of Khatedar(account-
holder). Action shall be taken against the
accused persons by exercising the powers given
by the Tehsildar in the rules of the Mines

Department for illegal mining.

If any land is allotted to RIICO/UIT or other
institutions for industrial/other purposes, and
illegal mining takes place in it, then the FIR
shall be registered with the police by the in-
charge of the concerned institution. If the said
institutions fail to do the work for which the
land has been allotted to them, and illegal
mining takes place, then action should be taken
by the District Collector / Protection Officer to

cancel such allotment.

If the joint campaign is run by the State
Government/District Administration for the
prevention of illegal mining, the officers
nominated in the joint team will jointly take
action under the department for the prevention

of illegal mining.

SD
(Niranjan Ani)

Chief Secretary
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copy is sent to the following for information

and necessary action:

10.

11.

1.

Special Assistant, Hon'ble Minister of Mines,

Rajasthan, Jaipur.

.Deputy Secretary, Chief Secretary,

Rajasthan, Jaipur.

. Personal Secretary, Additional Chief

Secretary, Mines and Petroleum Department.

. Personal Secretary, Principal Secretary to the

Government, Forest and Environment

Department

.Personal Secretary, Principal Secretary to

Government, Revenue Department.

. Principal Chief Conservator of Forests,

Rajasthan, Jaipur.

. The Director, Department of Mines and Earth

Sciences, Rajasthan, Udaipur.

. All District Collectors
. Privileged (Till.) / Bye-law Consultant,

Government Secretariat, Jaipur.
All Additional Directors (Mines) / (Geology),
Superintending Mining Engineer, Mining
Engineer, Assistant Mining Engineer through
the Director, Mines and Geology Department,
Rajasthan Udaipur.
Guard Files.

SD

Secretary to Government
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GOVERNMENT OF RAJASTHAN
MINES (GROUP-2) DEPARTMENT
No. 14 (1) Mines / Group-2 /2012
Jaipur, dated 09 FEB 2012
CIRCULAR

The mining of minerals can be done only
under valid mining lease / license / permit. Any
mining apart from this comes under the
definition of illegal mining, which needs to be
stopped and action should be taken against the
guilty persons. Mining in forest areas done
without permission of the Government of India,
comes under non-forestry activities. Following
guidelines are being issued in relation to
stopping the illegal mining in furtherance of the
letter no. MS/002/S/2012 dated 20.01.2012 of
the ___(illegible) to ensure compliance of the

following:

1. The forest department will have the full
responsibility of stopping illegal mining in
the area and for the same the in-charge of
the forest area and the concerned zonal
officer will be responsible for the compliance.

Affidavit will be sent to the officer in charge



145B

of the case by the concerned Deputy Forest
officer/ Divisional Forest officer to present

the same in the court.

The responsibility of stopping illegal mining in
non-forest regions will be of the Mines
Department and for this the Mining Engineer /
Assistant Mining Engineer will be responsible for
compliance. Affidavit will be given to the officer-
in-charge of the case by the Associated Mining
Engineer / Assistant Mining Engineer to present

the same in the court.

In case of illegal mining being done in the
Khatedari (account-holding) land, the halka
patwari of the area will be responsible for
reporting it to the concerned Tehsildar. On being
informed by the Patwari / Mines Department,
action should be ensured by the Tehsildar to
cancel the Khedari rights of Khatedar(account-
holder). Action shall be taken against the
accused persons by exercising the powers given
by the Tehsildar in the rules of the Mines

Department for illegal mining.
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If any land is allotted to RIICO/UIT or other
institutions for industrial/other purposes, and
illegal mining takes place in it, then the FIR
shall be registered with the police by the in-
charge of the concerned institution. If the said
institutions fail to do the work for which the
land has been allotted to them, and illegal
mining takes place, then action should be taken
by the District Collector / Protection Officer to

cancel such allotment.

If the joint campaign is run by the State
Government/District Administration for the
prevention of illegal mining, the officers
nominated in the joint team will jointly take
action under the department for the prevention

of illegal mining.

SD
Chief Secretary

The copy is sent to the following for information

and necessary action:

1. Special Assistant, Hon'ble Minister of Mines,
Rajasthan, Jaipur.
2. Deputy Secretary, Chief Secretary,

Rajasthan, Jaipur.



10.

11.

145D

. Personal Secretary, Additional Chief

Secretary, Mines and Petroleum Department.

. Personal Secretary, Principal Secretary to the

Government, Forest and Environment

Department

.Personal Secretary, Principal Secretary to

Government, Revenue Department.

. Principal Chief Conservator of Forests,

Rajasthan, Jaipur.

. The Director, Department of Mines and Earth

Sciences, Rajasthan, Udaipur.

8. All District Collectors
9. Privileged (Till.) / Bye-law Consultant,

Government Secretariat, Jaipur.
All Additional Directors (Mines) / (Geology),
Superintending Mining Engineer, Mining
Engineer, Assistant Mining Engineer through
the Director, Mines and Geology Department,
Rajasthan Udaipur.
Guard Files.

SD

Secretary to Government
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OFFICE OF THE DISTRICT COLLECTOR
DHOLPUR (RAJASTHAN)
Sl. no. ___/ (4) State/ 2017/34
Dated 11 May 2018
ORDER
The Chief Secretary, Mines (Group)
Department Jaipur vide letter no.
530(1)(219/mines/2018 dated 10.05.2018 in
compliance of the order dated 03.05.2018
passed by the Hon'ble High Court of Jaipur
by in SB Civil Writ petition no. _____ , has
directed for the constitution of the Special
investigation team for regulating the illegal
mining/issuance/stocking of gravel.
Therefore, in compliance with the
instructions, the Special investigation team
is being constituted for the regulation of the
illegal mining/issuance/stocking of gravel in
district level by raiding the sites os usage of

gravel and imposing penalty on the new

builders:
Sl. Sub- Special investigation team
No. Division
1 1. Sub-Divisional Magistrate

Sampan
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2. Senior Officer Police Sampan

3. Assistant Mining Engineer,
Dholpur

4. District Transport Officer
Dholpur through Appointed Officer

1. Sub-Divisional Magistrate,
Dholpur

2.Senior Officer Police Dholpur
3.District Transport Officer Dholpur
4.Mining Engineer Dholpur

5.Ranger Sanctuary Gharial,

Abhayaran Dholpur

1. Sub-Divisional Magistrate,
Dholpur

2.Senior Officer Police Dholpur
3.District Transport Officer Dholpur
through appointed officer

4. Mines Foreman Mines Department
Srilumpur

5.Deputy conservator of Forest,

Dholpur through appointed officer

1. Sub-Divisional Magistrate,
Dholpur

2.Senior Officer Police Dholpur
3.District Transport Officer Dholpur
through appointed officer
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4. Mines department Dholpur
through appointed officer
5.Deputy conservator of Forest,

Dholpur through appointed officer

1. Sub-Divisional Magistrate,
Dholpur

2.Senior Officer Police Dholpur
3.District Transport Officer Dholpur
through appointed officer

4. Mines department Dholpur
through appointed officer

1. Sub-Divisional Magistrate,
Dholpur

2.Senior Officer Police Dholpur

3. Mines department Dholpur
through appointed officer

4. District Transport Officer Dholpur
through appointed officer

5.Deputy conservator of Forest,

Dholpur through appointed officer

(Illegible)
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While annexing a copy of the judgment dated
09:05.2010 passed by the Hon’ble High Court,
Jaipur in SB Civil Writ Petition no. 9458/2010, I
is directed that if the order of the Hon’ble High
Court, Jaipur is not complied with, then all the
members of the team so constituted shall be

responsible for the same.

In this connection the weekly progress report of
the effective action taken by the team will be
personally submitted to this office on every

Friday by the Mining Engineer, Dholpur

SD
District Collector

Dholpur
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Sl. no. ___/ (4) State/ 2017/1115
Copy is sent to the following for information

and necessary action

.The Principal Secretary, Mines (group-1)

Department Raj, Jaipur

. The Divisional Commissioner Bharatpur

zone, Bharatpur

. District Superintendent of Police, Dholpur
.Deputy Conservator of Forest Dholpur

. District Transport Officer Dholpur

.SDM, Dholpur/ Bhodi/ Rajakheda/ Sampak/

Saramthura

7.Mining Engineer, Mining department Dholpur

8. Senior Officer Police Dholpur
9.SHO, PS ___/Manavpur
10.

Ranger Sanctuary Gharial, Abhayaran

Dholpur

SD
District Collector

Dholpur
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OFFICE OF THE DEPUTY CONSERVATOR OF
FORESTS, NATIONAL CHAMBAL SANCTUARY
PROJECT, U.P., AGRA

Letter No. 3150/23-1
Dated, Agra June 22, 2022

To
Executive Engineer/Nodal Officer,
Hon'ble National Green Tribunal
Committee

Regional Office,
Madhya  Pradesh  Pollution Control
Board,
Gwalior (M.P.)
Subject: OA No. 248 / 2022 (Chambal
Division) under consideration before the

Hon'ble National Green Tribunal, New Delhi.

Reference: Your letter no.
1579/ RO/MPPCB/GwL /2022 dated 20-05-
2022

Sir
Following is the information related to the
National Chambal Sanctuary Project, Agra in the

order of the letter referred to above.
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Sl no. Description of | Report
information required
1 ATR of last year 2021- |There is no organized or regular illegal

2022 [for stopping

illegal sand mining &
transportation from
Chambal River in NCS

areca

mining and transportation of Balu

anywhere in the Chambal River falling
under the jurisdiction of National Chambal
Century Project, Agra. To control sporadic
efforts / forest crimes in Chambal sand
mining, regular effective patrolling is done
available

by making proper use of

resources. The cooperation of the local
police and administrative officers is also
taken as per the requirement. The informer
system has been well prepared in the area,
so that sporadic illegal mining incidents

come to the notice immediately, in respect
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of which effective preventive legal action is
taken at the time.

It is the result of taking effective action as
mentioned above that at present, control
has been achieved on illegal mining of
Balu in Chambal River which comes under

National Chambal Curie Project, Agra.

Problems faced by
NCS/forest department
officials in stopping
illegal sand mining &
transportation from
Chambal River in NCS

area.

e Shortage of frontline staff, forest guard
and forest inspector.

e insufficient Resources

e Difficult and complex geographical
condition due to ___ in Chambal River.

e Political patronage to miners.

e Limited employment options for those

residing in Bihad region of Chambal.
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Suggestions regarding
respects to be required
for stopping illegal
mining |transportation
from Chambal River in

NCS area effectively

Adequate number of frontline staff
should be deployed and transferred
outside the area after a period of 2
years.

Adequate availability @ of necessary
resources such as transportation, motor
boats and engines etc. for enforcement
works.

Use of modern resources of monitoring
like Drone etc.

Organizing meetings at regular intervals
with the officers/employees of National
Chambal Sanctuary Project Uttar
Pradesh and Madhya Pradesh and joint

better coordination in relation to
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stopping illegal mining from time to
time.

e Availability of other employment/income
options for the villagers residing in the
rugged areas of Chambal.

e To take effective legal action under
Gangster Act against domineering and
vicious illegal miners etc.

e In place of sand in building
construction, other materials such as
aggregate prepared from construction
demolition best etc. should be increased

and their use should be encouraged.

Month

water

wise

quality

Chambal
in NCS

Not related to National Chambal Sanctuary

Project, Agra.
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area of last three years

as per IS: 2296 & GPS

locations of sampling

point.

Brief details of | The position regarding this has been
mechanism framed in |clarified in point no. 01

the district level to stop

illegal sand mining &

transportation from

Chambal River in NCS

area

List of |In relation to this, the situation has been
Identified /Reported clarified in point no. 01. It is to be
locations in NCS area |clarified again that there is no regular and

from where illegal sand

mining carried out with

organized illegal mining anywhere in

Chambal River under the jurisdiction of
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GPS locations National Reversal Project, Agra. Effective
preventive legal action is taken as per
rules for Immediate response to sporadic

illegal mining incidents.

7 Gazette notification of|Not related to National Chambal Sanctuary
NCS Project, Agra.

8 Last census report of|Not related to National Chambal Sanctuary
NCS area Project, Agra.

The report as above has been sent for information and necessary action.
Sincerely,
SD
Deputy Conservator of Forests

National Chambal Sanctuary Project, UP, Agra
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Cases related to illegal mining in National Chambal Sanctuary Project, Agra

registered in 2021-22

S1 no. No. of total cases |Total area affected | Seized vehicles
registered by mining
10 501.1405 Sgq m -

Or 0.050 hectares

SD

Deputy Conservator of Forests

National Chambal Sanctuary Project, UP, Agra
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OFFICE OF COLLECTOR (MINERAL BRANCH) DISTRICT MORENA (M.P.)
No./N.G.T./22/640 Morena dated 25/05/2022
To

The Executive Engineer &

Nodal Officer of committee

Regional Office, M.P. PCB.

Gwalior (M.P)

Subject: N.G.T Case No. OA 248/2022 Division of Chambal)
reference: No. 1579/ RO/ MPPCB/ GWL/ 2022 Gwalior Date 23.05.2022

In reference to the letter mentioned above, it is stated that the Chambal
River in the border of the entire Morena district being declared as the National

Chambal Sanctuary, comes under the forest division Morena. The information
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about the action taken for the illegal excavation/ transportation of sand in

Chambal river area is presented in the prescribed form as received from the

Forest Divisional Officer, General Forest Division.

SD
Mining Officer-in-Charge
(Mineral Branch)

(District- Morena (M.P.))

2022 [for stopping illegal

sand mining &
transportation from
Chambal River in NCS

SL NO. DESCRIPTION OF COMMITTEE MEMBER FROM WHOM
INFORMATION REQUIRED DESCRIPTIONS OF INFORMATION REQUIRED
1 ATR of last year 2021-|A total of 193 cases have been registered under

Forest Division Morena and National Chambal
Sanctuary for the prevention of illegal
mining/transportation in Chambal River from

January 1, 2021 to April 30, 2022.
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area
Problems faced by | During the prevention of illegal sand
NCS/forest department | mining/transportation under the Forest Division
officials in stopping | Morena National Chambal Sanctuary, criminals
illegal sand mining & |along with mobs and weapons attack the forest
transportation from |employees. In the year 2021, during the
Chambal River in NCS |proceedings of prevention of illegal sand
area. quarrying/transportation in Amolpura village,
criminals opened fire on forest employees. Even
before this, in the year 2019, Subedar Singh
Kushwaha Vanpal, a forest worker, has been
murdered by criminals. And there is no full co-
operation by the police department.
Suggestions regarding | For the prevention of illegal
respects to be required mining/transportation, the police department shal

for stopping illegal mining

unite with the forest department and take action
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| transportation from |against the criminals and mining mafia who carry

Chambal River in NCS |out illegal mining/transportation, then only all

area effectively the illegal mining/transportation can be
completely stopped.

Month wise Chambal | Not related to Mineral branch district Morena.

water quality in NCS area

of last three years as per

[S: 2296 & GPS locations

of sampling point.

Brief details of |Under the Forest Division Morena National

mechanism framed in the

district level to stop
illegal sand mining &
transportation from
Chambal River in NCS
area

Chambal Sanctuary, for the prevention of illegal
by

personnel, digging and confiscation is done, and

sand excavation/transportation forest

patrolling action is taken from time to time.
Action is taken against the Illegal excavation /

transporting criminals by presenting them in the
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court

List of
Identified /Reported

locations in NCS area
from where illegal sand
mining carried out with

GPS locations

Not related to Mineral branch district Morena.

Gazette notification of

NCS

Gazette notification of NCS Madhya Pradesh
Gazette dated 17.06.1983 is attached.

Last census report of NCS

area

Not related to Mineral branch district Morena.

SD

In-charge Mining Officer
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(Mineral Branch)

(District- Morena (M.P.)

Sl. No./N.G.T./22/ Morena, Dated

Copy to: 1. Regional Head / Nodal Officer, Regional Office of Geology and Mining

Moti Mahal Gwalior District Gwalior (MP) for information.

SD
In-charge Mining Officer
(Mineral Branch)

(District- Morena (M.P.)



T /S 2021 £ 1y 9y

BT T E
aftr ar — 2avre, fren 54 (Romo) :

Rz SR @Alw 45,21 S 46,21 O 392, 388, 332, 336, (M7, 145, 149 M 11,13,
wadrdd, %qaaﬂtmﬁgmﬁnﬁﬁmﬁ#rmmtﬁ@ﬂmmwﬁmu
WEH— SF T FAD 439,/ 21 5 28,0021 |
s
fegiete defle o= & wew F dw & ﬁiﬁﬂlﬂiﬂﬂ&ﬂ@fﬁﬂwa‘%a‘lﬁﬁmﬁr—r
mmmﬁﬁﬁﬂﬁﬁﬂﬂﬁmwaqﬁﬂmﬁﬁﬂﬁ?ﬁﬁﬂiﬁﬂwﬁmﬂﬁ
wmmmﬁwﬂmmﬂmﬁaﬁﬂgﬂﬁwﬁﬂ foredt w4y sy
SaTE AT SR T 00,/ 21 S T T o, ﬁm*q?ﬁaémwmnmmmm
3%2, 336, 147, 148, 140 AR 11,13, LRRG D, 7= =7 FooE frw e |
I WY A e aehes wowose 3 g Prmger ewEm, afva dm B
TH T g IONTE WY g R o |
v Wafa v W wewwr W wdfm deem S W ¥ | @ o2 YeST amoe i
" arreE FA A e W W # |
T — VAP ~ 02

E fSurkcshaT™ew Cenral lotser .. 1437 =
: ' 155



ANNEXURE C-9


155A

ANNEXURE C-9
Office of the Superintendent, National
Chambal Sanctuary Devri, Morena(MP).
Number / Protection / 2021 / 1194
Devri dated 29/03/___
To,
SHO
Police Station Deogarh,

District Morena (M.P.)

Subject- Regarding supply of seizure
Panchnama of Tractor Trolley rescued in the
incident of Crime No. 46 / 21 under Section
392, 353, 332, 336, 147, 148, 149 of IPC and
11,13 of MPDP Act.

Reference: Your letter no. 439 / 21 dated
28.09.21.

In relation to the letter referred to in the
subject, it is stated that during patrolling on
09.06.21, the tractor trolley filled with Chambal
sand, caught by the then superintendent R.C and
the patrolling team was taken, when the patrolling
team was attacked by a mob of more than 100 sand
mafia , after which Crime No. 00/21 was registered

out of which 46 / 21 under Section 392, 353, 332,
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336, 147, 148, 149 of IPC and 11,13 of MPDP Act
was registered at your police station Deogarh.

In the said case, documents/records were
prepared by the then superintendent NCS, Deori as
per rules and forest crime case was registered.

Panchnama related to the matter has been
sought vide your referenced letter. Therefore, 02
Panchnamas are being sent to you for necessary

action.
Enclosed: Panchnama - 02

SD
SUPERINTENDENT
National Chambal Sanctuary Morena

Deori, Morena (MP)
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OFFICE OF THE SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number / Protection / 2021 / 1052
Deori Dated 14/01/2021

To,

The Superintendent of Police,

District Morena (M.P.)

Subject- Regarding the arrest of the accused

under the police station Deogarh

With reference to the above subject, It is
requested that on 09.06.21, during the patrolling
under the police station Deogarh area, the tractor
trolley seized was escaped by more than 100 sand
mafia who attacked the patrolling party and rescued
the tractor trolley, on which crime no. 46/21 u/s
392, 353, 332, 336, 147, 148, 149 of IPC was

registered at the police station Deogarh.

During the attack on 09.06.21 the confiscated
vehicle tractor trolley no. MP.06/AC./3471 and its

owner Amit Sikarwar son of Amar Singh Sikarwar
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resident of Lohri ka Pura post Sarsaini police
station, Deogarh district Morena has not been
arrested till date, nor has the stolen vehicle tractor
trolley been confiscated. It has come to knowledge
that the vehicle owner Amit Sikarwar son of Amar
Singh Sikarwar is hiding in his own village in Lohri
ka Pura even today and the stolen vehicle tractor
trolley is also in the same village and it is known
that the business of illegal sand mining and
transportation of Chambal river is being done again
by accused Amit Singh with the said robbed tractor
trolley.

Therefore, Sir, you are requested to send
written instructions to the station in-charge
Deogarh at your level to seize the robbed vehicle
tractor trolley number MP 06 / AC / 3471 and
arrest the owner of the vehicle Amit Sikarwar son of
Amar Singh Sikarwar.

SD
SUPERINTENDENT
National Chambal Sanctuary Morena

Deori, Morena (MP)
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OFFICE OF THE SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number / Protection / 2021 / 942
Deori Dated 14/01/2021

To,

The Superintendent of Police,

District Morena (M.P.)

Subject: In respect of the duty certificate of the
employees of the patrol team posted on duty on the
incident date 09.06.21.

Reference- Your letter number / 285 / 21 dated
23.06.21

In reference to the above subject and referenced
letter, it is stated that for the prevention of crimes
related to illegal sand mining/ transportation and
illegal stone and illegal wood transport, Continuous
patrolling is being done by the patrol teams and SAF
force and seizures are also being done from time to
time. Similarly, on 09.06.21, along with the
undersigned, the staff involved in the patrol was doing
patrolling work in the government vehicle. The

undersigned and Patrolling team and S.A.F. force, while
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doing patrol work in Sabalgarh, Kailaras, and Jaura
area, reached the police station for patrolling under
Deogarh area. Where the confiscated vehicles, tractor
were taken away by the villagers, regarding which FIR
was lodged in your police station Deogarh on 09.06.21

The list of employees involved in the patrol is as

follows:
S. NO. NAME OF THE POST
PATROLLING STAFF
1. Mr. Dinesh Sharma Forest Guard,
team in-charge

2. Mr. Surendra Arya Forest Guard

3. Mr. Makhan Singh | Forest Guard
Dhakad

4. Mr. Monu Dandoutia Forest Guard

S. Mr. Ajay Pratap Mahour |Forest Guard

6. Mr. Sanjay Kumar Forest Guard

7. Mr. Vijay Verma Forest Guard

8. Mr. Bacchu Prajapati vehicle driver

9. Mr. Satish Sharma daily wage earner

10. |Mr. Mukesh Sen Constable S.A.F.

11 Other Other constables of SAF were
constables of | involved in the patrol on the
SAF spot on the date of the

incident, whose further
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information can be obtained
as per requirement from
Company Commander 26th
Corps Depot Morena.

Therefore, the information sought by you is
annexed as per the list given by the undersigned,
which may be included in the investigation of the
incident and the information is being forwarded to
you.

Enclosed: Duty Chart Dated of the patrol
party, in which team number 02 is included.

SD

SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number / Protection / 2021 / 823
Deori Dated 17/06/2021

To,

The SHO,
PS Deogarh

Subject- Regarding production of Video and other
documents related to the murderous attack on the
undersigned and the patrol team on 09.0621 and
the tractor trolley released by the sand mafia and
other documents along with certificate under

section 65B.

In the subject matter it is stated that the DVD of
the video of the attack on the undersigned and the
patrol team and the tractor trolley being released
by the sand mafia and taken away on 09.06.21 in
the village Pathanpura under your police station
area, and other documents are sent to you along
with the certificate under section 65B. The D.V.D
of the said video and other documents may be

included in the FIR No. 0/2021 dated 10.06.21
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which is registered in the police station Deogarh
in relation to the incident on 09.06.21, for

necessary and action as per rules.

Encld: (1). The video DVD of the attack on the

incident dated 09.06.21 along with certificate u/s
65B.

(2) List of concerned accused.

SD

SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number / Protection / 2021 / 823

Deori Dated 17/06/2021
Copy to:

sent to the Forest Divisional Officer, Forest

Division, Morena for information.

SD

SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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To
SHO Police Station City Kotwali
District Morena (M.P.)

Subject- In respect of taking away the tractor
trolley Chambal full of sand caught during
patrolling.

Sir,

In reference to the above Subject, it is
requested that I Shradda Pandare, am working as
superintendent in National Chambal Sanctuary,
Deori Morena. Today, on 09.06.21, I Shrada
Pandare, was patrolling at the banks of the
Chambal River along with the Forest Department
and SAF personnel with Arms and Ammunition
for the prevention of illegal sand mining and
transportation. During the patrol, a tractor filled
with Chambal sand was confiscated at the ghat
on the banks of the Chambal river near village
Panchampura, which was being taken to the
Deogarh police station to be kept safe, but on the
way around 19:30 at Pathanpura village, The
patrol party was attacked with sticks and stones
by more than 100 members of the sand Mafia.
And air-fires were done on the patrol party

indiscriminately by the mafia and the sand mafia
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caught the tractor and the trolley. During the
attack the SAF jawan R. 97 Mukesh Sen was
seriously injured and Shradda Pandare was also
pushed by the sand mafia. I was pushed by
Dharmendra Sikarwar, the tractor owner and
Chhotu son of Bharat Singh Sikarwar, where for
self-defense, a soldier of SAF fired two rounds
from SLR in the air and one cell was also fired
with tear gas. Anyhow the patrol team escaped
from the spot after saving their lives, a video of
the attack by the mafia of the patrol party has
also been made, in which sand mafia is clearly
visible. After carrying away the tractor and
trolley, sand mafia has also attacked with stones
and sticks over the govt. vehicles. The names of
the miscreants are Dharmendra Sikarwar, Chhotu
Sikarwar, Bharat Sikarwar, Dharma Sikarwar,
Sarnaam Sikarwar, Maria Pandit, Ramdhan
Sikarwar etc., who were recognized by me and by
the staff accompanying me. Kindly take proper

legal action against them upon my complaint.

SD
Applicant

Superintendent National Chambal Sanctuary

Deor, Mobile No. - 9424741241, 9424791819
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OFFICE OF THE SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number / Protection / 2021 / 782
Deori Dated 10/06/2021

To,

The SHO
PS Deogarh District Morena

Subject: Regarding registration of FIR against the
named accused sand mafia in stone pelting and

firing on patrol team on 09.06.21

In reference to the above subject, it is stated that
on 09.06.21, the patrol party and SAF forces were
carrying out patrol work under my leadership for
the prevention of illegal sand mining and
transportation. In the meantime, I myself went
with the patrol party and SAF. During patrol with
the force, a tractor trolley was seen transporting
illegal Chambal sand in Panchampura area. The
Patrol team and SAF force chased the said sand
filled tractor trolley under my leadership for
confiscation proceedings, which caused panic
among the sand mafia. Tractor drivers upon

seeing the patrol team and SAF force
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approaching, started driving away the vehicles
rapidly. A tractor trolley filled with sand was
cordoned off by the patrol party, whose driver
fled leaving the vehicle on the spot. The
information of which was given to you by me
immediately and request was made to provide
staff. Even after lapse of some time, no staff from
your police station came to the spot. Then I
myself along with the patrol party and the SAF
took the confiscated vehicle along and left for
keeping the tractor trolley in the custody of the
nearest police station Deogarh safely. On the
way, more than 100 sand mafia of village
Pathanpura put barriers and stones etc. on the
way to rescue the confiscated vehicle and
attacked the team. As soon as the team and SAF
soldiers slowed down their vehicles seeing the
barriers, The sand mafia attacked them with
sticks, axes and guns and daggers. In the attack,
the mafia Threw stones on patrol team and SAF
force and also fired bullets with guns and
daggers. The mafia also damaged my official
vehicle during the attack. During the attack, the
hand of one SAF force jawan Shri Mukesh Sen
also got fractured. I myself was pushed by

Dharmendra Sikarwar tractor owner Chhotu son
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of Bharat Sikarwar. In Self Defense, 02 SLR
aerial shots were fired S.A.F Jawan and one cell
of tear gas was also fired. In the meantime, some
sand mafia went towards the confiscated tractor
trolley and its rider had a scuffle with the driver
of the patrol party and drove him down and the
seized vehicle took the tractor trolley to the sand
mafia spot and fled. After the said incident, when
the patrol party and S.A.F. force was coming
back, the sand mafia once again attacked the
patrol party and SAF force. You were again
requested to register an FIR regarding the said
incident, but it was told by you that first he
would investigate the entire incident and then
discuss it with his senior officers, only after that
the FIR would be lodged. You will have to wait till
morning because I am not in the police station
yet, I am in Bagchini now. Then the information
about the whole incident was given to Sir. Then,
after discussing it with the Superintendent of
Police, Morena, the FIR of the related incident
was lodged by sir in City Kotwali Morena and was

recorded at the number 00 (zero).

A video of the entire incident has also been made,
in which the faces of the sand mafia are clearly

visible. In which the names of the mafias are as
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follows:- Dharmendra Sikarwar, Chhotu son of
Bharat Sikarwar, Bharat Sikarwar, Dharma
Sikarwar, Sarnaam Sikarwar, Maria son of
Ramnath Sikarwar, Ramnath Singh Sikarwar,
Sonu son of Ramveer, Ramdhan Sikarwar,
Ramveer Singh, Bhupendra son of Narendra
Singh, Gappu Singh son of Jogendra Singh,
Hariom son of Lokendra, Shyamveer son of Sujit,
Lakhan Singh son of Sujit, Kamal Singh son of
Sujit Singh, Amar Singh, Jitu Singh, Amit son of
Amar Singh, Jamadar Singh, Chhote Singh,
Triloki Singh son of Bhogiram Ajab Singh son of
Bhogiram, Pappu Singh, Bijendra Singh,
Shyamveer son of Devi Singh, Surendra Singh
son of Damodar Singh etc. who have been

recognized by my team.

Hence, it is stated that kindly ensure to lodge an
FIR against the named accused involved in attack

on patrol team and SAF force on 09.06.21

Kindly Note it down and give priority to the said

letter.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA
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OFFICE OF THE SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

To,

The SHO
PS Station Road

Subject: Regarding rescue of the seized tractor
trolley used in sand mining/transport on the

pointing of Gun and attack on the forest Staff.

In the above context, it is stated that today on
7/7/2021, a tractor-trolley used for mining and
transport of sand from the riverbank was
confiscated by the Superintendent, Deori along
with the forest staff and SAF force. The driver
named Kalle gurjar S/o Samurti Gujjar R/o
Rithora was arrested, then upon information on
phone by the said driver, the other accused
Dharmendra Gujjar, Sahiya Gujjar R/o Rithora
Gajendra Gujjar S/o Bhabuti Gujjar R/o Rithora,
Lallan S/o Avtar Gujjar R/o ___ and Dilip Gujjar
S/o Avtar Gujjar, attacked the staff and the
accused Dilip Gujjar fired 2 shots of 12 bore on

the tractor driver of the staff named Bunty
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Gujjar, to which Bunty barely escaped.
Thereafter, Gajendra Gujjar fired shots of 315
bore gun on the other Staff. Then the government
vehicle driven by Staff member Bunty and Rajesh
Sharma were stopped by Dilip Gujjar by pointing
his gun to them and tried to shoot them but they
brought Kalle in front of them and saved their
lives. Then Gajendra fired a shot over driver
Bunty and rescued the tractor trolley and fled
away. Then both the gun holders kept on firing.
Anyhow the staff members saved their lives and

reached the PS Station Road Morena.

Therefore, it is requested to you that kindly
register a case against the driver of the tractor
trolley Kalle gurjar S/o Samurti Gujjar R/o
Rithora and the other accused Dharmendra
Gujjar, Sahiya Gujjar R/o Rithora Gajendra
Gujjar S/o Bhabuti Gujjar R/o Rithora, Lallan
S/o Avtar Gujjar R/o ___ and Dilip Gujjar S/o
Avtar Gujjar, in the case of rescuing the tractor
trolley from the patrolling team and SAF Staff
and attacking the forest staff and during the
incident the accused Dilip Gujjar opened fire on
the staff, the video of which has also been made

which shall be made available to you.
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Therefore, it is requested to you to ensure the

registration of FIR against all the accused,

SD
SUPERINTENDENT,

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021/ 967
Deora dated 08/07/2021

To,

The SHO
PS Station Road Morena

Subject: In relation to the investigation related to
the firing and attack on the patrol team by sand
mafia on 07.07.21 and robbing the seized vehicle

tractor trolley.

In reference to the above subject, it is stated that,
the photographs and videos in relation to the
investigation related to the firing and attack on the
patrol team by the sand mafia and robbing the
confiscated vehicle tractor trolley on 07.07.21, have

been sent to you for necessary action.

attached (1) digital evidence video recording. CDs of
photographs and videos attached with the certificate
u/s Section 65B.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI, MORENA
(M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number / 858 Date 19/06/21
To,

The SHO

Police Station Saraichola

District Morena (M.P.)

Subject: Information of officers/employees During
the proceedings of seizure of the truck RJ 11 GB
4717 loaded with sand during the patrol incident
dated 08.06.21

In reference to the above subject, vide your letter
number: Morena / Saraichola / 688 dated
12.06.2021, it is stated that on 08.06.2021,
patrol was being conducted by the patrol team
Deori for the prevention of illegal sand mining
and transportation. Patrol team was checking
vehicles by being posted on the Check Post AB
Road. In the meantime, the patrol party saw a
truck bearing number RJ 11 GB 4717 coming,
which the team tried to stop, but the truck driver
did not stop the truck and drove away, at that
time, the said truck bearing number RJ 11 GB
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4717 was chased by Deputy Officer/Employees
Shri Dinesh Sharma (VR) Mo. No:-7693030572
and Government Vehicle Driver) Shri Bacchu
Singh Prajapati Mob. No. 9907566268 and the
patrol staff. The truck driver also rammed the
government vehicle of the patrol team near
Bandha village. The entire incident was informed
to me by the staff through mobile phone, on the
basis of which I also started chasing the said
vehicle with the staff. The driver, seeing the
patrol party chasing him, left his truck at AB
Road petrol pump and fled from the spot and left
the truck on the spot. Which I have informed you.

Therefore, the information related to the
incident date 08.06.2021 and the information of
the sub-officer and employee is being sent on

your side.
SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/764
Date 08/06/21
To,
The SHO
Police Station Saraichola

District Morena (M.P.)

Subject- Regarding taking action against the
mafia carrying illegal weapons in motor cycles
and four wheelers under police station Saraichola

arca as per rules.

In reference to the above subject, it is stated
that for the prevention of illegal sand mining and
transportation, continuous patrol work is being
done by the patrol teams Deori and SAF force and
seizures are also being done from time to time.
Sometimes the team has been attacked by sand

mafia at the time of confiscation, in which the
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team has narrowly survived, the FIR for which

has been lodged in the respective police stations.

Therefore, as per the instructions of the
senior officers, from 05.06.21 to 20.06.21, for the
prevention of illegal sand mining and
transportation, the patrol party and SAF, the
force has been deployed at the checking post
located on the AB road, it is being seen that
whenever strong action is taken by the patrol
party and SAF force on AB Road, then sand mafia
has been roaming in many motorcycles and four
wheelers carrying illegal weapons to attack here
and there and to attack the patrol team, they
Stand ready at the hotels and diesel shops
coming under your police station area and on the

main roads leading patrol teams.

Therefore, it is stated that from 05.06.21 to
20.06.21, for the cooperation of the team engaged
in the action for the prevention of illegal sand
mining and transportation24 hours, kindly
ensure send the patrolling vehicle of your police
station to AB Road for patrolling within the limits
of your police station, so that the action can be

taken against sand mafia riding on motor cycles
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and four wheelers with illegal weapons as per

rules at the places mentioned in the letter.

Kindly Note this and give priority to the said

letter.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/767
Date 09/06/21
To,
The SHO
Police Station Saraichola
District Morena (M.P.)

Subject- Regarding taking action against Sand
filled truck No. RJ11GB4717 seized during patrol
on 08.08.21 as per rules.

In reference to the above subject, it is stated that
on 08.06.21, Patrol was being done by the the
patrol teams Deori and SAF force to prevent
illegal sand/stone quarrying and transportation.
The patrolling team was checking the vehicles
while being deployed at AB Road. In the
meantime, the patrol party saw the truck number
RJ 11/ GB /4717 approaching, which the team
tried to stop, but the truck driver did not stop
the truck and fled away, which was chased by the
staff on the government vehicle. The truck driver

also rammed the government vehicle of the patrol
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team near Bandha village. The entire incident
was informed to me by the staff on my mobile
phone, on the basis of which I also started
chasing the said vehicle truck with the staff. The
driver ran away while leaving the truck on the
petrol pump on the road and left the truck on the
spot, which was informed to you by me. Staff
reached the spot from police station Saraichola. I
handed over the truck related papers and the

truck to your police station staff.

Therefore, it is stated that Strict action be taken
against the said truck no. RJ11 GB 4717 as per

rules.
SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/
Date 16/05/18
To,
The SHO

Police Station Nurabaad

Subject: Regarding taking away the truck no. MP
06 HC 2035 full of Chambal sand, by calling a
mass attack by the villagers and driving away the

truck.

Reference- letter number 1056 of this office dated

06.09.17 and letter number 1452 dated 10.11.17.

In reference to the above subject, it is requested
that vide the letters in reference it was requested
to register a crime in your Police Station with
regard to the crime committed when the
patrolling team that went to seize the truck
number MP 06 HC 2035 filled with Chambal sand

was attacked by the villagers and also in relation
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to forcibly driving away the truck. On the basis of
the registered number MP 06 HC 2035 of the said
fledgling truck, the Transport Officer Morena was
requested to provide the name and address of the
vehicle owner. A memorandum was provided by
the Transport Officer, Morena, in which the
vehicle owner of the said rescued truck
registration number MP 06 HC 2035 has been
told to be Jaswant son of Roshan resident of
village Kaitri Post Jarah Tehsil and District
Morena. Therefore, sir, it is requested to inform
about the latest status of action taken in the case
so that legal, departmental and court action can
be taken against the unidentified villagers who
attacked and rescued truck number MP 06 HC
2035.

Enclosed- Information sheet regarding the owner

of the vehicle.
SD
Game Ranger
National Chambal Sanctuary Deori,

Morena



167C

Number / 783/16.5.18 Date/
Copy to:

1. Sent to the Forest Divisional Officer Morena

for information.

2.Sent to the Superintendent, N.C.A. Deori
Morena for information and for taking
necessary action in the above case at senior

level also.

SD
Game Ranger
National Chambal Sanctuary Deori,

Morena
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OFFICE OF GAME RANGER, NATIONAL CHAMBAL
SANCTUARY DEORA MORENA

No./242 Dated/15/2/18
To
The SHO

Police Station Civil Line, Morena

District Morena (M.P.)

From: The Superintendent, NCS. Deori, Morena.

Subject: To register FIR against wunknown

accused and take action.

Ref: Application dated 15.02.18 submitted by
Shri Subedar Singh Kushwaha, Deputy Forest

Officer, Team In-charge

In reference to the Subject above, it is
requested that to stop illegal sand
mining/transportation of sand in Chambal River,
The duty of forest workers has been imposed on

the Forest Depot Naka, AB Road and sand mafia
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discourages the forest staff on duty almost daily

by pelting stones, abusing them.

That on 15.02.2018, in the shift from 12:00
Am to 08:00 am, the forest employees were on
duty at Forest Depot Naka AB road. At the same
time around 03:00 A.M. Around 50 tractor
trolleys of sand mafia filled with sand of Chambal
River Tried to get off Forest Depot Naka AB Road.
Subedar Singh Kushwaha, Deputy Forest Officer
in-charge, with the help of his subordinate staff
and armed forces, tried his best to stop the
tractor trolleys, and 02 rounds were fired by
unknown sand mafia, and forcibly attacked the
forest employees on duty with stones. Tractor
trolleys filled with sand of Chambal River were
driven away with barbed plates of government
iron installed on them to stop the vehicles.
Thereafter, Mr. Subedar Singh Kushwaha, Deputy
Forest Officer in-charge, informed the senior
officers about the above incident by telephone
and chased the said sand-filled tractor trolleys
with subordinate staff and SAF force, but by then
they had fled, in relation to which Mr. Kushwaha,
Deputy Forest Officer in-charge had submitted an
Application dated 15.02.18 in this office.

Therefore, Sir, I request you to kindly take action
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by registering an FIR against the unknown

accused on the basis of the above incident.

Enclosed - Photocopy of application dated
15.02.18 by Mr. Kushwaha, Deputy Forest Officer

in-charge
SD
Game Ranger
National Chambal Sanctuary
Deori Morena
No./legal/ 18/2/2 Dated/15/2/18

Copy to: SHO PS Civil lines with request to take
action upon registering the FIR in the above

context.

SD
Game Ranger
National Chambal Sanctuary

Deori Morena
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OFFICE GAME RANGER, NATIONAL CHAMBAL
SANCTUARY DEORA MORENA

No./ Dated
To

The SHO

Police Station Civil Line, Morena

District Morena (M.P.)

Sub: In case of complete destruction of the forest
block due to collision by the vehicle truck

number.

Under the above subject, it is requested that as
per the order of the Hon'ble Court, for the control
of illegal transportation of sand of Chambal River
is done and The forest barrier checking naka has
been built near former RTO Barrier-11 on
Dholpur Morena Highway on NH 3 road by the
Forest Department, on which the employees of
the Forest Department and Armed Forces are
stationed and do duty at all times. On 08.11.17
at about 05:30 A.M, information was received
from the staff posted on duty that a truck no.
RJ11-GA-8606 was passing from Forest Block

Naka from Morena towards Dholpur. At the same
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time, near the speed breaker on the highway, a
signal was given by the forest staff to slow down
the speed of the vehicle. Despite this, the vehicle
was approaching the speed barrier by driving the
truck at a high speed, due to which the balance
of vehicle got lost and the vehicle collided with
the new check post building built in the middle of
the highway and completely destroyed it,
destroying the walls made on the checkpoint and
the tin shed above it. On seeing the vehicle, the
forest checking staff present on the spot found
that the body of the vehicle was filled with black
ballast and the driver of the vehicle had fled from
the spot. In this way, the forest checking naka
and the building built in the middle of the
highway has been completely damaged due to the
uncontrolled movement and collision of this truck
RJ11-GA-8606. About Rs.01 lakh has been spent
in the construction of the outpost, which has
been a complete loss to the government. Kindly
take legal action against the above mentioned

vehicle as per rules.
SD
Game ranger

National Chambal Sanctuary, Deori
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Sl. No. / 1437 Dated 08/11/21
Copy to:

1. Sent for information to Forest Divisional
Officer, Morena.
2.Sent for information to Superintendent,

Deori Morena.

SD
Game ranger

National Chambal Sanctuary, Deori
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/769
Date 09/06/2021
To,
The SHO

Police Station City Kotwali Morena (M.P.)

Subject: Regarding taking action on the Mandi of
stone tractor trolleys to be set up on the Kothi
Ampura road of Shri Rustam Singh Mantri under

City Kotwali police station.

In reference to the above subject and
referenced letter, it 1is stated that for the
prevention of crimes related to illegal sand
mining/ transportation and illegal stone and
illegal wood transport, Continuous patrolling is
being done by the patrol teams and SAF force and
seizures are also being done from time to time.
Sometimes the team has been attacked several
times by sand mafia at the time of confiscation,
in which the team has narrowly survived, whose

FIR is lodged in the respective police stations.
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It is often seen that a large scale Mandi is
set up by stone mafia on Aampura Road near
Minister's Kothi, the patrol team visits the spot
and takes action to nab the vehicles from time to
time, In which many vehicles have been caught
by the team, but the tractor trolleys are driven by
the mafia in the dense settlements and colonies
at high speed, due to which there is full
possibility of accidents with the general public,
due to which sometimes There is a need for the

patrol team to step back from taking action.

Therefore, it is directed that since the said
Mandi area comes under your police station, City
Kotwali, you should ensure to take action against
the stone mafia as per rules and from do mass
patrol time to time with your police station staff

for the cooperation of the patrol team Deori.
SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/719
Date 05/06/2021
To,
The SHO
PS Civil Line Morena

Subject- Regarding patrolling on the
checking naka located on the AB road and
taking action as per rules against the mafia
carrying illegal weapons in motorcycles and

four wheelers.

In reference to the above subject and
referenced letter, it is stated that Continuous
patrolling is being done by the patrol teams Deori
and SAF force to prevent illegal sand mining and
transportation and seizures are also being done
from time to time. Sometimes the team has been
attacked several times by sand mafia at the time
of confiscation, in which the team has narrowly
survived, whose FIR is lodged in your police

station.
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Therefore, as per the instructions of the
seniors, from 05.06.21 to 09.06.21, For the
prevention of illegal sand mining and
transportation, the patrol party and SAF force
has been deployed at the checking naka located
on the Ab Road. It is being seen that whenever
strong action is taken by the patrol party and
SAF force on AB Road, then sand mafia has been
roaming in many motorcycles and four wheelers
carrying illegal weapons to attack here and there
and to attack the patrol team, they Stand ready
near Gharauna Mandir, near Solanki Petrol
Pump, Depot On the road of residential colony in
front of ECO Center, Deori, at hotels and diesel
shops and under your police station. Firing was
done on patrol team on 24.04.21, 05.05.2021,
02.06.21 and 03.06.21, for some of which FIR
could not be registered in your police station, as
some of them were unknown and a live cartridge
was also received from the sand mafia at the

spot.

Today on 05.06.21 an attempt was made to
nab a tractor trolley filled with Chambal sand by
the patrol team near Gharauna Mandir. During
this, 20-25 motorcyclists mafia attacked the

patrol team with illegal weapons, took away the
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tractor and left the trolley on the spot, which was

informed to your police station by me.

Therefore, it is stated that from 05.06.21 to
09.06.21 for the cooperation of the team engaged
in the action for the prevention of illegal sand
mining and transportation for 24 hours, kindly
ensure to send the patrolling vehicle of your
police station to check post at AB Road for
patrolling, so that action can be taken against
sand mafia riding in motorcycles and four
wheelers at the places mentioned in the letter

carrying illegal weapons.

Kindly Note it down and give priority to the

said letter.
SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/673
Date 30/03/2021
To,
The SHO
Police Station Kailaras
District Morena (M.P)

Subject- Regarding keeping the vehicle
confiscated from village Kutravali under the
police station Kailaras area on 28.05.21 in

custody till the tractor trolley is investigated.

Reference- Your letter number 700 dated
30.05.21 and in compliance of the oral
instructions of the Forest Divisional Officer

Morena dated 30.05.21.

Under the above subject, your letter number 700
dated 30.05.21 in reference was perused, in
which it was found that on date 28.05.21 the
applicant Raghuraj son of Pyare Lal Jatav

resident of Kutravali police station had submitted
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a typed application against the non-applicant
Ramlakhan Sharma resident of Kutravali to the
effect that due to the tractor of the non-applicant
Ramlakhan Sharma parked in front of the house
of the Sarpanch Ramlakhan Sharma himself,
when Monu Jatav son of Raghuraj Jatav, aged 18
years, resident of Kutravali, who had borrowed
the trolley of one person from the village named
Mahesh Sharma son of Kashiram Sharma
resident of Kutravali from his tractor and when
the tractor collided with his tractor while taking
out the trolley. Ramlakhan Sharma resident of
Kutravali got angry on Monu Jatav due to
breaking of the boundary wall of his toilet Then
the family members of of Ramlakhan Sharma,
filled sand in the trolley with the intention of

getting the tractor confiscated.

Therefore, it is stated that the said tractor
trolley which has been confiscated by you from
village Kutravali, in which it is very important to
know that from where the sand filled in the
trolley came from and where it was stored. Since,
on the date of incident the trolley was full of
Chambal sand, in which about 2.5 Sq meter
Chambal sand. The following points are yet to be

investigated. Therefore, it is written that till the
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above points are not investigated in the case, you
should keep the seized vehicle tractor trolley in

your custody for safety.
SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

On reaching the police station premises, there
was a discussion on the phone with the station
in-charge, he said that the matter has been
resolved, which has been discussed with the
superintendent madam and refused to take the

letter.
SD

01/06/2024
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/673
Date 30/03/2021
To,
The SHO
Police Station Kailaras
District Morena (M.P)

Subject- Regarding keeping the vehicle
confiscated from village Kutravali under the
police station Kailaras area on 28.05.21 in

custody till the tractor trolley is investigated.

Reference- Your letter number 700 dated
30.05.21 and in compliance of the oral
instructions of the Forest Divisional Officer

Morena dated 30.05.21.

Under the above subject, your letter number 700
dated 30.05.21 in reference was perused, in
which it was found that on date 28.05.21 the
applicant Raghuraj son of Pyare Lal Jatav

resident of Kutravali police station had submitted
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a typed application against the non-applicant
Ramlakhan Sharma resident of Kutravali to the
effect that due to the tractor of the non-applicant
Ramlakhan Sharma parked in front of the house
of the Sarpanch Ramlakhan Sharma himself,
when Monu Jatav son of Raghuraj Jatav, aged 18
years, resident of Kutravali, who had borrowed
the trolley of one person from the village named
Mahesh Sharma son of Kashiram Sharma
resident of Kutravali from his tractor and when
the tractor collided with his tractor while taking
out the trolley. Ramlakhan Sharma resident of
Kutravali got angry on Monu Jatav due to
breaking of the boundary wall of his toilet Then
the family members of of Ramlakhan Sharma,
filled sand in the trolley with the intention of

getting the tractor confiscated.

Therefore, it is stated that the said tractor
trolley which has been confiscated by you from
village Kutravali, in which it is very important to
know that from where the sand filled in the
trolley came from and where it was stored. Since,
on the date of incident the trolley was full of
Chambal sand, in which about 2.5 Sq meter
Chambal sand. The following points are yet to be

investigated. Therefore, it is written that till the
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above points are not investigated in the case, you
should keep the seized vehicle tractor trolley in

your custody for safety.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

E/Suraksha/New General Letter-
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

serial number /protection/2021/765
Date 08/06/2021
To,
The SHO

Police Station Civil Line Morena

Subject- Regarding patrolling at police check post
at AB Road and taking action against the mafia
carrying illegal weapons in motorcycles and four

wheelers as per rules.

In reference to the above subject, it is stated
that for the prevention of illegal sand mining and
transportation, continuous patrol work is being
done by the patrol teams Deori and SAF force and
seizures are also being done from time to time.
Sometimes the team has been attacked by sand
mafia at the time of confiscation, in which the
team has narrowly survived, the FIR for which

has been lodged in the respective police stations.
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Therefore, as per the instructions of the
senior officers, from 10.06.21 to 20.06.21, for the
prevention of illegal sand mining and
transportation, the patrol party and SAF, the
force has been deployed at the checking post
located on the AB road, it is being seen that
whenever strong action is taken by the patrol
party and SAF force on AB Road, then sand mafia
has been roaming in many motorcycles and four
wheelers carrying illegal weapons to attack here
and there and to attack the patrol team, they
Stand ready at the hotels and diesel shops
coming under your police station area and on the

main roads leading patrol teams.

Therefore, it is stated that from 10.06.21 to
20.06.21, for the cooperation of the team engaged
in the action for the prevention of illegal sand
mining and transportation 24 hours, kindly
ensure send the patrolling vehicle of your police
station to AB Road for patrolling within the limits
of your police station, so that the action can be
taken against sand mafia riding on motor cycles
and four wheelers with illegal weapons as per

rules at the places mentioned in the letter.
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Kindly Note this and give priority to the said

letter.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/764
Date 08/06/21
To,
The SHO
Police Station Saraichola

District Morena (M.P.)

Subject- Regarding taking action against the
mafia carrying illegal weapons in motorcycles and
four wheelers under police station Saraichola

arca as per rules.

In reference to the above subject, it is stated
that for the prevention of illegal sand mining and
transportation, continuous patrol work is being
done by the patrol teams Deori and SAF force and
seizures are also being done from time to time.

Sometimes the team has been attacked by sand
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mafia at the time of confiscation, in which the
team has narrowly survived, the FIR for which

has been lodged in the respective police stations.

Therefore, as per the instructions of the
senior officers, from 05.06.21 to 20.06.21, for the
prevention of illegal sand mining and
transportation, the patrol party and SAF, the
force has been deployed at the checking post
located on the AB road, it is being seen that
whenever strong action is taken by the patrol
party and SAF force on AB Road, then sand mafia
has been roaming in many motorcycles and four
wheelers carrying illegal weapons to attack here
and there and to attack the patrol team, they
Stand ready at the hotels and diesel shops
coming under your police station area and on the

main roads leading patrol teams.

Therefore, it is stated that from 05.06.21 to
20.06.21, for the cooperation of the team engaged
in the action for the prevention of illegal sand
mining and transportation24 hours, kindly
ensure send the patrolling vehicle of your police
station to AB Road for patrolling within the limits
of your police station, so that the action can be

taken against sand mafia riding on motor cycles
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and four wheelers with illegal weapons as per

rules at the places mentioned in the letter.

Kindly Note this and give priority to the said

letter.

SD
SUPERINTENDENT

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE POLICE STATION CIVIL LINE MORENA
DISTRICT MORENA (M.P.)

No. / S.L. /| 654 /2021 Dated 11/06/21
To
The SDOF

Superintendent Deori Gharial Sanctuary

Morena (M.P.)

Subject: For seeking information for action
regarding Sonalika Tractor MP 06AB 9514 kept at
Police Station on night on 10.06.2021

Sir,

It is requested that on 10/06/2021, you
have seized one Sonalika Tractor MP O06AB 9514
from RTO check post Morena and kept it at the
Police Station Morena. Regarding which no
correspondence has been made from your side till
now for action. Therefore, you are requested to
kindly order or correspond for any legal action
against the said Sonalika tractor kept at the

police station.
SHO

police station Civil Line Morena
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Sl no. 783 dated: 11/06/2021
Note:

No case can be registered against Sonalika
Tractor MP 06AB 9514 due to being connected to
the National Chambal Sanctuary.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/825
Date 17/06/21
To,
The SHO

Police Station Vanmour

Subject- With respect to vehicle Truck no. MP.06
HC 8876 Confiscated on 17.06.21.

Under the above subject, it is stated that for
the prevention of illegal sand mining and
transportation and illegal stone quarrying,
Continuous patrolling is being done by the patrol
teams and SAF force and the force supplied by
the Superintendent of Police, Morena. In the
meantime, the information on 17.06.21 at 09:3
a.m. was received to the undersigned that truck
no. MP 06 HC6876 is carrying the illegally mined
stone, whose location was also received, then the

undersigned informed the SDOP Vanmour at
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approx 09:45 A.M. On my said information. SDOP
Vanmour sent the staff of Police Station
Vanmour, which reached on the spot at about
10:00 A.M. Along with this, the other staff was
also present on the spot. Thereafter at around
10:15 A.M, the undersigned himself along with
his team reached the spot and seized the truck
number MP 06 HC 6876 while transporting illegal
stone and kept it in the custody of police station

Vanmaur for security.

After that, the vehicle owner, the driver and
other person, sent the royalty etc. documents
related to stone boulders in the said truck after
proceedings through other persons, in which the
royalty generated time was marked as 10:53 A.M.
and royalty delivery time was marked as 10:55
A.M., which is completely forged. There is also a
difference in Royalty in Sq m of stone boulder.
The confiscated vehicle has been wused for
committing forest crime and the connivance and
involvement of the vehicle owner in the crime has
been proved. Therefore, it is stated to ensure to
take action as per rules against the person
issuing fake royalty in the name of the said
confiscated vehicle truck number MPO6HC6876
8876.
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Attached: Photocopy of royalty.
SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT

serial number /protection/2021/829
Date 18/06/21
To,
The SHO
Police Station

Station Road Morena

Subject: Regarding taking action on the illegal
sand market being set up by the mafia in

Ganjrampur village under the police station area.

Under the above subject, it is state that to
prevent illegal sand mining and transportation
from Chambal River, Continuous patrolling is being
done by the patrol teams and SAF force and the
force supplied by Superintendent of Police Morena

and seizure is also being carried out from time to
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time. It has been seen that illegal sand mining and
transporting sand mafia, Instead of taking their
sand filled vehicles from the AB road highway, are
being taken out from the village roads, which come
to Ganjrampur area and Amwah Vivaas in Morena
city. During patrolling, when Patrols and S.A.F go
to Ganjrampur area, many sand filled vehicles are
found in this area, which have been confiscated by
several teams. I have been informed many times on
my mobile phone by the villagers of the said village
to prevent illegal sand mining transport from
Chambal River, because sand filled tractor trolleys
are run by the mafia at a very high speed, causing
accidents etc. to the villagers. There is a fear of
being killed and the villagers also told that all the
roads in the village have been damaged by them.
Villagers have also complained that illegal sand
market is being set wup by sand mafia in

Ganjrampur village area on a large scale.

Therefore, it is directed that since the illegal
sand market being planned by the mafia in village
Gajrampur comes under your police station area,
kindly ensure to take action as per rules for the
prevention of illegal sand mining and
transportation, and for the seizure of vehicles and

sand mafia, do mass patrol with your police station
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staff in co-operation with the patrol team Deori

from time-to-time.

Please give priority to the above letter.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/828
Date 18/06/21
To,
The SHO
Police Station
City Kotwali Morena (M.P.)

Subject- Regarding taking action upon the Mandi
of stone tractor trolleys set up on the Kothi
Ampura road of Shri Rustam Singh Mantri under

City Kotwali police station.

Reference- Letter No. / Protection / 21 / 769
Deori dated 09.06.21 of this office

Kindly peruse the letter in reference. In the
context of the subject and referenced letter, it is
stated that continuous patrolling work is being
done to prevent illegal sand/stone quarrying and
transportation by me the patrol teams Deori and
SAF force and the force supplied by the SP,
Morena, and confiscation is also being done from

time to time.
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[t is often seen that a large-scale Mandi is
set up by illegal stone mafia on Ampura Road
near Mantri ji Kothi, and action is taken by the
patrol team to nab the vehicles from time to time,
in which many Vehicles have also been caught by
the team. But the tractor trolleys are driven by
the mafia in the dense settlements and colonies
at high speed, due to which there is full
possibility of accidents with the public, due to
which sometimes the patrol team has to back out

from taking action.

Hence, it is directed that the said Mandi area
comes under your police station, City Kotwali,
therefore, you should ensure to take action
against illegal stone mafia as per rules and do
mass patrol with your police station staff from
time to time with the cooperation of patrol team

Deori.

Please give priority to this letter.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/828

Date 18/06/21

To,
The SHO
Police Station Saraichola
District Morena (M.P.)
Subject: Information of officers/employees

present during the proceedings of the truck
loaded with sand seized bearing no. RJ 11 GB.
4717 during the patrol of incident dated 08.06.21

Under the above subject, vide your letter
number / Morena / Saraichola / 688 dated 12.
06.2021, it is stated that on 08.06.2021, patrol
was being done by the patrol team Deori for the
prevention of illegal sand mining and
transportation. Patrol team was checking vehicles
by being posted on the Check Post at AB road. In
the meantime, the patrol party saw a truck

number RJ 11 GB 4717 coming, which the team
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tried to stop, but the truck driver did not stop
the truck and drove away fast, at that time the
truck RJ 11 GB 4717 was chased by Patrol Sub-
Officer/Employees Mr. Dinesh Sharma (Sr.) Mr.
No.-7693030572 with Government (Driver) Shri
Bacchu Singh Prajapati Mob- 9907566268 and
patrol team. The truck driver also rammed the
government vehicle of the patrol team near
Bandha village. The information of the entire
incident was given by the staff on my mobile
phone, on the basis of which [ also started
chasing the said vehicle truck along with the
staff. The driver, seeing the patrol party chasing
him, drove his truck to petrol pump A.B. Road
and ran away from the spot leaving the truck at
the petrol pump and left the truck on the spot.

Which I have informed you.

Therefore, the Information related to incident
dated 08.06.2021 and information of the Deputy

Officer and Employee being sent to your side.
SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/864
Date 22/06/21
To,
The SHO
Police Station

City Kotwali Morena (M.P.)

Subject- Regarding attack by sand mafia on date
22.06.21.

Under the subject, it is stated that on
22.06.21, I myself had gone to Morena Court for
government work in my official vehicle Bolero
number MP0O2/AV/5638. When I was going back
to eco Center Deori from Morena Court after
doing my Govt. Work, a tractor trolley filled with
illegal sand of Chambal river was going in front of
the court on Bali Road in front of the residence of
the Municipal Corporation Commissioner, behind

which my government vehicle Bolero
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MPO2/AV/5638 was going, due to which the
tractor driver raised the pressure of his vehicle
and spread the sand filled in it on the road and
took the empty tractor trolley to KS mill. My
government vehicle Bolero was behind the tractor
trolley. The tractor driver went ahead and
stopped the tractor and tried to attack me and
my government vehicle Bolero with shovel and
other 03 people sitting in it attacked with stick
and also tried to hit my government vehicle

Bolero MP0O2/AV /5638 with his tractor trolley.

Therefore, it is stated that to investigate the
said incident, kindly ensure to get the footage of
CCTV installed at VTI Road and the residence of
Corporation Commissioner and to take strict and
legal action against the concerned tractor trolley
driver and other 03 people sitting in it, so that

the sand mafia does not get motivated further.
SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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STATEMENT
PS Kotwali. District - Morena

Smt. Shraddha Pandre D/o Late. Shri Gyan Singh
Pandre Age- 34 years Deputy Conservator of
Forest / Superintendent National Chambal
Sanctuary, Deori, Morena (MP), Mob:
9424741241.

Stated on being asked that I am currently
working as Superintendent, National Chambal
Sanctuary, Deori, Morena (MP). On 22-06-2021, 1
had went with my official vehicle Bolero MP 02
AV 5638, along with subordinate Staff Forest
Guard Pramod and Ankit Jain and Driver Murari
(Private) to file appeal in Forest case 9877/06
dated 3/6/2021 against the delivery of
confiscated motor cycle in Hon'ble District Court
Morena whose appeal is 68/21. When [ was
going back to eco Center Deori from Morena
Court after doing my Govt. Work, a tractor trolley
filled with illegal sand of Chambal River was
going in front of the court on Bali Road in front
of the residence of the Municipal Corporation
Commissioner, in which there were 3 people
along with the driver, behind which my

government vehicle was going. Upon seeing my
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vehicle, the tractor driver raised the pressure of
his vehicle and spread the sand filled in it on the
road started to run towards Deori after crossing
the bridge on NH3. The bridge ends while going
towards Deori, where he parked the tractor, then
the person standing the trolley, whose name upon
being taken from the private sources, was found
to be Puran Singh Gujjar and Kuruwa Gujar with
his other companions signaled with hand and
shouted “come, Come” and reversed the trolley
with an intent to hit and Kuruwa Gujar and one
of his companion standing in the trolley tried to
attack me and my government vehicle with shovel
and when we were about to drive our vehicle
towards Deori by passing the tractor, the tractor
driver tried to hit my car. The two other people
on the tractor are residents of Barwasin, whose
information we got from secret sources. During
the incident The information was given to TI civil
line by mobile by me and sent a letter was sent to
the civil line police station in the evening, but
when he asked to go to the Kotwali police station,
as it was evening, the on the next day, a letter
was sent to PS Kotwali to register a case against
unknown people in the said police station and

then to enter names upon getting the
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information. I have received security guards by
the order of the Superintendent of Police. But
that day I had not gone to take action, so I went

to court without informing the guards.
SD/26/6/2021
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE SUPERINTENDENT NATIONAL
CHAMBAL SANCTUARY, DEORI

MOST URGENT
serial number /protection/2021/
Deori Date
To,
The SHO
Police Station

City Kotwali Morena (M.P.)

Subject- Regarding attack by sand mafia on date
22.06.21.

Under the subject, it is stated that on
22.06.21, I myself had gone to Morena Court for
government work in my official vehicle Bolero
number MPO2/AV/5638. When I was going back
to eco Center Deori from Morena Court after
doing my Govt. Work, a tractor trolley filled with
illegal sand of Chambal river was going in front of

the court on Bali Road in front of the residence of
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the Municipal Corporation Commissioner, behind
which my government vehicle Bolero
MPO2/AV/5638 was going, due to which the
tractor driver raised the pressure of his vehicle
and spread the sand filled in it on the road and
took the empty tractor trolley to KS mill. My
government vehicle Bolero was behind the tractor
trolley. The tractor driver went ahead and
stopped the tractor and tried to attack me and
my government vehicle Bolero with shovel and
other 03 people sitting in it attacked with stick
and also tried to hit my government vehicle

Bolero MPO2/AV /5638 with his tractor trolley.

Therefore, in the said incident, out of 03
persons riding in tractor trolley, O1 person, who
attacked the government vehicle with shovel and
stick, that person is a resident of village Kamera,
whose name is Karua son of Puran Singh Gurjar,
other 02 persons resident of village Barwasin,
whose names are not yet known. Information will
be given when the name is known or the name of
other 02 persons will be known only after the

arrest of Puran Singh R/o Kamera.

Hence, it is stated that to file an FIR against

Karua son of Puran Singh Gurjar R/o Kamera
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and inform this office about the action taken. If
today, strict action is not taken and FIR against
the sand mafia is not registered action, then day

by day the sand mafia will be motivated.

Kindly give priority to this letter

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (MP)
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OFFICE OF THE AUTHORIZED OFFICER AND
SUPERINTENDENT, NATIONAL CHAMBAL
SANCTUARY DEORI, MORENA (M.P.)

No./ Protection / 20/1254
Deori Dated 09/11/2021
To,
SHO

Police Station Sadar Dholpur (Rajasthan)

Subject- For handing over confiscated vehicle 14
wheeler truck brown color number
RJ11/GB/3358 in Forest crime case number
9875/20, dated 30.12.19, to the vehicle owner
Mr. Sonu Ganechia son of Mr. Dauji Sharma
resident of village Samor Tehsil Rajkheda
Dholpur district Dholpur (Rajasthan)

In reference to the above subject, it is stated that
on 30.12.19, Vehicle Truck 14 Wheeled Brown
Color bearing No. RJ11/GB/3358 Engine No.
ISBE591804081D63687667 Chassis No.
MATS541039JID13193 was confiscated and kept in
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your custody for safety. During the proceedings,
the said confiscated vehicle truck 14-wheel brown
color number RJ11/GB/3358 has been released
by the Forest Department, National Chambal
Sanctuary, Deori (MP).

Therefore, kindly release the said vehicle
truck 14-wheel color number RJ11/GB/3358
from forest crime and hand it over to the owner of
the vehicle, Mr. Sonu Ganechia, son of Mr. Dauji
Sharma, resident of village Samor tehsil,

Rajkheda, Dholpur district, Dholpur (Rajasthan)

SD
AUTHORIZED OFFICER AND SUPERINTENDENT,

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number/Protection/20/1255
Deori Dated 03/11/27
Copy to:

1. The Forest Divisional Officer, Forest Division

Morena for information.
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2.Send to the Game Ranger, Game Range NCS.
Deori, with direction that the said vehicle
truck 14 wheeler brown color number
RJ11/GB/3358 from police station Sadar
Dholpur (Rajasthan) and handover the same
to the vehicle owner Mr. Sonu Ganechia son
of Mr. Dauji Sharma resident of village
Samor Tehsil Rajkheda Dholpur District
Dholpur (Rajasthan) and inform this office

immediately.

3.The owner of the vehicle, Mr. Sonu Ganechia,
son of Mr. Dauji Sharma, resident of village
Samor, Tehsil, Rajkheda, Dholpur, district
Dholpur (Rajasthan) for information. You
may get your said vehicle truck 14-wheel
brown color number RJ11/GB/3358 f{rom
Police Station Sadar Dholpur (Rajasthan).

SD
AUTHORIZED OFFICER AND SUPERINTENDENT,

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF THE AUTHORIZED OFFICER AND
SUPERINTENDENT, NATIONAL CHAMBAL
SANCTUARY DEORI, MORENA (M.P.)

No./ Protection / 20/
Deori Dated
To,
SHO

Police Station Sadar Dholpur (Rajasthan)

Subject- For handing over confiscated vehicle 14
wheeler truck brown color number
RJ11/GB/3358 in Forest crime case number
9875/20, dated 30.12.19, to the vehicle owner
Mr. Sonu Ganechia son of Mr. Dauji Sharma
resident of village Samor Tehsil Rajkheda
Dholpur district Dholpur (Rajasthan)

In reference to the above subject, it is stated that
on 30.12.19, Vehicle Truck 14 Wheeled Brown
Color bearing No. RJ11/GB/3358 Engine No.
ISBE591804081D63687667 Chassis No.
MATS541039JID13193 was confiscated and kept in
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your custody for safety. During the proceedings,
the said confiscated vehicle truck 14-wheel brown
color number RJ11/GB/3358 has been released
by the Forest Department, National Chambal
Sanctuary, Deori (MP).

Therefore, kindly release the said vehicle
truck 14 wheel color number RJ11/GB/3358
from forest crime and hand it over to the owner of
the vehicle, Mr. Sonu Ganechia, son of Mr. Dauji
Sharma, resident of village Samor tehsil,

Rajkheda, Dholpur district, Dholpur (Rajasthan)

SD
AUTHORIZED OFFICER AND SUPERINTENDENT,

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)

Number/Protection/20/1255
Deori Dated 03/11/27
Copy to:

1. The Forest Divisional Officer, Forest Division

Morena for information.
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2.Send to the Game Ranger, Game Range NCS.
Deori, with direction that the said vehicle
truck 14 wheeler brown color number
RJ11/GB/3358 from police station Sadar
Dholpur (Rajasthan) and handover the same
to the vehicle owner Mr. Sonu Ganechia son
of Mr. Dauji Sharma resident of village
Samor Tehsil Rajkheda Dholpur District
Dholpur (Rajasthan) and inform this office

immediately.

3.The owner of the vehicle, Mr. Sonu Ganechia,
son of Mr. Dauji Sharma, resident of village
Samor, Tehsil, Rajkheda, Dholpur, district
Dholpur (Rajasthan) for information. You
may get your said vehicle truck 14-wheel
brown color number RJ11/GB/3358 f{rom
Police Station Sadar Dholpur (Rajasthan).

SD
AUTHORIZED OFFICER AND SUPERINTENDENT,

NATIONAL CHAMBAL SANCTUARY DEORI,
MORENA (M.P.)
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OFFICE OF GAME RANGER, NATIONAL CHAMBAL
SANCTUARY DEORA MORENA

No./ Dated/
To

The SHO

Police Station City Kotwali

Dholpur (Rajasthan)

Subject: In relation to the confiscated vehicle
truck number UP81/CT/0460 in forest crime case
number 9876/01 dated 18.08.2018.

Reference: Letter No. / Conservation / 21 / 9552
Morena dated 22.10.2021 of Forest Divisional

Officer, Morena.

In the above subject it is requested that the
vehicle truck number UPSI/CT/0460 seized in
forest crime case number 9876/01 dated
18.08.2018 is registered in the name of vehicle
owner Shri Vasudev Singh Bhaghel son of Shri
Idal Singh Bhaghel resident of Talepur district

Aligarh, which was kept in your police station on
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18.08.2018 for security. Vide the referenced
letter, orders have been received from the Forest
Department to release the vehicle from forest
crime. Kindly release the said vehicle truck to the
vehicle owner Vasudev Singh Bhaghel son of Shri
Idal Singh Bhaghel, resident of Talepur district,

Aligarh. His signature is attested as follows.

Attached :- Photocopy of security letter

SD
Game ranger

National Chambal Sanctuary, Deori

Sl. no. Dated 28/10/21

Copy to:-

1. The DFO Morena for information.

2.The Superintendent Deori for information.

3.To Shri Balvir Singh Parmar Forest Guard,

stating that you must submit the
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acknowledgment copy to this office by
handing over the concerned vehicle truck
number UP81/CT/0460 to the police station
Kotwali Dholpur.

.Shri Vasudev Singh Bhaghel son of Idal
Singh Bhaghel resident of Talepur district
Aligarh, stated that you may receive the said
truck from police station and Provide the
acknowledgment copy of said receiving to the

concerned.

SD
Game Ranger

National Chambal Sanctuary, Deori
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OFFICE OF POLICE STATION SARAICHOLA
DISTRICT MORENA (M.P.)

Sr. No. / Police Station Saraichola / 1076/2021
Dated 09/09/21
To,
The Superintendent,
National Chambal Sanctuary Deori,
Forest Department Morena (M.P.),

Subject: Regarding providing the related
documents of sand related cases registered on

the police station on 08/09/21.

Sir,

It is requested that in the joint action of
Revenue Department and Forest Department, Mineral
Department, Police Department and National
Chambal Sanctuary Deori Proceedings of Destruction
have been carried out on 07/09/21, for illegal sand
excavation and dumped from the restricted area of
Chambal River in village Jaitpur Chambal. On
which, on the report of the complainant Forest
Guard Dilip Prabhakar Gharial Kendra Deori
Morena, the crime number 228/21 to 235/21 under
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Section 379, 414 of IPC and Section 18(1) of the
Madhya Pradesh Mineral (Prevention of Illegal
Mining, Transport and Storage) Act, 2006 was
registered on 08/09/21 in police station Saraichona
and taken into investigation. In the investigation of
the above cases, there is a need for the crime
registered by the Forest Department, spot

Panchnama and other necessary documents.

Therefore, sir, It is requested to provide all the

documents related to above cases.
SD
SHO
Police Station Saraichola

District Morena (M.P.)

No. 1121, Date /10/09/21

Originally - forwarding to the Game Ranger, RCS it
is stated to ensure sending the information sought

by Police Station Saraichola District Morena
SD
SUPERINTENDENT,
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 1056
Deori Dated 15/07/21
To,
The SHO

Police Station City Kotwali Morena

Subject- Regarding providing the information in
relation to the illegal Chambal sand dump found
on the spot of the construction of Mahila Thana
building in Morena city on 09.07.21 along with

certificate under Section 65B.

In the above subject, it is stated that The
Photographs and videos regarding the
investigation of illegal Chambal sand dump found
on the spot of the construction of Mahila Thana
building in Morena city on 09.07.21 are sent for

necessary action on your behalf.

Attached - (1). CD 03 nos. of photographs and

videos attached with the certificate under Section
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65B certificate in relation to digital evidence

video recording.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE GAME RANGER, NATIONAL
CHAMBAL SANCTUARY DEORI MORENA

number / Date /
To,

The SHO

Police Station Deogarh

Subject: Regarding registration of FIR against
unknown accused of illegally dumped Chambal

sand.

It is requested that, sand from the restricted
area, National Chambal Sanctuary, Chambal
River was illegally transported and collected by
unknown people near the villages under the
village Vindwa Deogarh. According to the Patwari
record, in survey 156 of village Vindwa Chambal
measuring 0.21 hectares of designated
government land, about 100 trolley Chambal
sand / 200 sq m of sand was illegally dumped.
On the basis of the said information, the said
dump sand in joint action of Forest Revenue
Police Force and Mineral Department, the

Decontamination of sand was done by putting it
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in deep pits with JCB machines and mixing it in

the soil.

Therefore, Sir, It is request to register FIR
against unknown persons and find out the

accused and take legal action against them.
SD
Game ranger
National Chambal Sanctuary, Deori
serial number / 967
Date / 06/9/21
copy:

1.To the Divisional Officer Morena for
information.

2.To the Superintendent, Deori for information.

SD
Game ranger

National Chambal Sanctuary, Deori
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196A

OFFICE OF THE GAME RANGER, NATIONAL
CHAMBAL SANCTUARY DEORI MORENA

number / Date /
To,
The SHO

Police Station Deogarh

Subject: Regarding registration of FIR against
unknown accused of illegally dumped Chambal

sand.

In the above subject, it is requested that under
the village Gudha Chambal police station
Deogarh, unidentified people collected sand from
the restricted areas of National Chambal
Sanctuary, Chambal River and illegally
transported and collected it near the village.
According to the Patwari record, in the survey no.
580 of village Gudha Chambal measuring 5.174
hectare designated as village population
government land, about 650 trolleys of Chambal

sand / 1300 sq m of sand was illegally dumped.

On the basis of the said information, the

said dump sand in joint action of Forest Revenue
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Police Force and Mineral Department, the
Decontamination of sand was done by putting it
in deep pits with JCB machines and mixing it in

the soil.

Therefore, Sir, It is request to register FIR
against unknown persons and find out the

accused and take legal action against them.
SD
Game ranger
National Chambal Sanctuary, Deori
serial number / 965
Date 06/9/21
copy:

1. To the Forest Divisional Officer, Gurena for
information.

2.To the superintendent Deori for information.

SD
Game ranger

National Chambal Sanctuary, Deori



BHIG w2021/ AL R -' it 'En'\na\ln:!
wfi,

BT TWTH
© gfer g — Gl

faga— g arar Hor o dvemen Pl ¥ &R @ @ wie B Wed

Hed— AT U S9E 781 /2021 fEE 250821 |
e

wmg.mmmmﬁwmﬁﬁmg@mwﬁm
3 o ¥ aE BT W Y e, @, 98 o s wedw i dfiee ol R
W SN o waan iy MR 8
Herr — (1), fefvem ol e Reifdn wifg om esd
& st T O W Her wienes o difeat o dE |
(2). war ¥ e afeRg TE SEETaG @) GEE g g% e 01 T 15 |

E SurkeshaMew Gesmal leter .. 1 56 -

e

197



197A

OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 913
Deori Dated 30/06/21
To,
The SHO
Police Station Jaura

Subject- Regarding the investigation of dump
sand for construction of Gaushala in village

Agarota Mauje.

Reference- Your letter no. 781 / 2021 dated
25.05.21

Under the above subject, it is stated that in
connection with the investigation of dump sand
for the construction of the Gaushala under
construction in village Agarota Mauj, the
photographs, videos, CDs as sought by you and
other documents and records etc. have been
prepared and sent for necessary action on your

behalf.

Attached -
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CDs of photographs and videos along with
certificate under Section 65B for Digital
Video Recording.

The true copy of records and documents

related to the case, page number 01 to 15.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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198A

OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 913
Deori Dated 30/06/21
To,
Municipal Superintendent of Police
Morena (M.P.)

Subject- Regarding taking action and providing
cooperation on illegal dump sand quantity of
about 1000 trolley of Chambal River kept near
Sayyid canal on AB Road National Highway.

Under the above subject, it is requested that
Illegal sand of Chambal River being kept for
construction works mnear Sayyid Canal on AB
Road National Highway has been dumped, the
quantity of which is about 1000 trolley. Illegal
sand of Chambal is being used on a large scale in
the construction works. Tractor trolleys are being
filled by the mafia from the said dump sand and
sold for government works and other under
construction works in Morena city. Due to

increased use of Chambal sand by the mafia, it is
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very important to take action at the above site in

time.

Therefore, it is requested to kindly cooperate
to take action at the said place on 11.07.21.
Hence, the report is cordially sent for necessary

action.
SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 997
Deori Dated 10/07/21
To,
The Superintendent of Police,
District Morena (M.P.)

Subject: Regarding action regarding firing and
attack on patrol team by sand mafia on 07.07.21

and robbing the seized vehicle tractor trolley.

Sir,

It is kindly requested that in relation to the
firing and attack on the patrol team by Sand
Nafia on 07.07.21 and robbing the confiscated
vehicle tractor trolley, it has been learned from
the informer system that the said confiscated
tractor trolley Swaraj 735 FE blue color, which
was looted by firing and attacking the patrol
party by the sand mafia, is kept in the house of
Birwal Gurjar son of Ajmer Singh Gurjar in

Chachul village under Nirar area of Tehsil Jaura
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police station as on date and The accused
Gajendra Gurjar involved in this incident is also
present in this house. It is known that the 315-
bore gun used by sand mafia on 07.0721 belongs
to Lokendra Gurjar, resident of Khabauli, who at
present is today hiding in a house in Siddha
Nagar, in front of 12 feet Hanuman ji, third
street, Galla Mandi side, with whom accused
Dharmendra Gurjar, of the incident, is also

present.

Therefore, it is requested to Please take
immediate action against the blue colored stolen
tractor trolley Swaraj 735 FE and gun owner

Lokendra Gurjar resident of Khabauli.

SD/10/07/21
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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201A

OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 992
Deori Dated 10/07/21
To,
The Superintendent of Police,
District Morena (M.P.)

Subject: Regarding action regarding firing and
attack on patrol team by sand mafia on 07.07.21

and robbing the seized vehicle tractor trolley.

Sir,

It is kindly requested that in relation to the
firing and attack on the patrol team by Sand
Nafia on 07.07.21 and robbing the confiscated
vehicle tractor trolley, it has been learned from
the informer system that the said confiscated
tractor trolley Swaraj 735 FE blue color, which
was looted by firing and attacking the patrol
party by the sand mafia, is kept in the house of
Birwal Gurjar son of Ajmer Singh Gurjar in

Chachul village under Nirar area of Tehsil Jaura
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police station as on date and The accused
Gajendra Gurjar involved in this incident is also
present in this house. It is known that the 315-
bore gun used by sand mafia on 07.0721 belongs
to Lokendra Gurjar, resident of Khabauli, who at
present is today hiding in a house in Siddha
Nagar, in front of 12 feet Hanuman ji, third
street, Galla Mandi side, with whom accused
Dharmendra Gurjar, of the incident, is also

present.

Therefore, it is requested to Please take
immediate action against the blue colored stolen
tractor trolley Swaraj 735 FE and gun owner

Lokendra Gurjar resident of Khabauli.

SD/10/07/21
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 954
Deori Dated 07/07/21
To,
The SHO,

PS Civil Line Morena

Subject- Regarding firing at Eco Center Deori
Man-gate during patrol on 06.07.21.

Under the above subject, it is stated that for
the prevention of crimes related to illegal sand
mining / transportation and illegal stone
transportation, Continuous patrolling is being
done by the patrol teams and SAF force and
seizures are also being done from time to time.
Similarly, on 06.07.21 Patrol was being done in
the Mudiakheda, Ganjrampur, Ambah Bypass,
and A.B Road area. After the patrolling, all the
staff and government vehicles arrived at the Eco

Center Deori Main Gate and the undersigned
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himself got down from his vehicle and started
going towards his office. Then suddenly 09-10
sand mafia came riding on 04-05 motorcycles and
opened fire at Eco Center Deori Main Gate. The
staff of the patrol team was standing on the spot
at the main gate, which narrowly escaped the
firing of the mafia. When the mafia on a
motorcycle was chased by the staff, then the

mafia escaped from their motorcycles.

Therefore, it 1is stated that information
regarding the incident is being sent to you to take
action against the accused as per rules in
relation to the firing done by sand mafia on
patrol party at Eco Center Deori Main Gate on

06.07.21.

Attached: Panchnama

SD
SUPERINTENDENT
NATIONAL PETITION MORENA

DEORI, MORENA (M.P.)
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 913
Deori Dated 30/06/21
To,
The SHO
Police Station Jaura

Subject- Regarding the investigation of dump
sand for construction of Gaushala in village

Agarota Mauje.

Reference- Your letter no. 781 / 2021 dated
25.05.21

Under the above subject, it is stated that in
connection with the investigation of dump sand
for the construction of the Gaushala under
construction in village Agarota Mauj, the
photographs, videos, CDs as sought by you and
other documents and records etc. have been
prepared and sent for necessary action on your

behalf.

Attached -



(1)
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CDs of photographs and videos along with
certificate under Section 65B for Digital
Video Recording.

The true copy of records and documents

related to the case, page number 01 to 15.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 989
Deori Dated 09/07/21
To,
The SHO
Station Road Morena

Subject- Regarding acting against the concerned
in the crime of dumping illegal Chambal sand and
using it in Government construction work for the
construction work of Indira Sarovar under

government in Barokhar area of Morena city.

Under the subject, it is stated that for the
prevention of crimes related to illegal sand
quarrying / transportation and illegal stone and
illegal wood transport, Continuous patrolling is
being done by the patrol teams and SAF force and
force supplied Superintendent of Police, Morena.
Similarly, on 09.07.21, the undersigned himself,
along with the patrol party Deori and S.A.F force,
was doing the patrolling work to prevent illegal

sand mining and transportation from Chambal
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River. During patrol in Morena city, suddenly the
patrol team reached Badokhar area under your
police station area. It was seen here that around
10 trolley Chambal sand was dumped near the
wall inside Barokhar pond and 30 nos. of mixture
machine and shuttering plates were found on the
spot. The watchman was found on the spot, from
whom upon inquiry by the staff, he told his name
as Dara Singh son of Laphuri Singh, aged 40
years resident of Chaira and he also stated
Manish Bohre is the contractor for the pond
construction work, Whose mobile number is
7000846958, which was called by the staff but
call was not received. The watchman said that
Manish Contractor has put about 20 trolley sand
of Chambal River, out of which about 10 trolley
sand has been used and further mentioned about
Labor contractor Dinesh Nigam, who has brought
Shuttering plates and mixture machine for
construction, which is wused for mixing the
Chambal River sand. The staff called Dinesh’s
mobile number 9926105618 on the spot, which
was not received. The survey number of
Badokhar pond 402/3 measuring 0.219, 402/02
measuring 0.110 designated ownership of

Government (pond) no. 404 measuring 0.867 was
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told to be registered Abadi Talab by the area
Patwari on the spot. Regarding the mixture,
Pappu S/o Gopal Sapera, a resident of village
Panihar, told that the mixture machine is his
mine, which I have brought at Badokhar pond at
the behest of Dinesh Nigam contractor. The staff
again called the contractor Manish Bohre on
mobile number 7000846955, then there was a
conversation with the contractor Manish Bohre,
then he told that the said construction work is
being done by Achal Association. Having found
sand of banks of River Chambal, action was
taken wunder the Forest Act and Wildlife
Protection Act. Illegal dump sand of Chambal
River kept on the spot, having quantity about 10
trolleys were handed over to watchman Dara
Singh due to lack of transport and 30 nos. of
mixer machine and shuttering plates were
confiscated and kept in the custody of depot
Morena for security. Samples were taken by the
staff from the dump sand quantity about 10
trolleys kept on the spot.

Therefore, it is stated to ensure to take
action as per rules, against those concerned in
the crime committed by dumping about 10

trolleys of illegal sand quantity of Chambal River
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and using it in the construction of government

buildings.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA

Number / Protection / 2021 / 990
Dated 09/07/21

Copy to: The Forest Divisional Officer, Forest
Division Morena for further information and

necessary action

SD/09/7/2021
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE SUPERINTENDENT, NATIONAL
CHAMBAL SANCTUARY DEORI, MORENA (M.P.)

Number / Protection / 2021 / 996
Deori Dated 10/07/21
To,
SHO

Police Station - Station Road Morena

Subject- Regarding registration of FIR against the
concerned in the crime of illegally using Chambal
sand for construction work and using it in

construction work in Barokar area of Morena city.

Under the subject, it is stated that on
09.07.21, patrolling work was done by the
undersigned himself, along with the patrol party
Deori and S.A.F Force to prevent illegal sand
mining and transportation from Chambal River,
Morena city. During the patrol, suddenly the
patrol team reached Barokhar area under your
police station area. There they saw that Inside
Badokhar pond, about 10 trolleys of Chambal
sand were dumped near the wall and a mixer

machine was installed on the spot. 30 nos.
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Shuttering plates were found on the spot. The
watchman was found on the spot, from whom
upon inquiry by the staff, he told his name as
Dara Singh son of Laphuri Singh, aged 40 years
resident of Chaira and he also stated Manish
Bohre is the contractor for the pond construction
work. Regarding the mixture, Pappu S/o Gopal
Sapera, a resident of village Panihar, told that
the mixture machine is his mine, which I have
brought at Badokhar pond at the behest of
Dinesh Nigam contractor. The staff again called
the contractor Manish Bohre on mobile number
7000846955, then there was a conversation with
the contractor Manish Bohre, then he told that
the said construction work is being done by Achal
Association, which is a company based in
Gwalior. Having found sand of banks of River
Chambal, action was taken under the Forest Act
and Wildlife Protection Act and forest crime case
number 9878/02 dated 09.07.21 has Dbeen

registered.

Therefore, it is stated that In the crime of
dumping about 10 trolleys quantity of illegal
sand of Chambal River, construction  of
government building, FIR be registered against

Achal Association Company Gwalior, Manish
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Bohra resident Morena, Dinesh Nigam resident
village Sitalpur, Vijay Srivastava resident of
Badokhar, Anil Shivhare resident of Badokhar

Santosh Dandoutia resident of Barokhar

Attached: True copies of documents related to the

case.
SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE GAME RANGER, NATIONAL
CHAMBAL SANCTUARY DEORI MORENA (M.P.)

No. / Date /
To,

The SHO

Police Station Deogarh

District Morena

Subject: In respect of taking action against seized
tractor trolley confiscated in crime number 13/21

u/section 379,414.
Reference: Your letter no. 260 / dated 10.06.2021

In relation to the above subject, it is stated that
in the crime no.13/21 under section 379,414,
registered at this police station, an attempt was
made to nab the tractor trolley carrying illegal
Chambal sand by you on 20.02.2021. The tractor
trolley ran away by spreading sand, in which the
accused Suresh Maria son of Bhola Sharma age
55 years resident Lohri Pura was arrested and
since, the Chambal sand was found in the
tractor, the tractor trolley was seized by the
police and kept in police station premises

Deogarh along with the accused on 03.06.2021.
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Recording the memorandum of the accused, a
tractor Swaraj 735 blue-white colored tractor
with chassis number 89347936 and engine
number 3910381896041 and a trolley has been

deposited from the possession of the accused.

Crime number 13/21 has been given for action to
this office vide the letter referred for the
treasonous action of the seized tractor trolley. To
take action in the matter, the staff of this office
was sent to Deogarh station premises on
11.06.2021. When the Tractor Trolley seized by
the Game Ranger Deori staff from your police
station, by roaming around, it was found that In
view of the structure and condition of the tractor
trolley caught by you tractor trolley, sand cannot
be brought from Chambal river by this tractor
trolley. The said Tractor Swaraj 735 blue-white
colored tractor with chassis number 89347936
and engine number 3910381896041 which is very
old and not in running condition as well as from
the two-wheeler trolley being old and broken at
many places, it has been confirmed that sand
cannot be brought in this trolley. Nor was any
sand found in the trolley, whose spot Panchnama
was made. Tractor trolley cannot be used for

transporting sand from the river due to its
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dilapidated condition. Wrong tractor trolley has
been confiscated being misguided by the
concerned accused arrested by you named Karua
alias Ramswaroop Sharma son of Suresh alias

Maria Sharma.

Therefore, kindly take action to get the
tractor trolley involved in illegal sand
mining/transportation of Chambal River
confiscated from the said accused. So that, after
confiscation in the case, the case is established

and the proceedings can be done according to the

rules.
SD
Game Ranger
National Chambal Sanctuary,
Deori
Number/ 721 Date/11.6.21

Copy:- To the Superintendent Deori for

information.

SD

Game Ranger

National Chambal Sanctuary, Deori
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OFFICE OF THE GAME RANGER, NATIONAL
CHAMBAL SANCTUARY DEORI MORENA (M.P.)

No. /Protection / 2021 / 10353
Dated 14.07.21
To,
The Station House Incharge
Police Station Civil Line Morena (M.P.)

Subject- Regarding Action and registering FIR
against sewerage plant contractor under Police

Station Civil Line Morena area.

Reference- letter no. 491 of this office dated
03.05.21.

Under the subject, it is stated that there is a
sewerage plant in front of Dwarka Dham colony
on Amwah bypass coming under your police
station, in which illegal sand of Chambal River is
being used in the construction of sewerage pipes
etc. On 01.05.21, I along with my subordinate
staff and SAF force, Amwah reached the sewerage
plant in front of Bypass Dwarka Dham Colony.
Where the illegal sand of Chambal River about 10
Sgqm was found dumped on the spot. It was clear

only on seeing the sand that the said sand has
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been brought freshly excavated from the Chambal
River. The contractor's accountants Devendra
Singh and Dilawar Khan were found on the spot
at the sewerage plant, on interrogation on the
spot, they stated that the contractor Limbha Bhai
is a resident of Gujarat. This Chambal sand has
been bought by him. The person of the contractor
present there contacted the contractor Limba
Bhai on phone in front of me, then the contractor
told that this sand has been purchased by me
from the tractor trolley who bring sand from
Chambal River. I do not have any royalty receipt
or any other document for the said sand, due to
which forest offense case was registered under
IPC and WPA. Vide this office letter no. 491 dated
03.05.21, it was written to you to register an FIR
against contractor Limba Bhai resident of Gujarat
and accountant Devendra Singh and Dilawar

Khan.

Similarly, your letter number Q/2021 dated
12.07.21 has been received by this office, in
which you have stated that 02 tractor trolleys
have been confiscated in the crime of illegal sand
excavation and transportation of Chambal sand,
in compliance with the above letter, the staff of

Game Ranger NCS Deori. Reached your PS civil
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line Morena and saw both the seized tractor
trolleys by roaming around and found that one
tractor was blue in color and the trolley was
green, in which illegal sand of Chambal River
about 2Sq M was filled. The registration number
of the tractor was MP 08 / AA / 7155. The driver
caught with the tractor trolley, during
interrogation, told his name to be Dipesh
Kushwaha son of Atar Singh Kushwaha resident
of Sanjay Colony Morena and he told that I have
brought the sand filled in the tractor trolley from
Chambal race. Similarly, the second tractor
trolley Massey Ferguson 1035 DI was of red color
and trolley is of green color. The registration
number of the tractor was MP 06 / JA / 3435.
The sand of the Chambal River was filled with
about 2 Sq m in the above seized tractor trolley.
The driver of the vehicle was also caught by you
from the spot, upon inquiry of whom by the staff,
he told his name to be Subhash Sharma son of
Ram Singh caste Brahmin age 29 years resident
of village Nahardauli Tehsil Jaura police station
Bagchini district Morena. The drivers of both the
vehicles also told that the sand of Chambal in
both the above tractor trolleys is filled with the

stock of Chambal sand kept at the sewerage
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plant, and the stock of Chambal sand is about 04
trolley. We are working on the plant for about 01
month. The owner of the plant is Limba Bhai
resident of Gujarat. We had filled sand in our
tractor trolleys from the stock of Chambal sand
at his behest. Samples were taken from illegal
sand filled in both the above confiscated tractor

trolleys.

By preparing the Panchnama, seizure memo,
site map etc., the Forest crime case number
9878/03 dated 13.07.21 and forest crime case
number 9878/04 dated 1307.21 has been
registered under various sections of Indian Forest

Act and Wildlife Protection Act.

Therefore, it is stated that on 01.05.21,
during the proceedings on illegal dump of
Chambal sand, the name of Limya Bhai resident
of Gujarat came to the fore as a contractor.
Regarding which the letter number 491 dated
03.05.21 of this office was sent to you from to
register the FIR against the accused. Similarly,
on 13.07.21, 02 tractor trolleys seized in the
crime of illegal sand mining and transportation of
Chambal have been confiscated, in which the

name of Limba Bhai resident of Gujarat has been
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told by the drivers of both the vehicles as a
contractor. Therefore, after taking action against
the contractor of sewerage plant Limba Bhai
resident of Gujarat and other persons involved,
kindly make sure to register an FIR and inform

this office about the action taken.

SD 14/7/2021
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA (M.P.)
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OFFICE OF THE GAME RANGER, NATIONAL
CHAMBAL SANCTUARY DEORI MORENA (M.P.)

No. /Protection / 2021 / 1056
Dated 15.07.21
To,
The Station House Incharge

Police Station City Kotwali Morena

Subject- Regarding providing the information in
relation to the illegal Chambal sand dump found
on the spot of the construction of Mahila Thana
building in Morena city on 09.07.21 along with

certificate under Section 65B.

In the above subject, it is stated that The
Photographs and videos regarding the
investigation of illegal Chambal sand dump found
on the spot of the construction of Mahila Thana
building in Morena city on 09.07.21 are sent for

necessary action on your behalf.

Attached - (1). CD 03 nos. of photographs and

videos attached with the certificate under Section
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65B certificate in relation to digital evidence

video recording.

SD
SUPERINTENDENT
NATIONAL CHAMBAL SANCTUARY

DEORI, MORENA
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OFFICE OF THE SUB-DIVISIONAL MAGISTRATE,
SUB-DIVISION JAURA, DISTRICT MORENA

No. / Steno / Shik./2021/1059
Jaura, dated 25/05/2021
To,
The Station house officer
PS Jaura

Subject: Regarding taking action against illegal

dumping of sand in village Gapara.

Reference: Office of Superintendent, National
Chambal Sanctuary Deori, Morena letter no. /

Protection /2021/497/ Deori dated 03.05.2021

Under the above subject, it is stated that the
Superintendent National Chambal Sanctuary,
Deori, Morena has submitted its report number /
Protection / 2021 /467 Deori dated 03.05.2021,
that a Gaushala was established by the Sarpanch
and Secretary in village Gapara Tehsil Jaura. The
Construction work is being done, in which illegal
sand of Chambal River 1is being used. On
01.05.2021, the Superintendent National
Chambal Sanctuary, Deori, Morena, along with

subordinate staff and S.A.F force reached village
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Gapara. There it was seen that the construction
work of a Gaushala is going on in Gapara village,
where the Illegal mining and transportation of
sand from Chambal River in restricted area of
N.C.S. was found dumped which was about 15 sq
m. On the spot, the watchman Kalli Gurjar son of
Natthi Singh Gurjar resident of village Chhadeh
was found on inquiry, he told that the
construction work of the said Gaushala is being
done by the Sarpanch and secretary of Gram
Panchayat of Agrita, Madan Mohan Sharma. The
royalty receipt and other documents of the 15 Sq
m dump sand lying on the spot were sought from
the watchman, which he did not have. It was told
by watchman to bring the 15 Sqm Dump sand
from Chambal river. Dump sand found on the
spot 15 sq.m was seized and the Panchnama, the
seizure memo and the site map was prepared on
the spot and a Forest crime case was registered
against Sarpanch/Secretary of Gram Panchayat
Agrita under various sections of Wildlife
Protection Act 1972. For the above reasons, a
report has been submitted for strict action
against the Sarpanch/Secretary of Agita
Chambal, Sh. Madan Mohan Sharma.
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According to the attached documents of the
said case, the POR has been cut by the
Superintendent, National Chambal Sanctuary,
Deoari, Morena under various sections of the
Forest Act 1972 against the above Sarpanch
Secretary / Village Employment Assistant Agrita.

The report is being sent you and it is stated
that you should inform the undersigned about
the action taken within 03 days by taking legal

and strict action in the matter.
Encl: As Above
SD
(SURESH KUMAR)
SUB-DIVISIONAL MAGISTRATE,

SUB-DIVISION JAURA, DISTRICT MORENA

No./Steno/Shik./2021/1060
Jaura, dated 15/05/2021

Copy to the following for reference and necessary

action.
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. District Magistrate, District Morena.

. Police Inspector District Morena

. Chief Executive Officer District Panchayat

Morena.
. Sub-Divisional Officer Police Jaura

.Chief Executive Officer, Janpad Panchayat
Pahargarh.

.Superintendent Chambal Sanctuary Deori,

Morena.

SD
(SURESH KUMAR)
SUB-DIVISIONAL MAGISTRATE,

SUB-DIVISION JAURA, DISTRICT MORENA
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Clast & — Drinking Water Sourcy with Gonvontional Treatment
Followed by Disinfeetios
*This & & source of wier supply for drinking, culinary nod
food processing purpeses alter it.is subjected 1o approved
(realmont Buch 03 coatuisilen, ssdimentncion, Blcration
and disinfection, with asdilional treatmeat, il necessary,
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Clags I} — Fish Culture and Wild Life Propagation
Thie water is fit for fish and wild life propagation.
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This water i suleable for africulture, industrial
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3. ‘l'OLERANCE LIMITS
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GOOGLE MAP SHOWING LOCATION OF 07 WATER QUALITY MONITORING STATIONS OF CHAMBAL RIVER IN NCS
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CLOSEUP VIEW OF WATER QUALITY MONITORING STATIONS OF CHAMBAL RIVER IN NCS
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PHOTOGRPAHS OF MEETING OF JOINT COMMITTEE HELD ON 17.05.2022 AT DFO OFFICE, MORENA, M.P.
w.r.t. NGT CASE O.A. 248/2022
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PHOTOGRAPHS OF VISIT OF JOINT COMMITTEE AT RAJGHAT SITE, VILLAGE BHANPUR, TEHSIL AND DISTRIC&I4E%~, M.P.
CARRIED OUT ON 17.05.2022 w.r.t. NGT CASE O.A. 248/2022




PHOTOGRAPHS SHOWING ILLEGAL SAND MINING CARRIED OUT DURING VISIT OF JOINT COMMITTg»A'IsGHAT
SITE, VILLAGE BHANPUR, TEHSIL AND DISTRICT MORENA, M.P. ON 17.05.2022
w.r.t. NGT CASE O.A. 248/2022
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249 ANNEXURE C-16

PHOTOGRAPHS SHOWING NO SAND MINING STATUS DURING VISIT OF JOINT COMMITTEE AT BASAINEEM SITE,
VILLAGE BASAINEEM, TEHSIL DHOLPUR, DISTRICT DHOLPUR, RAJASTHAN ON 17.05.2022
w.r.t. NGT CASE O.A. 248/2022
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250 ANNEXURE C-17

PHOTOGRAPHS SHOWING NO SAND MINING STATUS DURING VISIT OF JOINT COMMITTEE AT SHANKARPURA SITE,
VILLAGE SHANKARPURA, TEHSIL RAJAKHEDA, DISTRICT DHOLPUR, RAJASTHAN ON 17.05.2022
w.r.t. NGT CASE O.A. 248/2022
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ftem Mo, 2
BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BEENCH, BHOPAL
[Through Yideo Conferencing)
Original Application No. 57/2021 (CZ)
Dr. Goving Singh-MLA Applicant|s|
Versus
State of Madhyva Pradesh & Ore. Heapondent{s)

Date of hearning: 35.05.20233

CORAM: HON'BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BELE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant{s]; Mr. Ravi Shanlkar Yadoe, fdv

For Reapondentis): Mr. Abheejeet Singh, Adv.
Ms. Parul Bhadoria, Ady.

ORDER

L. Issues raised in this application are rampani illegal mining and that the
respondent nos 1 to 6 ie. State of Madhiya Pradesh, State Pollution Control
Board, Principal Sécretary, Mineral Resource Department, District Mining
Officer, Bhind, Mining Inspector and Callector, Bhind have failed 1o stap the
illegal mining in the basin of holy river Sindh and river Chambal in different
places: of the districta Bhind, Datiya, Gwalior and Murena. As & result,
mdiscriminate and rampant illegal sand mining by the sand mafia is going on
with the uses of heavy machineries f.e. submarine, JCB machine, poclain
machine and other heavy machineries, causing disturbance in free flow of

nvers and irreparable loss to the enovironment as well as human beings,

2, The expnmples as radsed by the applicant reveals ‘s

L. Inatances where officers and police personal are attacked by
zand mafns, fired gun on the officers of the forest department

and as per report dated 27022021, a Deputy Ranger woas

1
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erushed by the loaded tractor of sand, conseguently the officer
was died.

[, The concern of Sh. Dipak Saxena (IAS Officer) expressed his
warries in the words, “How long will we be sflent after ali® {F s
our responsibility o feel and see the e of law. Now the problem

ha=s come e anr house®

A, The matter was taken up by this Tribunal and the respondents were directed
to submit the reply. In response thereof, the reply submitted by the State

Authorities and the Principal Secretary is quoted below -

“That the farct that law and order situafion s deteriarating in the
are i urforfunciely the brue scenario. The death of the Deptity
Forest Ronger and stafement made by an IAS officer (Dipak Mishra
J§) in itzelf is a proof of chaotic shuation. Therefore, we do herehy
reguest the Hon'ble Tribunal to grant security @ form of either STF
a.or CRFF to the respondents so that they con fulfill ther duties and

obligation lowards the genaral public, without any fear”

5. We are unable to undsrstand the problems as expressed in the above quoted
paras. Accordingly we are of the view to inform the facts to the Chief Sectetary
for taking corrective action and to submit the actien taken report as well as
guggest susininable remedial measures to the Tribunal. The copy of the order

bi gent to the Chief Seeretary, Madhya Pradesh through email.

Liat it on 20t July, 2032.

Sheoo Kumar Bingh, JM

Dr. Arun Kumar Verma, ERM

25t May, 2022
QAL No. 57 /2021[CZ)
BN
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GOVERNMENT OF
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ANNEXURE C-19

MADHYA PRADESH

MINERAL RESOURCES DEPARTMENT

MINISTRY

Number F 14-67/2022/12-1

To,

Bhopal, dated 01/7/2022

1. Additional Chief Secretary,
Government of Madhya
Pradesh,

Home Department.

2. The Principal Secretary,
Government of Madhya Pradesh,

Forest Department

3. Principal Secretary,
Government of

Pradesh,

Madhya

Environment Department.

4. Commissioner,
Gwalior Chambal Division,

Madhya Pradesh.

S. Inspector General of

Police,
Gwalior/Chambal Zone,

Madhya Pradesh

6. Chief Conservator of Forests,
Gwalior / Chambal Zone,

Madhya Pradesh

7. Collector,
District Gwalior / Bhind /
Morena / Datia,

Madhya Pradesh

8. Superintendent of Police,
District Gwalior / Bhind /
Morena / Datia,

Madhya Pradesh
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9. Chief Conservator of
Forests / Divisional Forest
Officer,

Wildlife Sanctuary, Morena,

Madhya Pradesh.

Subject In relation to case number OA 57/2021
(Dr. Govind Singh VS State of Madhya Pradesh
and others) at Hon’ble N.G.T.

In reference to the above subject, In the sequence
of order dated 25.05.2022 passed by the Hon’ble
N.G.T. in Case No. O.A 57/2021 against Dr.
Govind Singh, a copy of the proceedings details of
the meeting held under the chairmanship of Chief
Secretary on 27.06.2022 are attached for

necessary action.

Enxl: As above.

SD
(Prakash Pandey)

Under Secretary
M.P. Government,

Mineral Resources Department
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Letter No. F 14-67/2022/12-1 Bhopal, Date
01/07/2022

copy

1.Sent to Deputy Secretary, office of Chief
Secretary for information and mnecessary

action.

2. Director, Directorate of Administration and

Mining, Geology and Mining, Bhopal.

3. Chief Executive Officer, District Panchayat
Gwalior / Datia / Morena / Bhind.

4. Member Secretary, Madhya Pradesh Pollution
Control Board, Bhopal.

5. Guard File.

for information and necessary action.

SD
Under Secretary
M.P. Government,

Mineral Resources Department
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¥ -

“That the fact that law and order situation is deteriorating in the
drea is unfortunately the true scenario. The death of the Deputy Forest
Ranger and Statement made hy an 1AS officer (Dipak Mishrali) in itself
is a proof of chaotic situation. Therefore, we do hereby request the
Hon'ble Tribunal to grant security in form of either STF or CRPF to the
Hfﬁpl}ﬂdftliﬁi 50 that they can fulfill their duties and obligation towards
the general public, without any fear.

“Accordingly we are of the view to inform the facts to the
Chief Secretary for taking corrective action and to submit the action taken
report as well as sugpest sustainable remedial measures to the tribunal .”
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GOVERNMENT OF MADHYA PRADESH
MINERAL RESOURCES DEPARTMENT
MINISTRY

PROCEEDINGS DETAILS

Following order dated 25.05.2022 has been passed
by Hon. NGT in Case No. O.A. 57/2021 titled Dr.
Govind Singh Vs state of M.P.:

"That the fact that law and order situation is
deteriorating in the area is unfortunately the true
scenario. The death of the Deputy Forest Ranger
and Statement made by an I[IAS officer (Dipak
MishradJi) in itself is a proof of chaotic situation.
Therefore, we do hereby request the Hon'ble
Tribunal to grant security in form of either STF or
CRPF to the Respondents so that they can fulfill
their duties and obligation towards the general
public, without any fear.

"Accordingly we are of the view to inform the
facts to the Chief Secretary for taking corrective
action and to submit the action taken report as
well as suggest sustainable remedial measures to

the tribunal."
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With reference to order dated 25.05.2022 passed
by Hon. NGT in Case No. O.A. 57/2021, The
meeting was held on 27.06.2022 under the
chairmanship of the Chief Secretary M.P. Officers
attended the meeting as per the list attached

Information was given in the meeting on the points
of the application number O.A. 57/2021 in
question by the Principal Secretary, Mineral
Resources Department. It was also informed by
the Principal Secretary that from 08.04.2022,
Minerals (Prevention of Illegal Mining, Transport
and Storage) Rules 2022 have been notified by the
Mineral Resources Department, MP. Penal
provisions have been made in these rules for
illegal mining, transportation, and storage of
minerals. Apart from these provisions, separate
penal provisions have been made in the form of

recovery of environmental damage.

In the meeting, it was told by the Collector Morena
that for the prevention of illegal quarrying and
transportation of sand minerals in the district,
SAF force has been provided. Regular action is

taken jointly by the District Level Task Force.
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Apart from this, cases of illegal mining,
transportation and storage are being resolved
sooner. The sand is available in the Chambal River
in the district, which comes under the Chambal
Gharial Sanctuary. In this area 05 places have
been identified for sand mining. Proposals have
been sent for obtaining necessary permission from
the Ministry of Forest and Environment for this

identified area.

The Collector Gwalior informed that regular action
is being taken by the District Level Task Force
constituted for the prevention of illegal quarrying
and transportation of minerals in the district.
Meetings are also being held regularly in the
district. Adequate vigilance is being taken by the
District Administration to prevent illegal mining
and transportation of minerals in the district. For
the prevention of illegal transportation of
minerals, 7 check posts have been established in
the district, through which adequate monitoring is

being done.

It was also informed by the Collector of District
Bhind that regular action is being taken by the

District Level Task Force in the district. There are
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6 check posts established in the district, through
which adequate vigilance is being kept on the
transportation of illegal minerals. It was also told
by him that the joint team of Revenue and Forest
Department visits the area regularly. It was also
told by him that for the prevention of illegal
mining of minerals, teams of 30 to 40 persons are
sent together in the area. Through which action is
taken against illegal mining and transportation of

minerals.

It was informed by the Collector of Datia district
in the meeting that continuous action is being
taken by the District Level Task Force in the
district to prevent illegal quarrying and
transportation of minerals. Their meetings are
also held regularly, and 7 check posts have been
established in the district and adequate

monitoring is being done by them.

Instructions were given by the Chief Secretary In
the meeting that a Divisional Level Coordination
Committee should be constituted under the
chairmanship of Commissioner Gwalior Chambal
Division. In this team, the Inspector General of

Police, Gwalior, Chambal Range, Chief
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Conservator of Forests, Gwalior Chambal Division
Regional Officer, Pollution Control Board, Regional
Transport Officer and Regional Head Directorate,
Geology and Mining should be present. This
divisional level committee should continuously
monitor for the prevention of illegal mining,
transport and storage of minerals in the division
and review should be done from time to time to
provide adequate force for the prevention of illegal

quarrying, transportation etc. in the districts.

With the above instructions, the meeting was

concluded.

SD

01/7/22
(Prakash Pandrey)
Under Secretary

MP Government, Mineral Resources Department

OFFICERS PRESENT

1.Shri Rajesh Rajoura, Additional Principal
Secretary, MP Government, Home

Department.
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2. Shri Ashok Varnwal, Principal Secretary,

MP. Government, Forest Department

3. Mr. Sukhveer Singh, Principal Secretary, MP.

Government, Mineral Resources Department.

4. Commissioner, Gwalior and Chambal

Division, M.P. (through VC)

5.Shri Rakesh Kumar Srivastava, Additional
Secretary and Director (Administration and

Mining)

6.Inspector General of Police, Gwalior and

Chambal Zone, MP. (Through VC)

7. Collector, Superintendent of Police,
Divisional Forest Officer, Chief Executive
Officer, District Panchayat, District Gwalior

Datia Morena and Bhind (through VC)

8. Member Secretary, Pollution Control Board,

as representative of Environment
Department.

SD

01/7/22

(Prakash Pandrey)
Under Secretary
MP Government, Mineral Resources Department



- TT———"

» 258
Lilo ey Ll
Sl e R '
HATT
~r-
e s, e @1 I :I-llﬂ"lz'

4. EAE
pherfaft-

o (- 7 B SR P

N0 00

AU darr A s B e SreEers, uiiaEe o

”E'E'aﬁmﬁ%ﬁn#mmmﬁm’@m#mﬂamﬁ%w

Inden Bty feea & ot

I, wftrar gam dwm & ol & 3w soee, ooEs o8 wwEo @
e dg FEE w0 A Rwwesh e

2 wfaay daw daw & et & mfiwt & st semm, oitmes o

HOERW @ dedTH B IEeTE ®8 Ino ol FHa-FAE T
THIET W |
?1‘f‘

(arerz wfea)
Ay oHa, whre | s

it e ﬂll?}'lﬂl-z_ .

. TG Teee, #Hoa Afte watoa #ed s |

. Tad mETae, wEEly W@, wRw Ta R

- ST, TS HHW

. Hevern uemEe Ud afeesd, deeemem ottt qan mhnest st
. Qi FEferdtens v Aae ToT )

- FEE T e wEeIANT HHE

. &t sfierd), wemw firlsw #ee sareen

. &riftn uftaes afterdt, smfdae

0.amE |

A9, o=, @|hror Tes Rrem

258



258A

MADHYA PRADESH GOVERNMENT
MINERAL RESOURCES DEPARTMENT
MINISTRY
ORDER
Serial Number Bhopal, dated 01/7/2022

In connection with the prevention of illegal
mining, transportation, and storage of minerals
in Gwalior / Chambal division, the following
divisional coordination committee is constituted

by the State Government:

1. Commissioner, Gwalior/Chambal Divisional
chairman/President

2.Inspector General of Police Gwalior/Chambal
Range

3.Chief Conservator of Forests Gwalior
Chambal Division

4. Regional Officer, Pollution Control Board,
Gwalior (MP).

5. Regional Transport Officer, Gwalior (M.P.)

6. Regional Head Directorate of Geology and
Mining, Regional Office Jaliyar (M.P.).
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The above committee perform the following

tasks:

1. Continuous monitoring will be done for
prevention of Illegal quarrying, transportation
and storage of minerals in Gwalior Chambal

division.

2.Will review the need to provide necessary force
for the prevention of storage Illegal quarrying,
transportation and transportation of minerals in
the districts of Gwalior Chambal division From

time to time to.

SD

01/7/22
(Prakash Pandrey)
Under Secretary

MP Government, Mineral Resources Department
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Letter no. Bhopal dated 01/7/2022.
Copy:
1. Staff Officer, Office of the Chief Secretary,

10.

Ministry Bhopal.

.Special Assistant, Hon'ble Minister, Mineral

Resources Department.

3. Commissioner, Gwalior Chambal Division.

.Director of Administration and Mining

Directorate of Geology and Mining Bhopal.

.Inspector General of Police Gwalior Chambal

Range.

. Chief Conservator of Forests Gwalior

Chambal Division

.Regional Officer, Pollution Control Board,

Gwalior.

8. Regional Transport Officer, Gwalior.

9. Regional Head Directorate of Geology and

Mining, Regional Office Gwalior

Guard file.

SD
01/7/22
(Prakash Pandrey)

Under Secretary

MP Government, Mineral Resources Department
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